
CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH, 

Second Floor, 
Comiercial Complex, 

lndiranagar, 
Bang alore-38. 
Dat e,11 J A N 294 

APLICPJ'TS;-Sri.G.R.Rangadharnaiah and Others 

v/s 

RESPCi)ENTS:- The Chairrnan,Railway Board and Others. 

To. 

I. 	Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex, 
1st Main Road, 1st Floor,Gandhinagar,Bangalore-9. 

2. 	Sri.R.Bhaskaran,Advocate,No.40/2083,Elamkulam Rqad, 
Kaloor, Kochi-6820.L7. 

3, 	Sri.P.Shivan Pil1ai,Advocate,Grass House,Monestary Road, 
arikkamuri, Kochi-682011. 

4., 	Sri.Vijaynarayan,3-C ELLJ0iAD0,ll2,Nungambakkam High Road, 
Madras-600 034. 

Chairman, Railway Board,Rail Bhavan,New Delhi. 
The Secretary,Ministry of Raiiway,Rail Bhavan,New Delhi. 
The kieneral Manager,Southerri Rilways,Park Town,Madras-3. 
The Chief Personnel Officer,Southern Railways, Park Town, 
Madras-3. 
The Divisional Railway Manager, Southern Railways ,Mysore. 

IC. 	The Senior Divisional Personnel Officer,Southern Railways, 
Palghat,Kerala. 

ii. 	The Divisional Personnel Officer,Southern Railwys, 
Madurai Division,Madurai. 
The Divisional Superintendent,Southern Railways, 
Divisional Office,Palghat,Kerala. 
The Divisional Railway Manager,Southern Railway,Bangalore. 
Sri.K.R.D.Karanth,AdVOCate,,Mangalanagar,SaflkeY Road Cro 
Bang elore -5.. 

Sri.A.N.VenugoPala GOwda,Advocate,No.8/2,UPStairS, 
R.V.Road,Opp;Eangalore Hospital,Bangalore-4. 



r 	
C 

-:2:- 

SUbJECT:- Forwarding of copies of the Orders passed by 
the Central Administrative Tribunal,bangalore, 

-x-x-x-x- 

Please find enclosed herewith a copy of the ORDEI-

passed by this Tribunal in the above mentioned applications 

on 16th Day of December,1993, for further necessary action. 

DEPfY REG1ST) 
JUDIC.LAL BRANCHES. 

gm* 



CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH 

0.ANOS. 395 to.403/91.57/90.416/90.320/92 

THURSDAY, THIS THE 16TH DAY 01 DECEMBER, 1993 

SHRI JUSTICE V.S.MALIMATH 

SHRI JUSTICE P.K.SHYAMSUNDPR 

SHRI V. RAMAKRI5HNN 

Sri C.RRangadhamaiah, 
5/0 Sri Ranqaish 
aged about 68 years, 
Retired Guard-A Special, 
C h I k ka b j d r e, 
Chikkanarayekanahalli Taluk. 

Sri K.V.Sreekantiah, 
5/0 Sri K.J.Subramanyaiah, 
aged about 69ryears 
Retired Guard-A Special, 
C'h-70,6t.h Main,Saraswathipurn, 
fysorb 9, 

Sri M.N.Narayana Setty, 
5/0 Sri K..Iiunisuameih, 
Retired Guard-A Special, 
2003/2,Rajkamal Street, 
Ilysore - 1 

Sri B,J.Naqaraieiah, 
5/0 Sri Jayepala Nayenar, 
Retired Guard-A Special, 
1589  Shankaranager, 
J.B.Kaval, Bangalore-560 022 

,,, CHPIRMAN(J) 

.... VICE CHAIRMAN(J) 

... IIEMBER(M) 

Sri K.Seshedr.i, s/o Sri Krishna, 
Bhatta, aged about 69 years, 
Retired Guard-A Special, 
92, Lakshmipuram, Arsikere. 

Sri M.Chennabasevaiah, 
S/u Sri Madapa,agedabout 69 years, 
Retired Guard-a Special, 
964, th Main Road, 6thCross, 
Prekashnagar,BangalOre - 21 

SriK.V.Srinivasachar, 
5/0 Sri A.Venkata'emachar, 
aged about 69 years, 
Retired Guard-i Special, 
69, UI Parallel Road, 

'. Jeyanaaar Extension, 
Shimoga own - 577 201 1*•S Applicants 

Contd. I— 



, 	2., 

1. 	Sri Shivasuemy, 51° SriT. 
u.rgechalam Pillei, 	aged 
about 69 years, Retired 
Driver-4 Special, 	44,. II 

- Majn, 	fleles 	Block, 	Nu 
Bamloo BBZSr, 	Mysore-21 

, 	Sri J.N0Fheroah, 	S/a Sri 
Pharoch, Retired Driver-A 
Special9 	2355, 	I Neiri, 	I! 
(ross, 	K.C.Koppel, 	Chamsrco- 
-puram, 	Mysore, 	- 

pplicents 1 to 9 in 

10. 	Sri R.J.Mahedeven, 
O,F,Nos,395 to 403/91 

/o R.Jayaram, 
aged eout 67 years, 
Guard 	'F 	Special (Retired) 
resid±ng at No.157, 	IVth Cross, 
Nagappa Block, 	SviaThpurarr, 
Bangalore - 560 021 Applicant 113 in 	0.A. 

No.57/90 

11, 	Sri R,Shjeja 
Retired &ierd 	Special, 
and -residing at No.1153, 
'Sri Rg5T 9 	II Main Road, 
5.NaCaiony; 	Yeshwarithpur, 
Bengalore - 560 022, Applicent Ii in G.A. 

No.416/90 

12. Sri Pepanne, 
S/a i Nethvedu, 
aged about 63 years, 
Driver Passenger MR448, 
Southern Railway, 	 * 

Bangalpre City(Retjred) 
No.5/I1, Backside of 
flunisuara Temple, 
Bhuvarieswaina9ar, flagadi Road, 
Barigalore - 23. 

1. Sri Chouse Mohien 
/o zeen flohidee, 
aged about 63 years, 
Driver Passenger fIR 238, 

rutherri Railwey,Bangalore City, 
etired) C/o Noor floharnad, 
.73/D, Railway Quarter, 

'Iesuanthapur, Bangalare 
- 22. 

14. Sri O.Johri Peter, 
S/o Doreisuamy, 
aged about 58 years, 
Driver Goods MR 612, 
Southern Railway, 
Veawanthapur (Retired) 
No.62 III Cross, I S€age, 

4vllklip~ramt Bange1oIe - 21. 	 SUIJIPPLICANTS 



3 ., 

Sri r1ariickern, 
S/o Leksmenapja,. 
aged about 60 years, 
Driver Passenger fIR 414, 
Southern Railway, F4rsikere, 
(Retired), No.286/h, Ith Cross, 
Bangalore - 50 121, 

Narayane, 
5,'o Nyathevadu, 
aged about 72 years, 
Shunter fIR 276, 
Bangalore City, 	uhe.n Railw*y, 
(Re.tired) No.53 c/o Nawaz Store, 
ltth Cross'Ilagadi. Roed, 
Bangalore - 23, 

Sri 1I.S.Susainathan, 
5/0 fIarisi?amy, 
aged about 2 ycers. 
Driver Passener MR 475, 

outhern Railway,, YdJeharike, 
(Retired)C/o P.iJoseph, 
45/ct Old REiluay CIuartar, 
Yesuanthaur, Bangalore 	22 

1 	Sri Sidleish, S/o Siddeish Gowe, 
aged 62 yars., LIece1 !'saistort 
MR 523, Southern Railway 
BanqelQra City (Retired 
No.58, I Cross, 3rd NeIn Road, 
Ramechandrapuram, Bangalore - 21. 

19. Sri Kedirvelu C.R. 
5/0 C.S.Ramalingarn,: 
aged about 58 years, 
Goods Driver fIR 124. 
Southern Railway, Harihar, 
(Retired), No..32/2, I Main Roai, 
I Cross, Okli.urem, 
Bangalore - 21, 

21. Sri Gulam Dastgir, 
S/o fId.Ghouse, 
aged about 69 -years, 
Shunter iR 597, Southern Railway, 
Yesuanthapur (Retire) No.31  
Star Building, targa Ilohalla., 
Doovaninarg (ikd Nacras Road, 
Bangalore 5O. 

Sri kdul tiJaheed, 
\ t S/o.Md,Hanée.f, aged 67 years, 

\ 	5Crnter' MR .539, Southern Railway, 
Bin6iior6 Centcnmen€(Retire). 

% No..11,'th Cross, L—B, 
Shastr1nagr, Indiranegar, 
langaloe - .31. . 	 ,,.APPLICNTS. 

econtdi 
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22, Sri DJohn 
S/o NbDavid PilleL, 
aged about 66 yeers 
$6iBtBflt Gerd/E[T 

Southern Raluey, BanQalore 
(Retired), C/a Carpenter Suramefly, 
12th Cros 	IagaI Roadp 
Bengalore 	2, 

23 	Sri Shatk Fakrudd2en 
/o Mohemmai Khsirn Sei, 

aged about 63 years, 
Railway Guir P.EEM 522, 
southern Re1lwy, 4rsikere 
(Retired); Maniipetj  
ArsIkere' 573 1030  
Hasn District1 

24 	Sri Kb GlKrishnarnurthy, 
S/o KGundepa, 

ged ebout 60 yeai's)  
Guard tbt Sl EE 994., 
SoutfrernR1lway, Areikere, 
(Retired))  N0b84, Yr:abpe Block 
Lsxiflipur,rsikore — 573 103. 

25 	S1 OE.ithony, 
S/a trIiRppa., aged about 63 
years Vnsst, Guard EE 3i7, 
outherri R1wy 5y1O 	city., 

(Retired), No129, E1i, 5th Ilaifl, 
Kengeri Stell1to Town, 
BBngalore - 

216 Sri NdVFnanda Rao 
_S/o N,Venkols Rao, 
aged aboutS9 years)  
FjremanhR 549 
Sout 	

,
hern Railway, himoge Towi, 

:(R etired)No,121, IT r.oss, 
Behind 80,J?f1ce, Ashoknsgar, 
Shimga Town, 

27. Sri. 
'S/o Mottai aged eout 

yrs., Shunter hR 17.2, 
Southrn Railway, 
Baipppanahalli(RetieC), 
Rarnswamyalya, hS.Nagar:, 
KernmnaheiI1 NaIn Road, 
Bartgalore - 33, 

21. Sri 1vL4!axrnan)  S/o Nurugesh, 
aged about 63 years, 
Drivr. Goods hR 410, 
5outhern Railway., 
Yesiar1thepur (Retitei), 
No.22., I Cross, Bhasyamnager;  
SriraMpuram Bangaiore 21. 

im 
o ,PL.ICNT8 

,.ConttL/— 
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2. Sr R'-"ieiah, 	- 
Sb Uenkataremanapp,, 
egod about 63 years, 
Driver Passenger MR 721, 
Southern Railway, Shirnoga Town, 
Retired, No.209/41, Reokamma 
Building, Main Road, 
Yesuenthapur, Bangelore-22, 

Sri Syej Abbas, 
S/o Syr  Dasteir, 
aged about 69 yeers, 
Southern Railway, •BangelOe CIty, 
(Retired), No.41, I Cross, 
II Main, Patharayanapura5 
(Near St,rirmya Maaajid), 
Bangeloe - 2 1  

Sri Pdu], Rahim, 
S/o Md.Bekshi, 
agd about 62 yrs, 
Shunter MR 349, Southern Railway, 
Bangalore City (Retired), 
No.22/, 114 Cross, 
Fioshalli Mein Roed, 
atherayaflapura 

Bangalore 2, 

Sri K.M.'avoonj, 
S/o K.Y.f'thui, 
ageJ abut 66 years, 
Driver r,00do 0 701, 
Southern Railway, Yeswanthapu, 
(Retired), No.517, 7th Cross, 
K.N.Extension, Yesuanthepur, 
Bangalore - 22. 

Sri .Cefigadhaaiah, 
5/0 B.Siddaiah 
ageà abàUt 63 yeArs;  
Guard —Spl, EMT 428 0  
Southern Railway, Arsikere, 
(Retire), Nc.Vesantha Nilaya, 
near Sedana alkies, Bahjnc 
Tump House, Arsikore. 

Sri G.Ramsemy, 
S/o .Goinoaraju, 
aqede66ut4 years, 
Mail Gudfl!T 77, 
Southern R1Luy, Bafl9alQr? City, 
(Retire),Nc.264/ kUiy Qtrs 
11Gthern Railusy, Bangeloe-23. 

35.
1_11 

Sri R.Kumare'i, S/o C.ibu, 
:eged iboui 59 veers, f1il Guard 
EE.176 	S.Raii.uy, eangalore city, 
(Retiree),. No.1(4, 6th.Min, 
II Cross, Sharkarnagar, VeewenthaDir P.O. 
angalore T 22., . 

.40TTt.. I- 



56 	Sri .M,Nagerej, 
s/0 Muiswamy Neiu, 
aged aLut 60 years, 
Driver Goods MR 4361  
Southern Railway, Bengalor.e City, 
(Retired), No,61 Kothandaremapuram, 
Valyalikevil, 12—n Croec, 
Bangalore - 3. 

37. Sri G.Gopel, 
S/o Gengan, 

ged eLout qI yee, 
Driver GooMR 59J 
Southern Railway, Yewanthapur1  

(Retired), C/o C.Chak': avo'thy 
No,42, Railway Qtr8, 
Baiyappanaiialli, 
Bangalore - 38. 

3. Sri Khudus, 
5/0 Hussiin Sal 
aged about 6r, years, 
Driver FassDngez MR 
Southern Railway, Banqeicre City, 
(Retire.), No.4E9, 10th Crc, 
flathikere Main Road, 
Yeswanthapur, 	rgalcir22 

Sri: Mayenna, 
5/0 ('iayanna cwda, 
aged e'but. 71 years, 
Shunter MR 254, 
Southern Railway, Bangalore City, 
(Retired), No.40, 7th Cross, 
Gayathrinégar, Sirampuram, 
Bangalore-21. 

Sri Gurusi.ddaieh, S.  
S/o Siddap,a, 
aged. about .66  
Driver Passenger MR 393, 
Southern Railway, Shimoge Town, 
(Retired.), kttr. Guddakaval 
Hosur 3evegel cost, Arsikere 
Taluk, Hassen District,. 

Sri Mohamed Hussein, 
-S/o Mohanied Budeilsab, 
aged about 6E years, 
Shunter MR 61, 
Southern Railway, Harihar, 
(Retired), laravethj Poc, 
Hariher Taluk, Harihar, 

Sri T.Duggen, 
S/o F.E.Dugg 1, 
aged about 65 years, 
Driver Passenger MR 31, 
'Southern Railway, Bengeloro 	' 	

.,,Contd,/— 
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residing at :Munikaleppe Gardai, 
Ramasuamy Palayern, 
Khejnmanehajj.j Main R6ad, 
2nd Crosa, Bangaloro-33, 

Sri John': Ross, S/a Noah, 
aged about 62 yiars, 
Driver Passenger MR 359, 
Southern Reilwey, Bangolore City, 
(Retired), No.BCO, HMT ie'i"t.t, 
behind Chowdeswarj Tómple, 
Mathike, Sencjlore-54, 

Sri E,Huasey, S/c tiilli 	Hussey, 
aged about 64 years, 
Driver Passenger, MR 1939  
Southern Reilwcy, Bengeloro City, 
(Retired) No.5,.. 7th Cross, 
Suledarpalyc, .Yeswanthapur )  
Bagalore-22. 

Sri B.Jeyaram &inh, 
5/0 NarEiyan inh, 	- 
aged about 63 years, 
Driver PessengerR 611, 
Southern, Eai1way Shinioga TOtL!fl, 
(Retiraâ'), No.1831, III Cross, 
Rathan Sinh -Lane,' Mandi Mohalla. 
F9ysore— 570 021, 

4, Sri f'ruthLReo, 
5/0 Neelakenta Rao, 
aged about 64 years, 
Driver Passenger MR 422, 
Southern Railway, Bangalore City, 
(Retired;:'), No,23, I Main Road, 
Gundu Muneeawara'Temple'Street, 
Metadhehplii, Bangalore-32,  

47. Sri MoheinedBasha, 
S/a Abdulla Sal, 
aged about 67 years, 
Shunter, MR 423, Southern Railway, 
Harihar, (Retired), No.351, 
II Cross, Gandhinagar, 	- 

.: 
4:'8 	 te 	5/0 Govindan, 

aqod ebout ',9 years, 
.Shunicr 
So heE Railway, Bengalore City, 

- ' 

	

	 t)!p,/2, Sunderem Reddy, 
Bu,iing,.écksido of Nnohara Mills, 

• Mj6rcdi 	Bangalore - 23, 
- 

49 	1.i1'itrappa, 5/0 !'iuthappa, 
aged about 72 years, 
Driver Goods, Southern Railway, 
Yesuarthapur, (Retirac) . .FPPLICANT5 

. .Contd./" 



C/a Cnetaririe M. 
Gianajyothi'High School, 
No.61/I, IV—N Block, 
Rajajinage, 
Bflngelore - 10. 

Q. Sri Rengaieh, 
S/o Rangasuamy, 
aged about 68 ye ars., 
Driver Passenger MR 160, 
South2rn Railway, Banqo!.o'. %f.v, 

~(Retircd), Nov27, Chic Bar 
Road Cross, ShjvEaE 
Bangalore-51. 

Sri Ethirajan, S/a R,Dinrdi, 
eyed about 65 years, 
Southern Railway, 1ysciro 
(Retired), Driver Passenger, 
MR 378, No.1389, tII Crcss, 
Kaki Rb8d, Mendl oh.Ia, 
Mysore-21. 

Sri. P.Xavicr, Sb 	.t.ntboriy, 
aged ekiout (32 years, 
Driver Passenger 1R 6139 
Southern Railway, Arsikere,, 
(Retired),Nc52/2/, ohind 
S.t.Marrys Church, rsikee--1.03. 

Sri Lincja, S/a KarbeseppE, 
aged about 67 years, 
Shunter MR 253, 
Southern Railway, Hariha', 
(Retj,red),C/o Kurvethi Lrige, 
Hmravethi Post, Harihar. 

54, Sri Revanappa, 
S/o Siddapa, aged about E3 years, 
Fireman First ML 1129, 
Southern Railway, raiiha:, 
(Retired), Cfo Revaneppa, 
Chal].ageri, Mallikaruia Extension, 
Amravathi. Post, Hari,ha. 

55 Sri .Ethieraj, 
S/o Abbeiah Sunder Ra, 
aged about 73 years, 
Driver Mail MR 51 
Southern Railuey, banoalor,-- [it)i 
(Retired), C/o ,Sridnr, 
No.343, R ailway trs. (Me) 
Bengalore - 23 

56. Smt,Kaurai.e Rai PIroji Rac Kil'e, 
/o lite 

5qed about 51yeas, 
flrrPsenger [R 4331 
Southern Rai1uayraikerc.., 
Nc,223, Cid Rms ioad, rs1kerë. .5 5APPLICANTS 

06 Contd./— 



571 Siit.Rhimabi, 
C.Fazalur Rahaman, 

aged about 45 years,- 
ShLnter MR 59231 
Southern Railway, Yeswanthapur, 
No.111  4th Cross, Behind Yeramma 
Kalyari Mantap, Mohankumr Negar, 
Yeswanthapur, Bengalora-22. 

53. Srnt.Sharadamma, 
ti/o late 5.Garieshan,. 
aged about 2 ye 
Southern Railway, Yeswr.tur, - 
No5, .1 Cross, Moharkurnrnuar, 
Yesuanthapur, Barigaj.ore•-22. 

59. Smt.Sufia Khaun, 
/o late Anwar, 

aged about 53 years, 
Diesel Asst, fIR 
Southern Railway, Banqilora Ctty, 
C/o M.?irumai, No.07/E KN Exi., 
5th Cross, Yeswar'thaur 2  
Bangalore-.22. 

fU, Smt.Kenakamrna. 
tL/o late .Subramany, 
aged about 4 years, 
DjøØlAsst. f'IR 521 
Southern Railway, hangalore City, 
No.4/CI flocir, !IG Rly.Ccicriy, 
Bangalore-23, 

Sri Shenthakumar, 
Sfo late (nanderaju, 
aged about 25 years, 
Driver Passoner, MR 35, 
Southern Railway; Frsikere, 
(irnbedkar nagar, Holenarsipur, 
Hasan Djst, 

Smt.Devamma, 
it/o late B.M.Venkatesh, 
aged about 47 year-s, 
iese1 Fsst. MR.12661  

	

Southern Railway, 	nqa1orE !ity, 
No.91/81,. Railway Qtrs., 
Near- Rujfir-ilng.  Room, 
Bangalora..2.3A 

' Smt-.Gajal.akshmi, 
U/o 1ateR.Srrangappa., 

',.aged about 5 	years, 
rijer goo:d', MR 474, 
UthT±r Railwa 	No.13 

	

y, 	, 
7th Cross, 6th Block, 
FajejLnegar, Bangalore 

-V 

... P-PLICANTS. 

. .Contd./- 
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64. Smt.Helen 
J/o late E.F.Tristrem p  
aged about 50 years, 
Site No 6 17, Patel Hanumaih's Flct, 
Jalahélli Post, Bangalore-'13a 

Sri PRamemurthy, 
S/o Doraisuamy, 
aged about 60 years, 
Driver Goods MR- 135, 
Yeswenthaur, No.375, ti 
III flair, I1ord. GI<u. 	acj-X 
MettikeroLyout& r-. 
Barigalore-54. 

Sri Abdul Rahiro Khan, 
aged about 60 years, 
Driver Goods MR. 514, 
No.43, Kvika Layoot 
tlysore Rcad, Bencaicre-26. 

pplicents in 51.No.12 
to 66 in G,F.No,320/92 

67, Sri. £thu Ro & 
5/0 late S.N.rikantaiah, 
aged about 63 years,, 
Driver Goods flR '739  
Sa Raiiwy, Bangalore 
(Retired), No.1362, 5th flajn.Road, 
lind Stja, E-Oirbk,. 
Rajajinager, Bangalore-560 010. 

6$. Sri .F.t-tenderson, 
S/O late F.i,Kenderson, 
aged ahout 60 years, 
Driver Goods MR 031  S.Reilway, 
Bengalore (Retired), No.311  

Pempanaqe, Yesuanthapur, 
Bengelore-22, 

69. Sri Bheernaiah, 
s/o Chennaiah, 
aged about 60 years, 
Driver Passenger MR $0, 
S.Railway, Mysore Division, 
(Retired), F..Colony, near 
New Railway Ckr.y, 
Shimoga Town. 

74. Sri Shiva, 5/o Venkatasweiiy, 
agedabout 64 years, 
Shunter MR 307, S,Railway, 
Ilysore Division, (Ret.L.ec1) 
No.172 2 	 nec 
New Railucy Colony, 

Shimoga Toi'n - 577 201. 

71. Sri Ilohamad Abbas, 
S/o Khalander Khasim, 
aged about 62 years, 
Driver flail, MR 426; 	 a ... PPPLICMTS 

,Contd./- 



S.Railwey, Frsikere DIvision, 
(Retired), Gopal- Singh Qucrters, 
B.H.Road, rsikere. 

72. Sri E.Natarajên, 
S/a Ekambarern—K,. 

- aged about 62 years, 
- Driver Mail MR 429 4  

S.Rilwcy, frsikre DIvibIur, 
(Retired), No.291, Kurnarr-
Nilayern flassan Road, 
rsikere - 573 103. 

73. - Sri Suhamany, 	- 
S/a lithandi, aged about- 59 years 
Driver Pssse.ngr, S.Refltisy, 
rsikere Division(Rsttred), 

C/a Anthony, i5/t, Railway Quarters, 
rsikere. 

74.. Sri R,Purushothon, 	- 
S/a a.flarrechandra Ncidu 
aged abut 63 years, 
Driver Passenger MR 715 
5.Railway, Areikre  
(Retirec), C/3 R.Bhaskar, 
No.121/6, HUIC0 Colony, 
Bhedrevcth5, - 77 301 

Sri EFeter, 
5/0 'i.nthony, 	- 
ago. about 64 years, 
-Driier t'iail, MR.139, 
S.Railway, Frsikere Division, 
(Retired), I Cross, Hassan Road, 
Ur Line, rsikere. 

-Sri Kanakaraj)  
5/a  V.Arithony,- Major, 
Driver Pessenger MR 106, 
S.flailuay, rsikex ivis.on, 
.(Retired)C/o fl.Anthony, 
Crane Driver, •No.4, Railway Quarters, 
Arsikere. 

Sri Bheemsen, 	 - 
S/o t-{.Mahadev, 
agedabout 62 years, 
Dr.iyé'Pa.s.sençer 1i.59, 
S.RaiIwy>ir sikore Divisiun, 
(Retired) 4uthilarnrnc Temple Read, 
5th Cro.soad, Near tJater Tank, 
ShenthIiiaar, Doddahal lap 

.7*. Sri.R.Lakshniinarayene, 
- 	S/o C.B.Rar1g-appa, 
, .ged about 6 years, MR 

Retired Driver, tpt/412 ,.,PPLICPNTS.. 
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No.a.2,ttirnera!n1nTemp1e Street, 
Cotnpet.Eengaie53. 

79 	Sri N.Channappe, 
S/o Naresimhaiah, 
aged about 66 years, 
Driver Goods MR 71 
5.ailwey, Arsikere Di.or, 
(Retired), AdfihaIli Viliaqc, 
inrront o f Railway St3t.iLr! 
Sulekree Pot, A'skero 

U. 	bi K.Suhramaniyrn, 
S/o Kattarnari, 
aged aoUt 59yeai's, 
Shunter MR 801, 
S.Railway, Frtkero Diviio, 
(Retired), III Cro, 
Upper1in, Hessan Roach 
rsikere-573 103. 

Sri Jani,, S/o 
aged about 62 years, 
Driver flail MR 102,  
1rsikere Division(etirnd), 
Tholiur P.O., Thiruthalli, 
rsikere, 

Sri fl.\Jelayudam, 
Sb Muthn, 
aged about 61 years, 
Shunter MR 507, S.Rlw5yp 
rsikere Division (Retired), 

No.2/2, Sriramapuram, III Cross, 
Hassan Road, Arsikere, 

'Sri G.Indre Singh, 
/o 8.Gopal Singh, 

aged about 66 years, 
Driver Mail IIR.101, S.Railway, 
krsikere Division, 
No.194/A, Railway Quarters, 
rsikere.. 

Sri N,Krishnaiah, S/o h.flu1ya, 
aged about 66 years, 
Driver Passer-iger MR 408, 
outhern Railway, 1rsikeri Division,, 

(Retired), C/o N.!<tNanohr, 
No.49/1, Railway Quarters, 
rsikere. 	 - 

Sri Kempa, S/o Iluniveppa, 
aged about 63 years, 
Shunter MR 243, S.Railuay, 
Birur Division, (Retiredy 
Belary Camp, Necr Plaque-.Frnme Temple, 
Bjrur. 	

,.,,RPPLICFNTS 
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6€. Sri Kanchi, S/c' teradsirih, 

pged about 64 years, 
Driver Passenger MR lOBs 
5.Reiluey, rsikere Division, 
(Retired), No.221, 9th •Coss, 
Right Side Hassan Ropd, 
F%r sikere. 

87. Sri P.Narayanaswatiy, 
Sb Ponnusuamy, aged bu't, 36 ycers 
Driver Passenger MR 43, 
S .Railuey, Harihor 
(Retired), Hessn iàac, Lrwr, Ulip t  
Frsikere. 

$8. Sri C.weminathan, S/ 
aged about 58 years, 

.,Shurtr fIR $04., 	Rci1uay 
rsikore Division (Feird) 

:8S1 Rod, Dour Line, 
rsikere, 

Sri Rama, S/a Beilary NayEppe, 
aged about 66 yerc, 
Driver Pessenge, Mk. 148, 
S.Raiiu6y, Cjtckj€jur iiisir, 
(Reted), Bellery Camp, 
Ne 	P1a.jo Pmn,a Tcrn ,!, BjIUT. 

Sri Féei Ali Saig, 
S/o ilirzan Baig, 
aged about 66 ycers, 
Diver Passenger Ilk 382, 
S.Railway, Shimoga Division, 
(Retired), Tank Mohalle, 
6th Cross, Shirnoga Town - 577 201 

Sri Bheema Neik, 
Sf0 Hanump Naik, 
aged about 68 years, 
Driver Pass3nger NR 363, 
S.fleilway, irsikere. Division, 
(fletired), do Ttd. P.Basavanna Cowda, 
Badavania 	eragere P.C., 
0avanegere-3. 

V.8abu, Sfo Venkatappa, 
agodut 51 years, 
ShunteZ. 630, S.Re11W, 

. rii*ere Dis1on,(Rctir'), 
C/o Gondeswarny, Lx.'inicipi 

( c ( Presiden 	,M.Road, Kad', 

I

s 	kamiair District. 

S/o Thangveiu, 

V- 
 

off ab94tØ7  years, 
\°D.GP9senqer MR 252, 

S.Fi1u4y, Beng-alore Diy, 
€Ted), No.103/31  1st Lross, 

Sid Byappenahalli, Bangalore-3. a . , PPLICANTS. 
.Contd./— 



.. 14 .. 

Sri K,Suàrameny, - 

	

94• 	S/o Kumeresuemy, 
aged abut 62 years, 
Shunter MR 779, 
S.Riluay, Bangalore City, 
(Retired), No.23/5, 12€h Cross,, 
Megadi Road, Banqelove-23, 

Sri J.Daniel, S/c Joseph, 
aged about 62 years, 

'Shuter £'R 577;  S. clt:', 
Bangaicre City (Retired), 
No.5/I, tEl Streo, 1fl€p 
Nagadi Road, Bangaloro-23. 

Sri Akadul Kha'.eel, 
/o Sheik Rahm, 

aged about 68 years, 
Driver Passenger MR 2161  
S.Railway, Bançe1o!3 City, 
(Retired), No,19, 1C.rcs  
('lagadi Roid, Bangolore-25. 

Si M.Venugl, S/u iari. 

	

97 	aged about 63 years, 
Driver Passenger MR 8151  

S.Raj1y. Bangalore City. 
(Retired), Nu.12/T, I Nla--ri 7OLdp  
3rd Cross, Hanuriianthapürar.  
Srirampuram, benga1re-21  

Sri Shdk Prrcer,  
98. S/o Md.Salar, 

aged about 66 years, 
Driver. Passenger MR 4701  

S.Railuay, Bangalore City, 
(Retired), No.7861  6th Crcss, 
Annepalya, Bangalore - 30, 

. 	Ganga Hanuma, S/o Gangathudu, 
aged abut 66 years, 
Driver Mail MR 31, 
S.Railuay, Bangalore City, 
(Retired), No.4/4, UI Cros, 
Dayanangaragar, Srirampuram, 
Bangalore-22. 

-Sri Basheer Fhmed, 
S/o Azeem Mohideeri, 
aged about 62 ye-rs, 
Shunter MR 221, S.Reiluev, 
Bangalore City, (Retired) 
No.3, SBM Colony, 	- 
Brindavananeger, 5th Cross, 
[lethikere P.0., Bangalore-54. ••. JPPLICAPITS. 
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10. Sti L.Nejaiah, 
S/a Lingaiah, 
aged about 62 years, 
Driver CoodNR 691, 
S.Reiivay,,.Mesuanthapur Uiivision, 
(Retired)m C/a M.Frurnei, 
No.1075/a, K.N.Extensior, 5th Crass, 
Yesuanthapur, Beng3lore-2. 

1O,Sri K.Daappe, S/a KriRnri.rpe 
eoed ebrijt 66 yesrs, 
Driver i', fiR 377, 
§.Railuay, Yesuc 	Ijij5•jrf, 

çRetired), C/a P.nanda, 
i.B.Export, 6th Main, Ind6Stie1 
Su-Urb Peenya, Be1gciorE-5h 

101. Sri .D.Jnto, /o 8.D.nto, 
aged about 64 years, 
Driver Passenger MR 217 
S.Railway, 8eng.'lor' ity, 
(Retired), No.1.094, Piclino, 
III Croas, Yesuanthapu', 
8angaloro-22 

1U1. Sri 5yec Hameed, 
S/o Gulam Jilani, 
aged ebcut 65 yrs, 

7

Shunter MR 759, S.Rail.wey, 
esuenthpur Division 

(Retired), C/a P.T.Sto, 
p.to Railway Station, 
suanthapur, Bangelurc-2 . 

- 	
Sri I.Yesudas, S/o A.Arokyasuamy, 

105. aged about 65 years, 
Driver Passenger, MR 510, 
&,Railway, Bangeloro C5.ty, 

L
Retired), No.267, 4th Square, 

phy Toun/Hoyselanagr, 
Ulsoor P.O., Bangclore-560 008. 

1O. Sri 11.Veera Raghavan, 
S/o liunisuamy, aged about 66 years, 
Driver Passenger MR 502, 
S.Railwey, Bengalore City, 
(Rettred), No.11;, Brindavennagar, 
.Etension. Near lOfeet F16ed 

H •,1athikee P.C., Bangc1ore-'.i. 

i. Sr.i.K.Subrarnar1yem1  
S/o G,Kerini, aged about 65 years, 
Diver P.ssnger M 3041  

Rajluy,,''Benoalore City, 
0 2.etiTed) C/a Nataraj, No.79/, 

ay Quarters, Yeswanthapur, 
aangalore-22. 

k 

APPLTLNTS. 
Contd./- 
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Sri 11.Nagaraj, 
S/o L.Murugesh, 
aged about 62 years, 
Driver Passenger MR 42.8, 
S.Railwey, Bangelore City, 
(ietired), No,33/2, Now No,11 /2, 
9th Main Roed, Sriramepuram, 
Bangalore-21. 

1jç. Sri N.flunisuemy, S/o JrL?rl1  
aged ako1;t 62 
Driver Passençr P1r Ebf, 
southern cieilway 	n.•r 
(Retired), No,9/L, ,X Main, 
I Cross, Henumantepurth, 
Srirarnepuram, b6fllO3-'l 

11tj. Sri A.Fru1nethn, 
S/o A.Frokyasuanv, 
aged about 65 yea, 
Driver Passenex MR 
S.a11uay, Bangaicre City, 
(Retired), C/o lemes, 

- No.139/i-I, Ra11uy flurter, 
Yesuahthapur, Brioe1orc-22, 

1111  Sri T.F.Krtshnamurthy, 
/o T.C.y ss:y Pillai, 

aged about 63 years, 
Shunter MR 62, S.Railway, 
Yeswanthapur(Retired), 
6th flet, 4th Cross, 
l'lohenkumernager, '%es rit1uiUi' 
Meth..ikerc, Dangalore. 

11Z-Sri H,Honnaiah, 
./o. Marigouda, 
aged about 61 years, 
Driver toods MR 610, 

Yeswnthepur 
fletired)No.2, II :Sjfl Foci, 
rd Cross, 8.K.Neger, 

Yesuarithapur, 32nga1ore-22 

1 13. Sri N.irumai, 
S/a Mannerawamy, 
aged about 62 years, 
Driver Passenger MR 682, 

.Rei1uay, Bengelolo L;jt. ', 
(Fetired), No.1075/6, 
K.N.Etensicn, 5th Crs, 
Yeswanthpur, t3anoa1or-22. 

114, Sri N.Doratswamy, 
S /o \JNarasimhu1u Nriidu, 
aged about 75 years, 
Shunter MR 213, 4Ri1uay, 
Bangalor.e Contonqien(Retired), 
No .52—H/It, Lakshminaraarura, 
Srirampuram, Bente1cro-21. 	 ... APPLICANTS. 

..Contd./— 
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Sri K.Hanum'ia, 
115, S/a Thirnmareyappa, 

aged about 66 years, 
Driver, Mail MR 33, 
S.Railway, Bangeloro CLb','r -- 
(Retired), No. 	'F.N.Colany, 
IMorain Road, Yeswnthapur, 
Bangalore - 22. 

Sri Mathou, S/a Krishror, 
116.. aged about 63 years, 

Driver Goods MR 669, 
S.Railw9y, Yeswaiithapur. 
(Retired), No.11, II Main1  
III Cross, B.KdNaçjar, 
Y.swenthapur, Benelo:c-2 

Sri A.Perumai, 
117 	S/a S.Arumugam, 

aged about 64 years, 
Shunter MR 447, 
S.Railway, Yesuanthapu', 
(Retired), No.69/G, 
Railway Q1jertcrs, Y'esuanth:pi'r. 
Bangalore-22. 

Sri Shanmugern, 
S/o I1.Suhramrye udüia:;  
aged about 63 years, 
Driver Pessengr, MR 772 
Bangalore City, S.Reilwey. 
(Retired), No.586/I, 5th Mai'i. 
Basatianagar, \Jibuthipuram Lxtension,, 
Bangalore - 37, 

bdul Gafl'oor, 
11' 	S/a Ballery kbdul Khadar, 

aged about 62 years, 
Driver Passenger, MR 387, 
S.Reilwey, Shimoga Town, 
No.1051  6th Cross, 
Basavanagudi, Shirnoga Town - 577 201. 

Sri 8..Thyegarajan, 
120. 	Io 

An 
entheraju Pilley, 

pplicants in 51.No, 
67 to 119 in 0.A.No, 
298/92. 

agGO aout -ti years, - 
Driver Mail, S.Railway, 
Bn9e1oro City, C/o S.Sah.Dasan,ResjdjflQ at 

'-No.29,O-1d Nc,5, CKC acc r1 
Lh -ss ioad, 
,Banoel'bi -'560 027. 

Bron, 
&/' Mdufd, 
agbut70 years 
5Iier MR '33, 5.Railways, 

\-Bga1Qr'5'ty, C/o Phillip Moses, 
\ *Jo,'B R'ailway Ouarte2s, 

Chic4a4ii, Chitradurga [iist.ict. 	... APPLINTS. 
Ijntd./- 



Rangaish, 
S/o Thirumelleiah, 
aged about 59 years, 
Shunter, S,Rsiluay, 
Shimoga Town, 
Hosahalli, Arnruthur., 
Hobli, Holagunda Post, 
Kuiige1 Taluk, Turnkur Distr.ct, 

K.Raju, S,'o Kuppari, 
aged about 51 years, 
First Fireman FIL 1141. 
S.Railuay, Benga3ri:3 Lty, 
C/o Station Maste'. 
Nayandahalli Railway Sttin, 
Bengelore-39 

L.F.Fleury, /o J.L.Fleury, 
aged about 54 yers, 
Mail Driver MR 583, 
S.Railway, Heriher. 
No.16, Ramejab Lyut, 
St.Thomes Town Post, 
Khammonehalli, Benqalare-84. 

Nega, S/o Siddepp, 
aged about 68 years, 
Shunter MR 282, S.Ratluy;  
hicjajui 	orehera Colony, 

Chicjajur-577 523, 

Vsradarej, S/o Kuppuswemy, 
aged abut 62 years, 
Driver Passenger MR 4951  
S.Railuey, Bangalore City, 
No.24/15, 12th Cross, 
flagadiRoad, Bangelore-23. 

Smt ,Ppparnma, 

paed about 51 years, 
o'1ate S.Nage, 

Driver Passenger MR 133, 
S.Railuay, Arsikere. 
Behind SE.Ilarrys Church, 
1rsikere-573 103. 

K.R.Seetharamaiah, 
S/o K.Ramasuamy Shastri, 
aged about 73 years, 
Shunter MR 587, S.iai1uay, 
Mysore. No.921, Rsoka Easterus-35, 
Hallethkerei, fIvsore. 

129 • K.Srinivasalu, 5/0 V4 K:ishzi;zrn, 
aged about 62 years, 
Driver Coods MR 747, S.Rsiluay, 
Byapenahalli, No.8, 1st Street, 
Markham Road, Cross, 
Ashoknagar, Bangelor3-23, I., APPLICANTS 

,.tontd,/— 
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130. Smt.Noreen Fletcher, 
aQed about 62 years, 
W/o late U. Fletche,, 
Mai]. triver, S.Railway, 
Banga].ore City, No,I, 
Deuker Fopd 9th Iiaiñ, 
Mathikere, Bengelore-560 054, 

131..  Smt. Lakshmamma, 
aged about42 years, 
Who late K.Siddeiah, 
Driver Goods, S.Railwav, 
Harihar, C/o S.Revanna, 
Pointsman Subramaro 
Railway Station, Nettena Pus, 
Puthur Teluk, South Karar 5  

1326  Siut.Shanthamrna, 
aged about 43 years, 
/o late Thippaswpmy, 

First Fireman ML 1247, 
S.Reilwev, Chic jjur, 
3anatha Càlony, Hoaanaccre, 
Chicjejur-577 523, 

133. Smt.S.R.Susjla esi, 
aged about 54 years, 
V/o late S.Rema Rao, 
Diesel Ac1st0nt M1 7231  

S.Railway, Yesuanthapur, 
do 	 No.73/3, 
Reiltiay Quarters, Yesuanthapur, 
Bangelore-22, 

5it1aradamma, 
aged about 53 years, 
W. late F.Ramoo, 
Ofiuer Goods MR 4561  

S.Railuay, Mysore, 
No s2065, kbar fload, 
hand! flohella.. Mysore. 

Smt.Kanthamma, 
aged about 51 years., 
/ó late Rajemaniekam, 

-Driver Goods MR, S.Railuay, 
aikere. No.90121, 

Lccha .Naik, Quarter, 
Hássn'ôci, Arsikere, 

'-I 	 \ 

136.' Kempaieh' 	Rangaiah, 
'

1.

aged about 68years, 
Driver Pasenyer 11F 10, 
S. 	ay Chicjjr, 

\ 
Siiganaheil1;  5ingnh115 Pt., 
GubbiTaluk, Tumkur Distriot. 

Af 

,• APPLICANTS 

. .Contd,f 
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137 	F.Shiveppa UeO, 
S/o H.nantha Rao, 
aged about 63 years 
Driver Passenger MR 47, 
S,eilway, ,rsikere. 
No.496, Bunny ManLap, 
I3 Layout, Shiverethri Eswranagar, 

Mysore. 

138. Smt.ebbie Rezoric, 
aQed about 44 vcrs, 
fo late P,Rorio. 

Driver Passenger 	461, 
5.Railway, Barlgalor.c3 Gity, 
No.932/3, Opp.Kiran Buil1cg, 
2ndMaIn, 5th Cross, 
K.N.Extenéicsn, Yeswar1t.hapur 
Bang aiOre-22. 

139., 	mt.BeSSusheelcmrn., 
ed about 50 yers, 

t/o late ,Shankar 
Driver Goods MR 492, 
S.Railuay, Irsikcrc, 
C/o V.S.Laxrni cmaria,  
Railway Quartcrs, 

Smt.S.5r:thrnma, 
aged about 58 year3, 
/o late b..Srinivasa Rao, 

Driver Goods 1 e73 

&.Reilway, Vesuenthapur, 

	

Oangelpe. No.794A, Gtt 	cjo 

K,N'tension, Triveni Roads  
ysinthapur, Banqalore-22. 

4mtA.Hansabai, 
aged about 55 years, 
tj:/o late G.R.5rinivasamurthy, 

Goods Driver MR 760, 
S,Railuay, rsiktre, No.73fJ, 
New Railway Quarters, 
Ycswanthapur, Bangalore-221 

142, Smt.P.Savithri, 	- 
aged about 52 years, 
W/o late P.M.Penduranga, 
Driver Goods MR 7129' 
S.Railuay; Yes'anthar, 
Bangclore-22. 

143. Smt.11estan 61, 

8 ed about 60 years, 
yo late Ilohamed Sherift', 

Driver Passenger MR 419, 
&.Railuay, Shimoga Town, 
Near Fnjaneya Temple, Hassan flod, 
Jrsikere. I., PPLICNTS 

.,.Contd./-. 



144. Sri Prased Kiren., 

ped about 24 years, 
late. 'Govindasuany, 

Shunter MR 386, S.flail"ey, 
rsikere, C/o Srinivasan, 

Railway Ticket Collector, 
Near Railway Undor Bridge, 
Hessan Road, Arsikere. 

5mt,Rachel D11onte 
aged about 58 rars, 
WI0 late H.R.D Mcrte, 
Driver Mail MR 25, 
S.Railuay, Bangelcrc, 
No.220. .VST Road, 
Cpp.Banesadi Railway :;tc'tio.i, 
Bangalore-84. 

Smt,Nishajen, 
aQod about 58 yars, 
Ufo late Syed Abclul 
ssiatnt Guard, S.i1y, 
Bangelore City, 
C/o Syod Chouse Pasha, 
No.304/I, Railua' Qrter, 
M.G.Colcny, Bglcre-2. 

SrntAsiyaan, 
aQed about 60 years, 
.1/o late Tejpeei'an 
Pas'ser.jev D'ivi M 
S.Ra'ilwey Ilysore. No.6, 
R.V.Layout, esfladr1p!rnr:, 
I3engalore-20. 

148.' Smt.nnamary, 

0ed ebout 43 years, 
late A.Chendran, 

Shunter MR 359, S.Railwey, 
Bangalore Cantonment, 
Muthamma Garden (Chinnappe Cer:;, 
Munireddypalya, t3engalore. 

149. Smt.3yottiilekshmi, 
aged about 50 years, 
fo late Chinnaven.ata Rarnanapia, 

DesJ. Assistant MR 567, 
' r tS.Ry, Arsikere, C'o  leyappa, 

ti'e'pstman, I Cross., 
' 	1'10awn14fl 	Hassan Road, 

, 
) 

150. Zd1wj,SEngh 5.A.
neyerem Tivr'., 

1S.Reilway, 
i'kere, Hosemane 4th Cross, 

.a APPLICANTS 
..Contd./— 
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K,tladurai, 
Kelu tloudaliyar, 

aged about 5. ye ars 
oois Driver, fIR 680, 

4Flwey, Shimoga 
AFs
S.Lft

.Colony, Near Railway 5tatiun 
SIimooe TounE77 201.. 

H.S eSethya &ayanc? 
So H.Sn!via,aiah. 
aged about $3 yoors1  

ShunterMR 797, 
Bangalore City, S.R11.tiay, 
No.17, Ramakrishnaiah Street, 
Se shadripüram, 
B6ngaloro-60 020. 

153%  Kusalya Bal, 
aqed 52 years, 

late K.Keroji Rao, 
Driver Goods MR 63, 
S.Reilway flysore, 

oco Colony 
Railway tuartor, 
Ydaveg1ri Post, 
fIyaore2p 

154. R,Prari41a bal. 
aqed about 50 years, 
J/o late J.Safhyanar'ar, 
Shunter MR 748, 
Bongalore City, S.Failw.y, 
No., Beoradevaru Gudi, 
Ransinghpet, 4th Cross, 
Bangalore City, 

155, Khamrunnjse, 
agLed about 43 years, 

late Yusuff Sheriff, 
Shunter MR .835, S.kailway, 
Bahgalore Cantonment, No.99, 
C/o 5ajjed Sheriff, 
Jadldasnagar, 3rd Drdss, 
Dü.Ha111, Bengelore-45, 

BcN.NagerajaRao, 
S/lD B.N.Moorthy Rao, 
First Fireman ML 1525, 
S.ailwey, Mysore, No.112, 
Kanekagiri, Municipal Farm Ro ad f  
Vi'iyeranyapuram, 
Mysore-.570 008. 

Arokya Mary, 
aged about 60 years, 

late fI.Chinnaswamy, 
Driver Passenger MR 82 2  

,.Failway, rsikere a.. 
., .Contd,f— 
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esiding at 
No.152/79, Pushpagiri, 
Belvethagrama, 
Mysore-570 M. 

158, VJ.Selverangarn, 
5/0 V.BJppaiah Muddier, 
aged shout 53 years, 
Driver Passenger MR 489 
S.Reilwey, Banga].ore City, 
No.63, Pillanne Carden, 
III Stege Railiay Layc.ut, 
Bangaloro-560 t243. 

V.Jlrokya tJe8s, 
S/o M.Franoi8 (late) 
aged about 24 years, 
Driver Passan;er MR 234, 
S.Railway, Harihcr, i Cross, 
Old Porlsjur, Guthior Post1 
Harihar - 577 6U3. 

N.Sundere, 
aged about 55 years, 
W/o late 1.Ethiraju3.0 Naii;t.., 
Driver Passenger 11R 911 

S,R.ailuey, Bangaicre City, 
No.20,RBH Colony, Lhite?ield 
Madhvapua Poat, 
Bnglore-560 04R. 

eroj, 
aged about 54 years, 
t/o late D.rumugam, 
First Fireman, S.Reiluay, 
Bangelot'2 City, No.U/41, 
Selvanagar,. Okalipuram, 
Srirempurarn P.O., Banga1ore-21 

162. Shanthamma, 
aged about 60 years, 
ifo late Sunder Ca~jip  
Driver Coods MR 705, 
S.Railuay, Harihar, 
No.79, Cid Arlapurp 
Harihar. 

16g. Pnthoniarrima, 

Phunter 

ed about 45 years, 
o late B.Sandieco, 

MR 805, .RaiIway 
Tsrsikere, Marlan Villa, 
Behind St.Marry's Chi1rch4 
Prsikere. 

164, •Philomina, 
'aged about 57 yuers, 
%JJ0 late C.br4thony, 
Shunter MR 537, 	a'iUay2 
rsikere, Behind Sttar 

'Church, rsikerc. 

Road, 

S .... APPLICNTS 
Contd,/— 



Salleth Mary, 
aged about 58 years, 
U;!0 1ate.rokya Suamy, 
Shunter f1R 219 9 , 
S4 ilway, Harihar, 
do Thomas, TXR's flf?ice, 
S.Reiluey, Birur.. 

P.O'hanalaxmi, 
'aged about 49 yeeI, 
J'/o late P.11unisiiamy)  
Driver Gond6 Mfl 683, 
S.Rai1uay Hriher, 
0/0 late Sunder 6i1jiii. 
No.79, Old Arlepur, 

Harihar, 

167 	Kernakshiamma, 
aged about 58 years, 
W/o late Chokkalinga, 
Shunter MR 227, S.RH11uj, 
Yôsuanthapur, No.8, 
Selvanagar, Behind Qi Tlki, 
Srirarnpurarn, Bangaluro-21, 

C Fletcher, 
s7o A,Fletcher, 
aged about 62 years, 
Driver Pass 	iR 3, 
S.flailuay, 1'iysore, 
No.58/59, Kennedy Nest, 
PushpagiIi, Mjsore. 

Razia Khenum, 
aged about 28 years, 
D/o late Abdul F{ameed, 
Shunter fIR S.Railuay, 
Frsikere, /o (Id.bbas, 
Gopa]. Singh Quarters, 
B.HRoad, Arsikerell  

fIazbool Jan, 
aged about 49 years 
W'/o late Ahmed Baig, 
Shunter AR, 521, ,Railway1  
Bangalore City, c/n Arroz Sei'g, 
No.99, 3rd Cross Road, 
ladides Ngar, D.J0H8111, 
Bangalore-451, 

171.K,V.Surappe, 
Sb Venketanaryeeppa, 
aged about 72 years, 
Passenger Guard EMO 887, 
S.Railuay, Hassan, Nô.8i, 
9th Main, 4th Block, 

B6,ne1ore1.. 

.Contd./'i 

.b 	PPLNTS 
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R.Srinivaaan, 
5/0 Ramesuarny, 
8ged about 64 years, 
Driver Goods MR 7551 
S.flailuay, Bangalore Cit, 
No.62, IliCross, 
K.N.Extension, Yesuanthapur, 
Bangalore 	22. 

S.R.Saraswathi, 

0
ed about 50 years, 
o late S.Rajgrpa1a 	c, 

Driver Goods MR 737, 
Yesuanthapur, S.Ril_'ay 
No.28, Anajana Nilaya, 
II Main Road, B.K.Nagar, 
Yesuanthapur, OangaJ.ore-2i. 

Fends Oanu, 
5oad about 35 yCals, 
W!70 late Syod Nissar, 
Diesel Assistant (IL 
S,Railuay, Arsikeje, 	2?. 
Asoka ist Cross-20. 
Mysore. 

C.N,Sareeranga, 
S/o C.Narasimhachar, 
aged about 59 yeerç 
Assistant Guard EMT 726, 
S.Railiayr3ikor. 
No.46/21 ld RMS Road, 
Arsikere. 

E.Chandra Bai, 
aged about 54 years, 
W/o late Y.Ekambararn, 
Driver Goods MR 379, 
S.Railuay, Yesuarithapur, 
No.4371, 3rd Cross, 
13th Main, Subrsninyanaç,ar, 
Bangalore-21. 

Philomiie, 
aged about 58 years, 
fo late T.rokyasUamy 
Driver MailMR IS, 
S.Railway, Bapgalore City, 
No.21., HanumihIieppe Rn ad, 
Kammanahal]$, Rame.sWeny Plyc, 
Bangalore-33. 

178f.K.Peflkai6, 
aqed about 56 Years, 

late 1K.Krishna IyenQa 
11'~ ssengerp 	Guard EMB 371 
S.Railuay, Bangalore City, 
No.1562, Milk Ctritre, 
VidyaranyapUrarn, flyse-3'C 008. 'S. RPPLICN1S. 

. Contd./- 



. 25.14 

B.Jayanme, 
aged about 57 years., 
J/o late N.Basavaraj, 
Driver Passenger MR 79, 
5 e R8i1WBY, Prsikere, 
C/o B0VasenthakUmat, 
No,6/C, Railway Quarters, 
Near Children's Park, 
Bangrpet. 

Zilunnide, 
aqed about 50 yebra, 
U:7o Syed Yaseem (it), 
Driver Goods MR 490 
S.Railuay, Mysore, No.2599, 
5th Cross, Mouse D.lver Khan Incr, 
(qandi Mohalle) Mysore. 

151. A,Rahimai Knari, 
~S/o ImEflKhar, 
aged aout 69 yonrs 
Shunter MR 300, 
S.Railwa/, Herihar, 
No,4b2, I Cross, Ganinqr, 
Harihar. 

1P2. Prapullakshi, 
aged aha'it i years, 
'F/o late ChrIscupher Andr'itds, 
Driver goods, MR 570, 
a,Rai1uy, lysre 	R KL), 
No.94/8.9 Lao Colony, 
Railway Quartero, Yaaii;i 
Mysore-20. 

183 	Gayetri Shenrnugam 
aged about 38 years, 
J:/o  late S,Shanmugem, 

Driver Passenger MR 205, 
.flailway, Ilysore, 
No191, •VRC Railway furtts, 
tlysore-20. 

N.Narayanaswamy, 
S/o Narasappe, 
aged about 62 years 
hunter MR 440, S.Railuey, 
Yesuanthapur, No.5/6/47, 
Laxmipurem, Near Railway 	icr, 
Hindupur. 

N.Mohiyudriifl Khan, 
5/n M. Thdul Nahikhan, 
aged about 63 years, 
Guard Passenger EMT 461, 
S,Railway, Mysore, No22441, 
Sawday Road, Laskhker Mohalla, 
Meena Bazaar, fiysorc. 0l 

P.PPLICANTS 

,Corrtd./—
C. 
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186. Victor, 
S/o J3seph, 
aged about 67 years, 
Shunter MR 315, 
S.Railwey, Bangalore City, 
C/o EC.Nathafl, No.21  
Muktha Garden, 
Spur Tank foad, Chetpet, 
Madras - 600 031. 

Applicants in Sl.No.120 t 
186 areapplicants in 

37 0...7/92. 

187. K.KJejarath1a'n, 
S/oK.P. Raghavan, 
retired Driver tBl Gred, 
Steff No.P,5521, 
tRajeneesh Im Shorant.jr. 

KVek. Slo Unneri, 
Retired Guard 1 01  Gri, 
S,No,6314, tevaki Saan, 
Nedungathoor, Shc-trar,j •. 

19. K,Kesajan, •S/o K't1thy, 
Retired Guard 

I 	
S.No.6066 
Santhi 3havaii, 
Veloor. 

P.Paramäswaran Nair, 
Sfo Kri&han Neir, 
Retired Guard '&Y' Speci.al Grade, 
SNo,071, Pedirichare Chonal House, 
Shoranur-1. - 

V,C.Sankunc,j Nair, 
S/o Achuthan Nair, 
Retired Guard " 
Special Gaeta,, S,No.6172, 
Ayikkara HoUse, Kevalappare, 
Shoranur. 

P.Sundaresan, 
S/o Kunhiko;an, 
Retired Dri r 
S.No,P 6439 
Vanajas, 
Ipposite ProvIdence High SChOOl, 

Gandhi Road, C:licut, 

?A.DOrai Serny pIlial, 
N.Arunchalam 'illRl; 

Retired Guard "WE Grade, 
S,No.107132  Gift House, 
MafljakkRd, Sh.ranur. 

pplScants in Sl.Nu. 
167 to 193 are 
a,.plicants in 0.F.44/93. 

PrPPLICAFTS. 
, .Contd,/— 

* 



I 28 .. 

194. R,Remsr. Nir, 	- 
S/a K.Nereyinan Nair, 
Retired Driver 'B Stsff,  
Nm.P 23141- 
Raviyankandpth House, 
Chuduvalatho.r, Shcranur - 1. 

E4K.Ramarikutty Nair, 
5/. Kennan Nair, 
Retired Guard Special Gr&P, 
S.Nc.6096, tdpath HatE, 
Cheruthuruthy Pest, 
Trichur District. 

R,Krishna Naidu, 
S/o Ramakunhan N6iá, 
Retired Driver tPl 

6445, 
Malli8seryparambil Hcje, 
rudaliar Street, 
Shoranur - 1. 

197 	L.Manikam 1uda1y,  
S/o C,LakshmanRrl Fudaly, 
Retired Driver 
S,tsJo.P 4026, lldnickaflivas, 
F1.G.Rsad, Shoranur-3. 

19$, T.V.Sreeman Pillal, 
5/. T.V.opan Pilisi, 
Retired Driver 1 W Greoe, 
S.NrS 1794 0  
Suni3. VThar, Ganeshgi:i, 
Shoranur-1 

19. E,Pararneswaran, 
5/. P.N.Sahrasaname Iyer, 
Retir 	'P' Specièl Grade Guard, 
S,N,1495. Dcvi Nivas, 
Nedung.tur, Shoranur-1, 

200. T.Snkunny Nair S/s M,Pchuthan Nair, 
Retired Guard tb), S.Ns.6459, 
Padmalayam House, Paruthipra, 
Shuranur, 

pplicents in S1.No. 
194 to 201 are 
app1iantS in 0.F.45/93. 

RPPLICNTS 

201. C.Balakrishnan, 
S/o T.Sankaren Nair, 
Retired Driver 1 B', 
Staff No, P 5702, 
KrFshna Vihar, \iellath.t'l 
P. 0.Cheruthuruthy, 
Trichur District. 

V 
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202, K.Guvirdan Kutty Nair, 
5/f C.K.Achuthan Neir, 
Retired Driver, Staft No.1,2833, 

Special Grade, Vadakkeknnnatieth 
House, Chu'1uvalehur, Shoranur - 679 121. 

P.RamanRutty Nair, 
S/c t.K.5enkaren Nir, 
Retired Guard 
Special Grade, Staff 1%10.  

E 14671, Pulicorni Hoièu 
Chuduvaiathu 	horiur-. 

P.Narayana Pillai, 
S/o P,krishnan, Retired 
Driver 	Staff N.P 55ji 

Poovethingal House, 
Kizhakathfl, Psnntiipra, 
Shcranur-1. 

215. S.Raman Nair, S/Kr.'nar 	t, 
Retired Driver 
Staff N.,P 7055:, StemLical rU6, 
Cherinthuderthi Pjt 
Trichur District. 

V.Narayanan Ezhuthachefl, 
S/n DJeu Ezhjhpcha; 
Retired. L.csShunter, 

i S.N. p 8117, Devasarnpararnbii House, 
Ilannanur Post, via evipa: o. 

K.Chellan, S/c T.I<arpsn, 
Retired Driver UCt, S.N..\i3, 
Muthukurssi, Kunnath House, 
Genashgiri Pst, Shoranur. 

208,. K.P.Gopalan, S/s K.Nareyanen Nemblerp 
Retired Guard tBt m  i.No. 7525, 
'Leela adant , 
Railway Booking C1Ice 
She ranur. 

Zt1 	.N.Kessvan, S/.,Perugan, 
R4rd I.F.Man 'B', 

100269  

1%0 

 h 	rt.thil House, 
ul 	Shoranur. 

Mnkanrcyafl3r', 
S?g*GoÔifldn Nair K.)  
RirdirVei 'A Speciel, CL 

\ piIo. PY29'Al, 'Rarre Nivas' 5  
tl 	 ranjaka'i, 

1. APPLICANTS. 

... Contd./— 



21.1. 	K,Fchuthan Nair, 	

30 

 
/o 1chuthan Nair, 
Retired Locr Shunter, 
S,No, B 6054, Kadambct Hoe, 
Mundamukem Ainsorn, 
Post Ganéshgiri, 
Shore nur-3. 

21.2.. C.Manimuthu, S/c Charnbake 
Mudaliar, Retired Driver hIb, 

~

a.Nn.P 7492, Nambenthodi ricue, 
No.179, Mudeliar Street, 
Shore nut—I. 

K.P.Govindankutty, 
Since deceased by Leqal Rep;esent2tiVB 
Smt,Sulochana Amma9 H.Nr.c/3i, 
Nainben Thodi, Mudaliar atreet v 
Shore nut—I. 

E.Belesubramanie Menon, 
5/o Madhava Rao, fletireci, 
Driver IL8t grade, j 1 rj, ' 61 
ItGeetha Nivas", Ponnamigaim Hot;s, 
Shore nut, 

K,Sankarari, ./o Pladhavan. K. 
Retired, Driver tLAI, S.Wo.i-'.4305 0 
Kayenathuthodi House, Kallipoddam P.O. 
Shoranur - 2. 

V.K,Velukutty, S/n Kelu Nir K., 	 S1.Nos. 2O ti 
Retired Driver 	S,No.14730, 	 216 are applicants 

Karthlka, Kenalappera, 	 in 0.46/93. 

S ho ta nu r. 

~ M.Velu, S/n SJelu, 
Retired Driver ILBI Grade, 
Staff No, P 79361, 
Naikankunnathu Veedu, 
Kovaippare P.O. 

P.P.Velukkutty, /o Shanku, 
Retired Driver 	 I 

S.Nn. P 7192, Padincharvettil House, 
Kerekkad, P,U.Kavelappara. 

P.T,Ouseph, S/n Thomen, Retired., 
Guard •B' Grade, S.No, 9431, 
a >'appi11y House, Vappalassery P.O., 

Angemali, Erriakulam. 

P.Krishnan, S/a Imbichyadi, 
Retired, Driver 	Grade, 
&,Nc, P 5730, Krishneqhar, 
Nedungathur, Shoranur-6''J 121, 	 •,,,APPLICANTS 

V ...Contd./- 
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221. M.Chendukunhen, 
5/0 (LImhichikutty, 
Retired—, Driver 
Special Grade, S,N,.P 2897, 
Pilassery House, P.E1.Vençeri, 
'Jia Calicut. 

222, M.P.Kesavan Nair, 
S/o P,K.Chpndu Nir, Retired., 
Firemen 	S.Nn.9461, 
Chemmanassery Padinhr  
Kottnol P.fl., 

223. PK.Ramapenicker, 
S/o Chamy Penicker, 
Retired,, 	 Grade, 
S.N.8284, Navaratna, 
p .0. Kunniarnpurarn, 
Ottapalam-4. 

5I,Ni,217to 223 are 
applicants in 0..47/93. 

224, K.Balakrishfla Ilenon, 
S/m P,Madhave !lert3n, 
Retired Driver tAt 
Specie]. Grade, Staf'r N.P 2437, 
Krandathil House ;  ;(grndi.h.1 :re, 
Trichur - 1•  

225. f.P.Chinnan Menrn, 
S/a P.Sankury 1trir, 
Retired Guard At 
Sreci'.l Grade, S.No,9333: 
iUangt Ushas, ?.0.PU1BKed, 
Uia.Chelakare, Trichur. 

22, MP.GnpalaPisharti, 
S/ C.P.Rahava Pishareti, 
Retired Guard Special Grade, 
Pnnima Manjakkad, 
Shsranur-679 121. 

C,Chandrasekharafl, 
S/n M.K,Mennn, 
Retired, Special Grade Guard, 
S,Nn.76181  Gkul, 
Ashak Nagar, Kamboni Read, 
yyanthole, Trichur3. 

V.M.Abdul Kadir1 
S/a VJ1Moharned Haji, 

.Retired, Guard TA! Spii! rflO, 

S826, 2011E3, &tTJpaLhI, 

' 	 Trichur. 

22!.0,P8haSkarafl, Sb 0.S.Paran, 
etied Coods Guard, S., 19(33, 

House, P.O. 
,k,okanhery, Via, Trichur, 

Pjn.-680 007. 

51,No,224 to 229 are 
applicants in 0.P.48/93. 

S .. APPLCPiNTS 
.. C.ntdf— 
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230.. 	P,Narcyaflefl, 
S/o Eankarsn, Retired, 
Special Grade Guard, 
S,N,EE 86, Ushas', 
R.ayaroth Paamb, P.O.Pai'al, 
Tellicherry-670 671. 

V.t'.Sankaran Nair, 
S/o T,Narayanafl Nair, 
Retired •, Guard '' Sçecal, 
5-Nh.12746, Ashirkl8d, Piel, 
P.U. Koo Lhupar air 
Pin-670 643. 

C.H.Balafl Nembiar, 
S/a KunhikrishIifl tdiod1 r, 
Retired Guard, 
S.No,,997, Usha Bhavan, 
P.0.Knttayampuil, Via Tellic;h3r'Y. 

11.PadmanabhEin Ne5r, 
S/a P,.V.Krishne Neron, REUred, 
Driver At Special,  S,Nc 	F EY5 1, 
Davi Niv, Kottarahur1Pare, 
P.0.Azh!kode.9  Lprmanor3. 

K.K.Su8heele,U/I Late 
VC,.nafld?P. Retired., D'jjcr E!, 
SJ,2E5, '1nand 'Jihar 'ilavil, 
Kanntir - 670 0DB. 

235, f1,Nrayani, 14jo Late K.ParaYanafl 
Nair, Retired. Guard 
s.N01go3, fadsthil House, 
P.Othirakka1, Gannanore— 670 011. 

K11Kunhambo, S/r Appu, Retired., 
Shunter IB, S.N..P.5331, 
Packkedam House, 
P.0Trikkripur, Kizhargd. 

K.Vanajakshy U/a Late C.H.G.palan, 
Retired Puard IAt Special, 
S.Nc.9498, Chettiyam 'Jeettil, 
Near Railway B Cabin, Badagara. 

J 
A.K.John, sI. Pi.J.Kurian, 	 Sl,Nu.230 to 238 are 
Retired., Guard 's'', 	 applicants in 0.I.49/9 3. 
5.N 09eI3,riyathu PrairtLU 
House, PallrnP.O., 
Kottayem - 7. 

R.tlarappan, 5/. Rama Gowndan, 
Retired D*iver, tC? 
Staff No, P.2718 9  ED-118 D. 
Railway C.luriy P.O., 	

APPLICrJTS Erode 	638 002. 
...Contd./— 
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K.C.Nallappan, 
S/o 5.Chinneppe G.under, 
Retired Driver A Special, 

P 2946, Door IT o4, 
Pervathi Krishnan Street, 
KollemPalayam, 
Erode - 2. 

P.Karuppannan, S/n Prgic 
Retired,, Driver In?,  
S.No. p 35831  

Korakattu V&.L&S11, 
Door cJo.5229/A 14, 	vr>' r,  

Erode-7, 

M.Kandasery, 3/. Marappa cwnce 
Retired Drijr 'C',Nd.P 240. 
9 NRe4 Er.de-38 02. 

, 1'luthusarry, S/a Plani (i'r,dr, 
Retirel Driver 'C', S.JP 3GC, 
RaghavendEi Naçjsr, lrde-. 

A.Ramesamy1  s10 Ayáun: 
Retired, 	 S,N.2:331,, 
Pudhupalcyam, Door 246, 
Alampaleyarn P.O., Erode-B. 

S,Kandasamy, S/o Sengadan, 
Retired. Driver 'C', 
Staff No.P 4103, Ragevanaitiar 
Nagar, Door No. PAB 18, Cavcry R.S., 
Erode-?. 

C.Kumarasamy, &/o Chellappa Counder, 
Retired., FiDeman 'B', S,No.P 7885, 
Door No. PPI 283, Pudupalcyam, 
Allèmpalayam Post, Erodn-8. 

T.J.Peerakhan, 5/0 T.J.JemalIutheei, 
Retired., DriVer 8, 
S.No, V.38, D,No,94, Railway Colony.  
Post, Erode, 

Veleppa Gounder, K. 
S/o Kolanda Counder, 
Retired, Shunter TB', 

37O, 
Pifth'pLayam, Kattoor, 

/ 	c lt 	1cam Post, 
ftrode-.. \ 

249. 	yrujpanIan, rk 
SiÔ 	ehi/Coundan, 

\ 	Rred,,A jhunter 
d.No.Fh4084, Door No.197, 
P-UAdia'am kkarkam, 
Ainpa1ayarn P.O., roc-t, APPLICANTS. 

. 
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.Nal1esarny,. 
Sb 	Gounder, 
R L -:d., Driver 'B', 
5,No PT3 10237, 
D,No280, Puthupalayam, 

lempalayam plUe, 
Erode-G. 

N,Kaliarinan, 
5/0 Nallaçounder, 
Retired. Diesel Fs?stant 
S.No. P 4011. Sastri Neg3. 
D.No.55, Near Uarer  
ErOcI8 638 002. 

252 K.Ramasemy, 
S/o Kalianne Goundan1  
Retired. Shunter 'B', 
SNo,P 3958, DNo,8'i, 
tidappalli R b i Prst, 
Cavery, Er,de-7. 

P.Sengoda Gounder, 
S/n Palani gounderl  
Retired., Shunter B. 
S,Nn. P 4429, D.Nr.56 9  
dapal1i 'Jillege, 

Pappapalsyam, Cavery R.S., 
Ernde-7, 

P,Muthusamy, 
S/oPci rf-urdc .f, 
Retjred1  Shunter 1 8', 
5.Np.P 50, PudhupalEiy.m, 
D.No.263, P'graharam, 
P'lampalayam P.O., Erode-8,, 

255, V.Sengodan, 
S/u Velappa Gounder, 
Retired, Shunt.ertB t , 
S.Nu.51,33, O.Ne.2/60, 
Ottapalli, Pillayer Vi.1 Strent. 
Cavery, Erde-7. 

256. K.Chinnappan, 
5/ Komera Samy Gundei', 
Retired., Driver 1 C', 
5,N.P 3531, Avakathu, 
Cavery ?,0., Colony Road, 
Eruoe-7, 

257. P,Venkkatachlam, 
S/a Peruma Gounder, 
Retired., Shunter '0' 
S.Nu, P 4097, d 1/11. A 
Karuthuveli Thottarn, 
Odappalli, Cavery R.S 
Errde-7. 

V 
I.. APPLICANTS. 
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25$. N.Velappari, 	 51.N.239 to 258 BTB 

S/o Nalla Giunder, 	 eppiloants in OJ50/93. 
Retired,, Shunter 'E3' 
S,No. p 2647, 
D,Ns.1/20 Odapalli, 
Cavery R.L, Erode-7, 

T.P.Govindan, 
S/o P.Kunhambu, 
Retired Guard Special 
Grade, Staff No.111591  
Prasanne Niv&s, P.O., 
Chirekkl, 
Cannanore - 670 01'. 

K.Sreedharan, 
S/c, B.chuthan, 
S.N'. P.3180 

'Thenal House 
Opp Railway Stat1or, 
Chirekkal P.O., 
Cannanore.  

M.Balakr5shnan, 
5/0 Nambikutty, 
Retired., Guird 
S,No, 15870, 
I1ankketh House, 
Good Shed fload, 
Tellieherry, 

P.Koflaman Nelt, 
S/c,P.Kurhambu Nair, 
Retired., Driver P1' Special 
Grade, S,N•. P 6446, 
Kavinchalil,, P.O., 
Pzhikode, Cnnanore-670 009. 

V.i1.Karthiyani Arnma, 
ti/o Late K.P.Jenardhanar, Nair 
Retired., Special Grade Guard, 
S,No.9650, Pshok Bhavan, 
Thamarakuzhi, 11alspiurem, 
Pin-676 505,, 

K,Govindan, 
5/0 K.ArUvan, Retired., 
Driver 'R'; Preethe Bhavan, 
Keliadethode, P.O,i1av!i, 
Cannenore. 

.;.C.Kunhikannan, 5/c, Rarnn, 
265. 	tired.5. Guard, S.Nii.1554, 

zhathu Veeiil House, 
P.O.Kedarnboor II Ltarci, 
Via, £takkat, Pin-670 56Z. 

V 
PPPLICANTS. 

.. Contd,/— 
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N.Vasu, .5/0 Rernothy 
Retired,, Shunter 1131 
S.No. p 5024, 
Kottiyath House, 
P. O.Nuzheppilengod, 
Pin- 670 663, Cennanoro. 

P.K.Kannar Nair, 
S/rn Appu Nair, Retired., 
Shunter 16t f S0Nc.P.7794, 
Verkulathu Vayil, 
Near Akliyath Ternpl, 
P.0.Azhikcde, 
Cannanore-670 009 

P,P,Rohipi, tL,/ Late •K.Cridi., 	Sl.N.25D to 268 are 

Retired Shunter IBtt, 	 UppT11.S in 0.A.51/3. 
P 7173, 

Chambakachelil House, 
. 0.Nuzhapi1anged 
Cannanore f)istrict. 

;H'C.K,Chandan, 
S/oArnbadi, Retired Shurit.ert0T 
5.N.1.P.8223, Kenayi !uc, 
Ekkchi P.0,Peliode, 
Via,, Trikkaripur, Kazhargcd. 

I.N8reyeni, W/c Late .Krishnen, 

2 	
Retired., Shunter, S.No.P '490, 

70 	Mach1'purrn House, 
P.0.Cheruvathur, Kazergod 

P.N.Hymavathy 

271 	L1:/. Late 	 Trhi, 
Retired 	1. 	A Special, Guard, 
5, No . 	 11 4;• f 

Schools  
l. Cannanore. 

T.P.Leelavathy Amm, 
272, ti/a Late P.V,Kesavan Nambiar, 

Retired, Driver A Special, 
5.4.,4654, Keseva Nivas, 
Near E1ayaior Tempi?, 
P.0.Mundayad, Cannanore. 

V.X.Balekrishnan, 

273 	Sbo V.Darnoderan, Fteti:ed,, 
Driver 	Specii, 

4361,  
8/93, Reshrni, S.N.Nacr, 
P,D.Thottada, Canrenore-7 	

a.. 	APpLICANTS. 

v • . Contd./- 
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P.11 Sreenivasan, 

274 	S/n P.Govinden, Retired. 
Guard Special Grade, 
S.Nn.12054, tSmrithi t , 
Post Uengeri, Flathoth Perembe, 
Cljct. 

P. Krishnen, 
K.Perirnal NBJdU 

Retired., Driver 1 A. 1 Spj,, 
5.No.P 4360, 3/275, 
Opp. Spares Laud, 
Vadakkeñchery, 
Trichur-680 528. 

,Bhaskaran, 5/0 P:pu, 
Retired., Dii'jer TC' Greda, 
S,No. p 4301 1  

Ayyanatu Parambu Housa, 
Ayyeppankavu Road, 
Kochi-18. 

K.Chryikutty Kannoli, 
S/o Kandan, Retired., 
Driver 1C 1 , S,Nc. P go, 
Kennoll House, Kacheri Amsorn, 
Desom, P.O,Calicut-03 011. 

C.Madhavi, U/s Late 
C.K.Krihnan Retired., 
Driver 1C', S.a,P. 37379  
Krishna Nives, Poolayil Parembal  
P.O.Kallayi, Calicut-673 3G3. 

Sl.No.269 to 279 are 
applicants in O.R.52/93. 

T,Kesavan Nair, 

	

279. 	5/o N.Govindan Neir, 
Retired., Guard 
S.N..4956, Santha Sadan, 
Chuduve1thur, 
Sherenur-671 121, 

11.Eljes Aron Raj, 

	

280. 	5/. S.Ilariadsss, 
Retired A Special Driver, 
S.No. p 3702, ED 196 E, 
Railwaç' Colony P.O., 
Erode. - 638 002. 

C.R-aiappa 1ovinderi, 

28i
C;çhinnappen, Retrud?  

Shunter, SNo. p 36311  
414, ARai1uay Colony P.O., 
Erode-2. 

.1 

APPLICANTS. 

.Contd./- 

I 
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fl.Kasimir Liuls, 
282, 	KGMaria Louis, 

RetirEd,, Guard A SpeciAl, 
S.No.12119, Annedurei Street, 
.dEøøWc ', 
Erod763e 002. 

K.f1uthusamy, .S/. K.landai 

	

283 	Gunder, Ret'ired 0 , Guers '' 
S.Nn,12011 1 Rmacroor:hy 
Street, Kollempelaya:n, 
EroJe- 	002. 

K15undaresan, 

	

284 	S/n N.Kalyanesundara ML'dalr. 
Driver A Grade, S.N.. r 
N6,48, Lenin Street., 
Erde Railway CeioriyPcit, 
EroJe-2, 	- 

K.R .Lakshmanan, 

	

285 	S/o M0Rengasarny L<rnr:r, 
Retired, Driver A' prj' 
Staff No,P 4467, 
'orth Eda Stract., 
Sheema Nagar, 
Tirüchirapaliy, 
Pin.-620 001. 

K. Subramaniam, 

	

23 	S/a S. !<rishnasany, Rttid - 
Driver 'A 1  Special Grade, 
S.No.P 173, 43, Lerir. 5trc2+-
Railwy Cnlony Post, 
Erode-638 002,. 

R .ethuraman, 

	

287 	S/n Rathinam, Retired., 
Driver A' Special, 
S.No. p 2888, 
Ilemathi Illarn, 
106, Bharathi Palayern, 
Moiila6pa1ayam P.O., 
Erl4de-2, 

M.Chinnappan, 

	

288. 	Shm C.I1rrnkkn, Retired,, 
DieI Shunter, 
S.Nn'. P 71785 7/8 
Rdilwéy Colony, 
Erode-2 

Mf1erappan, 

	

289, 	S/rn 11.f'lathan, Retited. 
Driver 'A' Special, 
S.N. P 3779, 107, 
Kamalagam, Bar athy Palayem 
Stree€, fvIulepaleyam P4L 
Eraade.2. 	

to& 	PPLICPIITS 



G.Ssmuel, Sf, Gnenemuthu, 

	

290 	Retired., Driver  1A 
5pe6ia.., S.No,P 8224, 
403—c; Railway Celony, 

rt.Lingapperi S/o S.Gyyavo., 

	

291 	Retired., '.A' Special 
Driver, S.No.P. 17149  19, 
Knth.jkaran Street, 
Klampaiayern, Erode-2, 

T.5.Srinivsen, 

	

292 	R.Swemjnathan 
Retired, Driver 'F Special. 
S.N.j 43399  345 :t, 
Railway Quarters, R5iw8, 
Erode-639 [102. 

P.Nemasivayam, 5/, 

	

2930 	Retired., Driver '' 
S.N1, P 55 	

P. 
11, L 1e, 

Housing Unit, Periar £'er, 
Erode-639 001., Taniilnau 

K.M.flunirej, S/, K.MunuJii!Ly, 

	

294, 	Retired., Diesel Assistant 
S.N..PTJ 102121  
!lenickkavasagar street, 
Sestri Nager, 
Rajlj" Cj',riy P.O., 

L.Anthonj Swamy, 
295. S/. Lourdu Swamy Pillal, 

S.N.. B 1419. 41/A 
Railway Coliny, 
Erode-63$ 102. 

M.Bc.ipethy, S/a 11.P.fooka 

	

296, 	Gounder, Retired. Driver 
Grade, S.N.. 	478, 

17/F Cid Railway Colony,. 
Er. de-2 

297 

291. 

299. 

V. Balaraman, 5/. Jenkkat.aswemy 
Naidu, Retired, Driver tB1  
Grade, S,rk, P' 9420, 
Railway Celopy, Er.de-2, 

P.Ranqasmy, S/oPerumaj. Nidu,, 
t'cetirel, UrivFr 'p3' Gra!e, 

/No.17/B, 
Namsivayarn.\5treet, Croe-2. 

S,Pajl,.S/'c :snij. Nthe, 
LC Retireá; Driver IDI irade, 
S,NP 9513,,Dorr 414/D, 
R&ilyCo1.,y r.o.. 

Sl,No.280 to 299 are 
applicants in 0J.53/93, 

'(- 	 ... APPLICANTS. 
.Cotd,/- 
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!.Pengunni fenon, 
S/. T,C.K.Nejr 
Retired Guard A' Speci1, 
S.N.. 15200, Fournami 
Nangappa Nager, P.O. 
Olavakkot, Pin-671 002. 

M.Krishnen Neir, 
S. Kunchu Nair, Retired., 
Driver, A Special, 
S,N., P 6444, SrshUam, 
P,0,0lavakkt. 

V.Sreedharan Naii 

302 	
S,.o P.R.Krishne PlilEui, 
Ret.iied, Guarc4  A SperieJ. 
S.Nc.15202, Thuruthel 
Aymenam P.O., Kctteyap. 

P,ARejar, S/n P.E1%ppu, 
303, Retired Guard ) 3pec.iui 0  

S.'4o.16144, Housst N.."513E, 
"Reshmi", Near P.triy, 
Cochln-.1 I. 

C.Kutty Nreyaneru. 
S/n U.C.Nerayanan Neir, 
Retired, Guard A Spcie1, 
5,No.7626, Chembra Heuse, 
Shoranur - 679 121, 

P.K4KnsIy, 	S/o 	P.K.Koshy, 
Retired Guard, 	5.r,1520c. 

I Vazhakalayil, 	Gigadikal P.O,  
Chenqannur, 	Pin-689 122, 

• K.L.Kurien, 
306. 5/o K.P,Loneppen, 

RetiredGuard ASpecial, 
S. ½, 	1'5216, 	'Cherdir.i", 

• High Shôol Road, 
PitLrareppur, 	iia. Trichur p1.  552, 

• N!Ramekrihnan Nembidi, 
07. S/p Chjt'a 	:Bhattathiriad, 

Retired. GUa:d 
S.NQ.34046 9 	'Karthikat', 
Ramavripuram, Trichur-680 

308. W'/0 	Latd: 	Rerien, 	Ret.rbd.. 
Dr,ivef A 	pbia1, 
S.No,P 4367, 	Sree Raruqarn, 
PUmp Engine Road, 
r1eja.t-6?8 IO2, 

V 

631. 

,,, APPLICANTS 
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3t19. 
r.m.Ramahandren, 
/ 	C.B.m8nn8d1er,Jet1red 

Guard P., 	S e NU. 	15210, 
P,anikkath House, 
Killengde, 	Paighat. — 678 506. 

"b V,Madhevan, 
Vlucham, Retire&, 

Driver A Special, 
S.No, 	P 21Y3, 
°allith Hôcse, 
Kuthupeamba, 	Edh.arc 73., 
Peighat, 	P..n-678 611. 

K.PLKunhimohamrned, 
S/c K.PoSdeen bya, 
Retired. Gua'cL ic', 
S,No. 	6633, 	Cherudath I1tuse, 
Kuttamassery, 	Aluaye-.,e3 1Oz. 

12' R.Narayanan,S/s B.Rr.rarp, 
eUreo Driver Giois, 
.NS.PTJ 11)505, 	11)0, 

Jeevanor.thRrn Street, 
PoonthuraiRied, 

C.Kurnarasamy, S/o Chinnppa 
' Gounder, 	P;etired., Di.1je: 

'B', 	S.No, 	P 4206, D.Nc.6, 
Shclep 4'UVBI, 	Suthar.re Purer, 
Er.do-2, 

T .5 uRety an. ar thy, 
Si.T.iK.S.jidarajalu ,  
Retired., Driver 	'A'Special, 
S.N..P 3540, 15, 	Sundaram 
Street, Erode-2, 

T4.bdul iaffar, 
315. S/s Abdul Kader, Retied,, 

Driver, Gsods, S,NrV 44, 
235 Kalyanasundaram Stre-et, 
Erade- 638 002, 

j.Nos, 300 to 311 are 
eprlicents in O.A. 54/93 

S.ngamuthu, 
316. S/o V.SItIia Naicker, 

Retired., Driver 151, 
S,fJ., B 1365, D.No.411 0, 

P.O 

317 	.Ret1r ed , of 
( 

-J 
Moc9aya'm Li  

si 
".- 

B 

APPLICANTS 
, Critd,/-. 

lJe11Irm, 
er 'A1  
P 3542, 	 Nagar, 

.0., Erode, 
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K. Ch innaaiyen, 
SIr- numan, Retired., 
Shunter fBI, 

S.Nn.1 7458,76 L.G.S. 
Colony. V.O.C. treet, 

I  Kollampelayem, Ersde, 

11.KrishnenS/c flunuarny, 
319, Retired,, huntnr, 

S,N.100729  Ph, D.N.11L 
Reilucy Colony, Grodo. 

R .Thiaoarjan, 
s/, Rarnasuamy, Rtired 
Guard 'P.' S,No.14332, 
Thangapettalafl<arr ana, 
Popnthurei Road, 
Erde, 

-ye0, 	 1,N....312 to 321 are 
S/. Arumugarn, Retj:aii., 	 ppLcarts in 0,f,No.55/93 
Drjvei EA  SNo. ) 
N9.331 A, Reiluay 
Erid, 

P.Gubrernaner, Sb- 	wri 
322, Retired Guard 'A', 

Staff No.748, 112. 
\Jinayqer Ki1 Strë, 
Sestri Nager, Er.de-E38 02, 

S.Kannirnuthu, 
323. 

	

	Subba Thevar, Retired. 
Guard 'P' S,No.16066 9  
Sunderemmal 111am, 11/8 
Kill, Nanjappa La,'out, 
Sulur, Coimbat.re-641 402. 

R,Pnge.nna Piilai, 

	

3246 	S/ Rangasuamy Pillaf, 
Retired. Guard, 
.No. 15271 9  20 I\'ortn Chinne 
Mariamman Koil Street, 
Karungalpe12y2m, Eoda-31 
Perryar District. 

\J.Mari, S/s \Jenketesan, 
25, 

 
Retired Guard, S.No.12563, 
No,III, Thera  111am, 
Kur ikaranpalayem, 
Ilulapelayem Psst, 
EErode-2, Periyer Distiict. 

	

26 	
/.Lakshmanan, S/1  S Vadi\jE1V 
Retired Guard, S.N,137FG. 
61arathip13yem Street, 
urikaren palayem, 

('lulapalayani Post, Erode-2. 
v eriyar District. I 	 ... AP?LIGNTS. 

I 	 ...Ccntd,/- 



, 
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U.K.Shunrnughesundaram, 
S/rj KbS.Keruppanasamy, 
Retired., Special grade Guard, 
S.N.J/T 35,, 194 E, 
Railuay Colony, Ne8r Railuay 
C'lony Post Office, Erode. 

V.K.Unni Nair, 
S/ci K.Raman Nair, 
Retired., Assistaot Guer1. 
S.No.1902, Contchery St:, 
Ehde, 

R.Lakshmenan S/r: '.rnasi.v, 

329 	Retired ' 	pecil GuatJ 
S.Ne.7210, D.No,1%3, 
S2stri Nagar, Sadayem lc.y 
Road, Erde. - 2 4  

V. Sw amy appah 

330 	S/o G.Visuvasam, Feired.,, 
Guard, S.Nr 4  141'1, 
5 Karuppanasuarny Koil Iii See, 
Surampatti Road, £rode-6E CU 

- 	Perlyar Oistrict. 

R.Veeraraghevan, 
V.REma Iyer, Retired 

Guard, .NC e15231, 'C9 
Tayumanavar Street, 
Pundurai Reed, Erode-538 002. 

K,Ramalingarn 	 C-. .! tiu322 to 332 ar .4 

/0 J.Kandasamy, Retreo., 	applicants in O.F.5&/93. 
Driver 1 P. 1 , S.N. PTJ 10052, 
Door Nc..16, Ejt PFttakarr, 
Street, Erade-638 002. 

G.R.Samuel Raj, 
S/n G4N.Anandham Pillai, 
Retired. Driver tfl  Special, 
s.w,, p 2836, 23 P, 
Panchayet Union Street, 
f1anihpe, Podanur, 
Coimbatere-23. 

KRde-r Al-i, 
Batcha, Petire., 

T'.Special, 
f 	5.Nn, 	168 Ian 

Podanur'..23'\Tamilndu. 

5/0 Naniarp2 
33 •  GbnderR4t{rod., Driver 
'•• 95/11 Arthiiliam, 

'•N* '-e 	%yft'Road, P.danur-23, 
u. 	 PP L ICA NTS. 

..eContd./- 
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S.Veluswemy Pillai, 
S/.,Sankara1.incam Pillai, 

U 	Retired Driver 'B 	,N.,6437 
D,Ne,360, Selvapurarn, 
North Perui, Mein Riad, 
Coimbatsre-641 fl26,. 

K.R anoaswemy, 
S/c Kuppuswarny Naidu 
Retireul,, Driver, tA 
peciaL S.N..P 9464 

D.N..24; Mei'n Road, 
Pndanur-23, Tamli \ieaU. 

K,Ahamed heri'f, 
5/• A.Kacier BatchE, 
D'-iver 'A' &pcciei, 
S.N.,P 4341, Main R!ed1  
Pdanur-23, Iami.1 N3du 

Nanappa 	U, 	 N.i333 to 339 are 
S/'VenketasJarny N1du, 	zpp1!cet8 in O.A.57/3. 
Retired Driver tB', 
S.Ns. r 349ay Bjari Kcvit 
Street, Pedanur-2.3, 
Tamil Naciu. 

Sf Kuruppanria GounIer, 
34r, Retired.. 

S.N. P,• 433, N•.$I!, 
\Jllangattur, Ktzjachna1i'.jr.  
Ert.de — 

M.PalaniGppan, 
341. S/u Marappa G.jnde, 

Retired,, I Fireman ZB?, 
5.N. p 4312 1  
\Jellaikattur, 
Kadachànai1u P.O, 
Thiruchengedu Taluk. 

M.Chellappan, 
S/c Marappa Gounder, 

342.. Retired., Shunter 3, 
S. N..9454, A1ampa1e'ar;i, 
Pallipelayam, Er.de-6. 

.Pa1a;iiappan, 

343 	S/S thathappa 6.uider, 
Retired., uatet;' 
S.N...P7465, Nu.304 :*, 
\Ielankat.or, 

j(adachsnai1ui Ero1e-10,, 	
.. I, I4PPLICANTS. 

.Contd, /- 



L -- 	 --a-- 	-V.-',- 

.. . A $J ,• 

P.Gurusamy, 
S/c Palaniappa G6under, 

3440 Retired. Drive. !, 
S,Nr. r 7160, N.1,04, 
L.G.G.S.Colny, 
Ki11empa1ayam, trlde-2. 

R.Kumarasarny, 
345. S/o Ramasamy Gourider, 

Retired., Shunter Loco, 
S.No.P 6315, 
Govindaricalayar, 
Alampelayarn P.fl. 
vie., Erode. 

G.Samuel Durai Saiy, 

346 	Gnanadurej, 
Retired., Drijer-'!', 
Spi. S.No. ! 31O7, 32 
Upatair 4th Crcs Roc, 
Paramasivapurarn, .:lljdi-i €i 

'J,Sengodan, 
347. S/n Velappa Co'jrier, 

Retired. 5huntr/Loco, 
S.No. P 3510, Vilankat4ur, 
D.t's.54. PulapalaysmP.O., 
Kadachanur (\Ji!laqe), 

C.Nachimuthu, 
340. S/a Chellaop& Gnurie 

Retired., Shunter, 
S.No,P 4384, Pnclapaiav 	Prst;  

Kadechanallur, Palipaleyrn, 
Erode-6. 

T.S.Alimoideen, 
34 	5/a  T.J.Shiruddin 

4 
 Rtired., Driver ,  

Spi. S.No. p 32600  
47. T.J.Shir?uddin Street, 
Sestri Nagar, 
Near Railway C.lony, 
Erode-2. 

	

- 	- 

1 V.N 	iI< aiutty Nair, 
35jS/0 V;N.'çen Nair, 
,Retired.,Dver tJ'••t, 

SNo4 P 230Puehoa1ay, 
H.Npz:/5,)c'4l1ege Fcoaci, 

' Pa1Pj?n j78 C01. 

lyor, 
\trj,9Guard IV Spi., 

S.No, 1472 9  N..i/7801  

Vidya, Single Stree.,. 
Old Kelpthy P.fle, 
.Kalpathy, Palgh.et - 

678tMJ3.. 

51.No0 340 to 349-are 
applicants in 

PkICNTS 
Contd./- 
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C.ChthU, S/o 
Retir'd,, 'Driver 1 0, 

	

352, 	S, o, F 5.287, 
Kurunçjad HQuse, 
Marutha Toed, PEighat. 

Krishnan, 
s/0 P..Arumughan, Retired., 

353, 1  Driver 'B', S.N. P 9449, 
Chjngath Husé, Kvi1pad 
P0a, Pa1qhat-i7, 

P.Sukumein Neir, 

	

354. 	S/o P.Senkare 	ro', 
Retired., fsst. Gis, 
S.N,15394, Pciakkott Fousi, 
Thenur via. Parli, 
Pghat-670 616. 

.Govindr., 
S/o P.Ser.kera fiction, 
Retired., Guard EJ, 
5.N2024, Sriveican, 
H.Nr'.1i.6/33, Indira 
Ka11p'i11y, Palcjhet-5. 

R •  Na ray 3 
S/ V.Raman, Retired., 
Driver tAt,  SN., P 5847 
Ch.end:ikc Nilayam, 
Kdrathod i, 
KukLrnai, 
Palghat-678 005. 

U e 1 u ku t ty, 

	

357 	Narayanasuamy, 
Retired,, Driver 131, 

S,N.PTJ 10113, 
mbaiaparambu, 

Near Madrassa, 
Kaviipad, P1ghat-17. 

T. \Jelayudhan, 
S/n Theethy, Retired., 
Cuard'C', 5.N... 16223, 
Dcvi Sadan, Pottakuiem>  
Kavilpad P.O., Pa1cThat 

V.Viswanahan, 
S/o Kuhhna, Retired., 

	

0 	Loco Shunter, 
S,No. P 5184, 
Vei1arkd, K'i1pEd, 
Palghat-1 7. 

U,Vasu, S/o Velayudhan, 

	

360. 	Retired., Driver 'T', 
S.N, P 3164, Chandrasoudhem, 
Tannissery. Palçjhat. APPLICANTS. 

... Ci.ntd./- 
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V.l18'havan, 
S7. Velayudhan, 
Retired., Driver 'B', 
S,fh.. P 94, RRhendra 
Sadanern, Ilelepurarn, 
1iavekkct, Pin 679 002 9  
Psighat. 

T1\J.Veleyudhan, 
S/c P.Veeran, Res.ir., 
Guard 'B'. S.No.6'B59  
Thurakaci House, P.O. 
Peru - j.ttu kur isal. 
Paighat. 

V.SiveraanNeir 
363. 	S/c K.Kesavan Nair, 

Retired,, 6uird 'F' 
S.No.5852, 721P, 
Instrumentation lcn ship 
P.O. Kenjkode Weat, 
Palqhat. 

S,Veerareghavan, 
364. 	S/.P.Sincjarani, Riic, 

Guard 'A', 5,Ne.14522, 
H N.. H-2, Housing Unit, 
Karamnadsi Road, 
11ettupe 
Pin-64I 301 3, Tamil f'adu. 

fl,Nsrayanan Nair, 
365 	Thejtta 1,'er 

Retired,, Diee1 sst, 
S,NO S P 9444, 
llu)lakkara Hnuse, 
Puduppatiiyaram P.J., 
Palghet-671 733. 

K.K.Su.ramania Iyer, 
•• K.S.Kujhna Iyer, 
Retired,, Guard 1  e', 
S.Nh,149, Ns.3/1261, 
L.N.Purem Villége, 
Paighat, 

P. Balakrishnari, 
5/. S.UkkandsLarier, 
Retired., Mail Guard, 
S.No14O67, Harivss, 
KR11,ekb,Langere, 
Pa1ai4a't67g 009. 

T.A.Ku'ar fl; 

368 	5/s TA.)%pukuttan 
Rt±&d),!Or1ver •'', 

436,- 
"'- thotI,,e1 House, Melepurern, 

46 	*Ovekkc&., 	
••, PPLICANTS. 'a1çflet-2. 	
•. .Cont./— 



R.Paremasiva Meflcfl, 
S/i 11.N.Ramen Ilenon, 

	

0 	Retired., Dri\jar (p)  Spi., 
S.Nc. fl 4684, 
Shfvesilam I'1adat'hi1 Ho'js, 
'ennakkare P.O., 
Niurani, Palghat-4. 

,Thenkaraj, 

	

37r. 	'i/c S,Punr,an, Retired., 
Driver A Spi.., 
S,Nm P 2760, ?6 N, 
Behird Ram Theatre, 
P, O.Suramenqalarn, 
S1em - 636 005. 

i  ,Remakrishnan 
5/o Ipu, R€tirei1., 

371. 1uardtT Spi.., 
5. No.6806, 
Remanchenat HDI.jse, 
1 /360, est 'akkr, 
Paighat - 678 001. 

C.Gopa1aKrieF4nsn NaJr, 
372 	5/' \J,I1adhevac Nair 

Retired, Driver tA' Spi. 
SeNQ. p 6440, 
Cherukaro rishn N.iv3, 
P,J.Rannedi, Peighat, 
Pjr - 

S.Suurirajen, 
373 	5/0 T.K.Sundararejalu, 

Retired., Driver 'A 
Special, S,Nn. p 2327, 
233/\Jinayakarkoil 3treet, 
Nadarrnedu, Errde-638 002. 

K, randur3naan, 
374 	S/n 1Kasthuri Naidu, 

Retired., Driver 'P Spi. 
S 0 No.P 29021  17/4, 

mrnamandjam Road, 
Srirangarn-620 006. 

\J.G.Veeresamy, 
S/s Govinria8amy PIllej V., 
Retired, DTiver t;t, 

P 18411  48/2, 
Subb1ah Street, 
Sangliatdapurarp, 

I 	Tjruchj-620 001. 

V.Sithan, 	I  
S/o  \Jaiadri, Retirea., 
Driver tAt, S,N,P /775, 
D.Nr...24, eevanç!a Street, 
Poondurci R.8d, Erde-2, 

to 372 are 
pnJicants in 00f.59/ 3, 

APPLICNTS 
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P Ja L 0 n:s am 
377 S/ R.Angemuth.i, 

Driver 
S.N'. PTJ 10027, 
\Jalleler Street, 
Municipel Colony F(ad, 
Erode-4. 

Prokiasartiy, 
S/a J.Arulanandam, 
Retired., Curr! 
5.Nr,. 5253, 12, 
Kamarjar Street, 
Nadar Nedu, 
'Jinayakar Koil, Er.de-2, 

M,Fenqesamy, 
• 	S/n C,Muniei. Retired..,  

Driver 'A', pl. 
S.Ne. PTJ 144 9  21, 
Golden Street, 
Thangavil alies r1unLy 
Dhar'sourt--636 702. 

Kunusam' Neidu, 
11 

5/, C.Krishnasamy Naidu, 
Retired., Driver tc? 
ror-.r . 0; ' PI 

D 5, Kallyanria Goundcr Thttam, 
erundurei Road, E-rch. 

P.Daniel Jyere, 
3M. 5/. Paul Pillay, Retired., 

Driv'r 	S.NnJ 6441, 
No.400 8 Railuj Coluny, 
E:ode., 

.Ilanickam, 

	

382.. 	5/ce M.Anamuthu Naicker, 
Retired., Driver 	' Spl. 
S.No. P 2901, 22/251%  
Chinnd Nariamman Koil Street, 
Karungal Palayem, Er.de-, 

R.Pongiannan, 

	

33• 	Sb Ramesamy G.under, 
Retired., ShunteL, 
S,N. P 7464, 0.N..3/691  
R'ajaiNagar, Cavery 
Erode-.683 007. 

- 	---. 

	

fl' 	.-- 	 - ,-- "•'4 

fM. Kr I oh r s&n'y, 

	

384. 	S/o K.i1uu6y, Re:;tod., 
Driver tCVS.Ni.P i5i, 
Klam;di, 4/390, 

' 8harthi jJag1r, 
3thi'1r 	niap41ayam, Salem. 

-: 
A'"- •_, 

Nc.373 to 383 are 
applicants in 0.M.60/93. 

.. APPLICAfTS. 
.Contd .1— 



.Kenni'n, 
5/. 0cináerejelU NHicu, 

85. 	Retired,, Driv,jr ' 
Sp1, S.No. [ 3042, 
Nc.420 K. Ri1wey [1'ny, 
Erode-2, 

R ,Rengasamy, 
3E6. 	S/i Rmasarny, Retired, 

Erver t C l t  
S.Nt. 	10236 9  
Keling9reYar P:.1'yr, 
rudur BhE'ieni cost, 
\Jie. Ercde-638 301, 

K.G®viridan, 
387. 

	

	a/c Kendha Gojnder, Rei.i. ;  

Driver SB', S,Nc. ' 
N,,102 C Type Raii'JPY  
Erode-2. 

C. Nerayaneserfly, 
/e Gcinderaj81y eJ, 

Reti:'ed., Shuntirq Driver, 
S.N,PTJ 10503, 3R1, 
Nader Med, P.onc:ei 	d, 
Erjcie-2. 

K. Uared2F2j8n, 

389 	
S/t Kcruppan, Retired., 
Uuard 'A' 5.N,2122 

¼ 	¼ 	Thirumurugan Street, 
estri Neger, T'ade 

V.rjunen, 

390, 

	

	
Venketchalfl1, Retired,, 

Gudrd 'p.' S.N,.124381  

38, Mernesivayern Stree, 
Ktllempeleyam, Erode-2. 

r.1unisuamy, S/o ciuthu, 

	

31. 	Retired., Driver special, 
S,No. P 9389 9  11/52, 
E.\J,R0Periyar Nagar, 
Ertide, 

N. Mu thu sam 

	

3!2, 	$ella7pa Gounder, 
Retired, D:iver Tet, 
S,No,80651  1/113 
Gddppa11, Cauver! R.S. 
Erode, 

P.Visunthan, 

	

353, 	Sit S,Pa1eivelu, citiid., 
Guard 'A', Spi. iElt  
S.No.7620, 324 
Old Ri1uey Ciilcny, 
Railuy Coliny PoL, 
Ercde-2. 

( 

PLICANTS. 
,Contmil,/— 



.. 51 •4 

R.Venketaswamy, 
394 	S/o R.Remakrieha NeidtJ, 

Retrei., Driver 'A 
Sp]..S.Nô. P 282, 
126, 0 Reliwey CLony, 
Erocle-2, 

M.Chinnppan, 
S/r,  f1uthisamy Corjde, . 	Retired,, Shun - er, 
S.Nu. P 69659  
Odappalil, I tierd 37, 
Cauvery R.S., Er:n-7, 

K,Cherinimalei, 

396, 	S/i Kuppnnan Retirr,. 
Sh'.jnter 'C', .rj.4  '.3494, 
Nethaji tteet, 
Kè1enia1ayam, Erod2, 

K.S.bdu1 Satha', 
S/n A.Khoder ShariePf, 397 	Retired., Drjvoi' t ji t , 
S.No, 	2207, 74, 
Ambedker Stret, 
Spstrj Nagar, E..ocie-2. 

M.Chinna 6ovu- dari, 
5/.' Muthusarny, Retired, 39$. 	Guard 'A' S 
S.No.672, 8 iQ, 

Hcusirg UnIt, Sempath NaQa' 
£rore-1 1. 

H.Kana, S/c R,,A.Hammantha Courider, 
39 	Retired., Driver 'A', 

S.tJo, B 1318, 26 B, 
Khadei riahideen Sahib Street, 
Erode-2, 

N.Ramasarny, S/0 NIi Gour,dcr, 
400 	Retired., Shunter, 

S.No. ! 4230, No.1/56, 
Puduppalayerr, Kattur, 
1arnpa1ayam Post. 

R .K.Subrarnaniern, 
W. 	5/. R,Kannjah Nidu 

Re tjrttd.,  Driver 411  S j.. 
4c.;. P5"509 N5,361, 

/V1a.4iktret, 
i/zErbe. _\ 

. 

C.Sengodanj\ 
402 T $/. 	 ounder 

Ret ire4bs)ivflr, tpt, 

\S.Ns5 17,ijL 273 
OK8tIft9, fl Thottarn, 	

... APPLICANTS. 



,. 52 ,. 

P.Palenieppan, 
403, 	S/o Pongia Counder, 

Retired., Shunter, 
S.No.40199  85, Govindampalayam, 
Alernpalayam P.O., Erode. 

K.Nellethamhi., 	 51.Nc,384 
S/e V.Kumarasamy, Ptird,, 	applicents 

404. 	Guard, 5.No.15721, 
1/2 Est Street,  
Ercde-e. 

to 404 are 
in fl.1.61/93 

P..Krishnan, 
S/c Subramania Ivr, 
Retired., Guard lr' t  , 

'S.No.11fl3, 1/500, 
Chethapurem P.O., 
Kaipathy, Pa1gha4 --678 03. 

A.teghavenS/s tAppr, 
Retired., river C, 
S.No4105, Alangoje 
O1vakkGt, Pa1ght--67 002 

qSydney "W f1e31, 
S/u H.U.D.tiiei1., 
Retired., Drjjer 1131, 
£Nu. PTI 'O361, 
Caruvin- Robinson H&ad, 
Palghet-678 014, 

\J.Prumughan, 
S/ti Ayyapoan, Retiri., 

uo 	Driver 181,  S.N..2136, 
Prasantht, Sree Sathya Sal 
Naar, K8llekulanqara P.O., 
Palqhat-678 009. 

R . Palaniappan, 

	

43, 	S/ Rangasuemy, Retired Guard 
'C' 5.Ns,1791,. 
Sha4Inl Nivas House Ns.36/664'1 
t1angsd6, Olev&kkot, 
°alghat-678 002. 

P.Krishnankutty, 

	

410. 	Sb  Cheriathu, Retired., 
Guard 'C', S.No6093, 
Paoinjakkare House, 
P.O. A!a1ur, vla.Lkkidi 

- 679 302. 

K. V .R arnanath an, 

	

411, 	S/s KV.Viswanathe Iyer, 
Retired,, Guard 'A'm 
S.Nr.13502, 2/137, 
Now Kalpethy P.O., 
Kalpathv, Paighat-678 003. ... APPLICANT S 

,. .Contd./- 

14 



M.Krishnan, 

	

412, 	S/cf 11e'andy, Retirel., 
Driver 
S.No. r 1871, 
'Sai Njva t Thekkeprarnbu 
Puduppaiyanøm P.O., 
Palqhat-678 733. 

T.P.8eiakrihna Nair, 

	

413. 	5/. C.Sekharan Neir, 
Retired,, Guard 1PT 
.No.10525, locjthet h.sc', 

fenkurlssi P.O., VIB. 
Markerai, Pe1ghat676. 

K.M. Kunchu, 

	

414 	
SI. PlenJ.cken, Retired., 
Driver let, 
5.N.. • 4461, 
Kailingal House, 
Paruthiç5ullj P.O.. 
Pelghat-678 573, 

P.ReghavA.r;kutty, 
S/n V.Pedrne1,ahh'n fsit,. 
Retired., Driver 	pL 
S,No, p 69779  
Sarsyi,Pudussery P.O., 
Paighit.679 007. 

V .K.Priieirishr, 
5/o K,Sanksren Neir, 
Retired., ')river 
..N..P 7791, Arupuzhe 
Cheruva€hur House, Peril 0.0i 
Palghat..678 612. 

KP.Krishnari, 

	

417 	Sankaran Neir, Retired,, 
Guard tB,  S.No.6766, 
Venketesuare Ii) 
P.O.Pampadi, Via, Tiruvi1aio, 
Trjchur Djstrjct-690 597. 

K.Vasu, S/o Kunjunny, 
41. Rtired,, gr$hunte  'FJT, 

S.N., P 5301, Venkalathodi, 
Meiepurm, 01avkkot P.O., 
Pe1ghat-673 002, 

..R.Kopoan,S/o Rarnan, 

	

419. 	Rtifed.,Drj.vpr 	' 
' (. 	ci 	r, 	''i i s.'.u.O,r-  _)L(4P i 

'Kakkarenkuñpeth House, 
Kakkanni P.O.,.NS.S.Enog, 

'. College, 	ghat-678 008. 	 ... PPLICAN1'S. 
r 

'. 	 .. 	 • • LJII'J 

.... 



'. 	.. 

K.Belekrishnan Neir 	

54

, 
420, 	S/ T Govindan Neir, Dtivcr 

?g: S.No,P 749, 
Thekkurncher.od P.O., 
Vadekkurn r1arialen, 
via. flttapp1, Paighet Dist. 

P.K.Ramachandran, S/a Kannar, 

421 	Retired., Guard tt 
S,Nn, 7192, Alangod House. 
fllavakkot, Palghet-67 

K.Balet, S/c Karirian, 
422, 	Retired., Guard 1 A 

S.Ni. 6121 1 Sri Naryenjj 
Nilayam, Alangod, 
O1aVkkot P.O., Palghe - - 

678 002. 

C.Krishnan, S/a Chupr. 
423 	Retired Ast, Guard. 

S.No,6333, KalathiiH)!.e 
Alingode, Ulkk,t P.O., 

I P3lgh8t578 002. 

R.Krishnon, •.No.(757, 
sst, Guard., Famc1an, 
Krishna Nivas, Alangod, 
Olevakkot P.O., PJ.gh- 

C.J.Coelho, S/c F.Coelho. 
Retir Guard Sp• 
S.Nr.14493, Chinnmnia1 Stre't, 
Noorabad, 'odar)ur_641 023, 
Coirubatore Djst. 

~ K.Dhanashu, 
S/u K.fl.K.Gengaiya, Retired 
Driver 'A' S.No.P 6804, 
147/I Anthonipurem P.O. 
Surem3rge1em.635 005 
Salem, 

	

K.Meyan' S/a Kendu, 	 Sl.No.405 to 427 are 
427 

	

	Retired..., Guard(B)1 	 applicants in 0..62/93, 
S.No.1218, Kozhangottji HOL3C, 
Attiirked, P-O-Gandhisova Sadn, 
Perur, Pa1chat, 

R.Laxmaan, S/c ErCRnosiy 
Naidu, Retired., Shunter 42P, 	
iese1, S.No.95i4, 

No,51, Keeraikera S,ret 
Erode1, 	 I 	

, 	 PPLICAS V 	
m.Cofltd./_ 



,. 55 5, 

•• 	N5Sengodan, 
429. 	S/n Nenjeppe Gounder, 

Retired. Shunter, 
Loco, S.No, F 5250, 
East Thot1ipaleyam, 
Door No,431,Kadechanur Uillagr 
Pailipaleyam-4 

V,Perurnel I. 

430 	S/o \Ienkatasamy Nid, 
Retired, Goods Driver s  
5,Nc., V 12. D.No.91 C, 
Leighbezeer, SrêmangEii 
Main Road, Selem—i4 

V.Kumarasemy, S/a Je1app 

431 	Gounder, Retired, ShunLr31  
5.No. P 4433, No.11 
AlampelayEm Post, Frodc-.-6. 

S.Velappan, S/o Sennodo 

432 	Gounder, Retired, Sh.Lr1/ 
Locc, S.t'h. P4292, 7/-.10, 
Puliamerathu House, 
G.virdanpulayem, 
181ip2lay2m P.C., Lrocic'-3, 

P.Kolandai Gdunder, 
433 	S/o PalEifl 1crdcr, 	tirri, 

Fireman 8, S.No.P 5E52, 

adudu, roc1t-2. 

,Sengoda Gounder, 

434. 	Sb riprimuthu Gounder, 
Retired., Firemen A, 
S.No.P 5041, Alempaayam, 
Pudupaiayam, Periakdu, 
Pa1lipleyarn, Erode-6. 

S.Veradharej a Mudal lar, 
435 	So Sunder Mudaliar, 

Retired., Assistant/Diesel, 
S.No. PTJ 10158, 104/0 
Railway Colony, Erode-2.. 

A- - 

r'Soda 
A6' 	STI'e' Kp 
f ' 	• Reted. ( 

) .. 
.Mun'sw 

7 	R a t ir1:r 4  

Gou nder, 
pafla Gounder, 
Driver 1Ct, 

t778, No 5 11 	C Typ 

lony, Ezoie-2. 

c1y, S'o Rmeny t.adu 
?sst. Guard, 
6, 35, RajjI's Stet, 

a.. APPLICANTS 
. . . .Cnntd./— 



.. 56 .. 

44'. 
I.Chellappan, 
i/o Muthusam" Gounder, 
etired, DrivertBl 
.No,P 5774, 31, 
hiruchengaodu Road, 
eliipalayam, Erode. 

43P. 

 

 

 

 

 

 

 

P. N. Balekrjshnen Niir, 
S/o Reman P1118., Ret.irtd., 
Guard, 	,No,6966, 
Mrigeleth douse, 
Nedurigottor, horanur, 
Pjn-579 121. 

K. Narayenan, 
S/o K.Unnamen, Retired., 
DrivertAf S0No.925, 
Karamarme Hjse. 
Vadanankurussi, P.O.., 
Vedenam Rurussi, via.. 
Shorjur11  

M.Chinnan, S/o Ramr, 
Retired., Asst. LuA!d, 
S.No.7040,' Menichithàdi HOLe, 
Nedungotur, Sh.rerur-i. 

.Velukutty, S/a 	Nryarar. 
etiredG, DriverB', 
.N..P 5776, Thuvakkettt. 
louse, Néourgottc'r,  
horenur-13, Paighet C#itic. 

.V.Gopinethen, S/o Kunrar 	S'..No.423 to 442 are 
etired., tL3st. urc, 	 applicajits in 0J.63/93 4  
.No.15447, Kallozhi \iattath5di 
ouse, PerutI-iipr, Shol'?r"r - 

679 121. 

Baler aman, 
/o K.Rsjamennar Naidu, 
etired,, Driver IIT Spc13l, 
.No.P 4660, Sastri Nagar, 
aliway Colony P.O., 
rode. 

.chuthan, 
/0 Venketararnan, R.etired. 
river lkt t S.No.8221, 
eilwey Colony, Erode. 

.T.Heuett, S/c A.i.Heuott, 
etired,, Driver t? Special, 
.No, P 2942, 278-H-Tpe, 
eilway Colony, Ernde- 

636 002. 

..G APPLICANTS. 
, . ,Contd/- 
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D.D.Rczerie, 
S/c P.D,Rozario, 

447. 	Retired., Driv'r '' 
5pecia., S.No.P 3029, 
30 A P  Sastri Nager, 
Erode. 

K.Marimuthu, 

44R 	S/a Keruppanna Courider, R'tjred, Driver 'A', 
S.No. p 53331  No.36 19  
Kesipalsiarr, 
Annadurei Strt, Eroc. 

K Palanieppen, 

445 

	

	
ci S/oKaruppannan, Petirc, 

Assistant Guard,  
9 Sadayan Palyam Roed 
Sasthri Naq.ar, Ei'od. 

\J.Remesamy, 

450 	I0 \Jeleppe Gthurdar, Retired., Loco 5hunter,  
S.No.4919, Pallipalyani, 
Alampalajam,P.O..  

P. Ka ncia am y, 

451 	5/3 Paramasija Gounder, 
Retircu., •5huntr, 
5.No.P 9405, Nc.422, 
iampalyarn, .PellipBieyem 9  

Erode. 

C.Palaniappan, 

452. 	Chirinathcmbi, Retired., 
Shunter, S.No,4379, 
East Thollipaleyam, 
S.P.B.flill Colony, 
Erode. 

M.Dakshinemoorthy, 

453, 	S/a £1anickam, Reti2bU., 
Driver tB', 5.Jo, p 9511 9  
Kumaramanqalem P.O., 
Thuthiputtu Pi.-635 811. 
Ambur (N.A.A.Dist). 

N.Balakrishnafl, 

454. 	S/a M.Narasimhan, Retirec., 
GLard..t?', S.No.12513 

Kamaa51N,ar, south Pvcrje 
TiranThyut 	Iladras..600 C'41 o 

G.hElap,k 
45 	5/0 Gopa1er Retired., 

pe c, leF'Gurd, S,Na1'73, 
' 	Lenlñ,reet, 

Rai1'1ie' Co3.ory 1.0. 
Erode.,/t 	 ... APPLICANTS 

, 



.. 58 .. 

P.S.Sanjeeva Reo, 
456. S/n P,N,Sarvr'thme Re•, 

Retired7, Guard 'F.' Special, 
SNo.12522, 8.30, 
Housing Unit, Periy' Nagar, 
Erode-638 001, 

F..S.bdul Jabber, 
Since deceased by Legal Representative, 
Smt,Heerajari, 67, 
Kovalath Street, Teachers Cr3y. 

'ERODE - 11, 

R,Narasirnhar, 

458 	S/o N.Rengasemy Nr5du, 
Retired., Driver 
S.No, P6978, Shastri Nqr, 
Kemaraj Street, Erode. 

R,Thangavelu, 
459. Sb P.Rengasany, Retiic1,, 

Guard 'A-', 5.No.10918, 
498, Agrahara Strst.; 
Erode-638 001. 

K.Pelenisopan, 
460, 5/c Kendappa Gounder, 

Retjrcd,, DrivEr 
S.No,, PTJ 10070, Dr.No.10/H. 
KR-PD Rod, Kprunkern Mock, 
Pallipe1ayam, EroiJe-.638 GC. 

.Jarne, Sjo ).rr!\suE' i11.Ei, 
461. Retired., Driver tgl Spi 

S.No. p 2819 9  B/13, 1ee' 
Rangeth Palayam Post, 
Erode-638 009. 

.Karuppannan, 
462 	S/n F.ppEji Gounder, Retired., 

Shunter, S.No. P  5121, 
Odapplli, PallipElcyam, 
Erode-6. 

N.Sengodan, S/o Nella Gounder, 

4630 

	

	Retired., Shunter 1  S.No. P 5295 
East Tholliye PalEiyarn 
Kedachanallur Post, 
Erode-5. 

V 

Sl,Nos.443 to 463 are 
applicants in Q..64/93 

PPLICNTS 

.Contd./- 

el 
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K.K.Krishfla Iyer, 
K.Krihna Iyer, 

Retired., Guard/A Spi, 
S,No.13745, Chembei Village 
P.O., K.ttayi, Palakked, 
Pin 678 572. 

11. Veemban, 
S/o M.Nakelafl, Retired,, 
Lco Shunter, S.t'1..P 532, 
MullathodY House, 
Karianr.odP,P.O 	otty&3 

Palekked Djstr 4 .t. 

C,C,angadharEin Nair, 
S/o K.Kunhan Nembiar, 
Retired., Assistalit Gu3:i. 

,No.1864, Lekshmi N1'JaS, 
p,O,PuthiperiyEirem, 
Pelyhat, Pin-€7 '733, 

C P ar asur an 
S/c P.Gopal Pile!, 
Rétfred., Driver '8', 
S,No,P 31)67 1  Sare3Mthi 
Rayappen 'treEt, P.1. 
ThahsmaflQelBm, leighat-

678 102. 

C. Narayenen, 
S/o A.Chendu, Retired., 
Driver 'A', S.N'.P '1479, 
'Leela Nivas' f P.O. 
PuduppaiiYaram, 
Palghat-678 733. 

K,Raghavan, 
S/c M.Krishnan, 
RetIred., Driver 'A' 
Spi. S.No. P 24009  
fluilarithodi House, 
Karimgode, P.O. 
(Kottayi, Pa1ghat-67 572). 

P. K.Sivasatikar an, 
471. 	5/a  P.C.Krishnafl, Retired., 

S • No.141 08, 
/T u4-1 fl9ar8, 

t Ne. 	House 	
Ize

, P 
17 42. 

'I  

y Pillai, 
ard S.No.14117, 
ad, Lal2pet -.C., 

Tcm41 NpdU.  

'j 	\ v 

' S1'154p)8t  
c ReirPd.4 

... APPLICANTS 
....Cotd./ 

e 



T.R.UnnikriShflefl Nambia!, 
S/a Reman Nembier, Retired., 
Guerd tBt m  S.Ns.9791, 
Abhilésh, Revipuram , 
Kochi-1 

K.V.Serasua€hi Amma2  
U/c Late K.Balakrishrie Menon, 
Retired,, Driver, 
S•No,P 3512, Kallazhi Hou, 
Pudussery, Cheruthuruth 

A.Kunhikrishnen 	
No o 464 to 474 	re 

S/a P.K.Sakaren 	
rpi1caflts in O..65/93. 

Retired., 'A' Grad? :uPic, 
S.Nu.96t5, Krishna Vi!ia P.U. 
Paruthipulli, Pa1ghet 

A.Marimulhu, 
s/u ffl.P.ramuthu Noik, 
Retired, 'P.' Spi., 
S,No, P 3574, 1091  
Dhenalakshrni I118I!, 
Kumaran Street, 
Kavuna1 Pelaysm, 

t1.Natcsen, 
S/c fluthusamy Gounder 
Retired, Djve 	tP. 
S.N.. P 43691  P.C. 1612, 
I,C,Poli.ce Quarters, 
Dhafldflhi1 agi-', 
Pondicherry. 

G.K.tbdul Sathet, 
S/a G.Khader Badsha Sahib, 
Retired Guard 	Spi. 
S.N.. 11786, 17 Syed 
alel Khan Street, Fort, 

Salem, pin 636 001 

R..Ramasamy, 
S/.ChinnakesaVafl, Retired., 
Driver 1' 5,No, j/r'i 1297, 
1760 Mendap s  \Jeethi, 
Erode—I. 

M.Ibrahim Khan, 
S/c E. flohamed Khan1  
Retir'd., DrIver 'Pi', 
S.N., P 3028, L 245, 
Shamshad flsnz&i, Perear Naçer, 
Er.de-1. 	 ,,, APpL1CANtS 

Contd./ 



/ 

4110, L.Marudeppan, 
5/o L:kshmanen, Retired., 
Diesel hunter SNo.V4e5, 
93, Thiru V.K.Street, 
Kollampalayam, Erode-2, 

481, G.Dav!d, $/ D.Gabriel, 
Retired., Driver tAl grade, 
S.No. P 229, 223, 
Sesthri Nagar, Sadain 
Pelayem Road, Erode--2. 

C.Subrananian, 
E/o A Ctiinnepperi, 
Retired., Guard 
Spi,, S.No, 12327, Plot 31. 
16th Averue, Danü N3g8r, 
Ambathur, Madra-600 033. 

C.Arokiasarny, 
S/c P.Chinneppari, Pet!rd. )  
Drjv3r 	S,No. P 295 
D.No.77, New Street, 
Eroe-1. 

K.Palaniappari, 
S/e Keiappa Guund€r, 
Retired., Driver 'A', 
S,Nr. P 882. 
Alava Gounder Kdu, 
!lanienjr, Salem—lU. 

45•  C.Rengasarriy, 
S/a R.Chinnasarny Nai, 
Retired., Driver A' Spi. 
S.N,, P 2831, 32, 
Ghotisethcttem, Lidumalpet, 
Piri-642 126, 

S.Abdul Kareem, 
s/o Sheik Jemaludeeri, 
Retired., Driver 'A'  Sri. 
SNo. P 28251  30 Burrah 
5ahileStreet, Mount Road, 
Madras-2. 

R.N,Govindarejalu, 
SfoRNarayanasamy Naldu, 

Driver 'A' Spl.. 
'S.N6P41, 51 North St;'e, 
T.hiubOa nErn, Kumbakor.am, 
P iii- 61 2 '0 . 

iee. kR'ajni.kam, 
uj' L8t'<JçA.Anthonysemy, 

'Retired..,/Driier f f3', 
\ 	 /31U5, D,Nc.6, 

5ast-h1 Nagar;  Pillayar Koil 
Street, Erode. 

1,No,475 to 487 are 
applicants in fJ.t.66/93. 

APPLICANTS. 
...Ccntd "- 
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Kannril, 
ie K.Sinqodan?  

Retired, Driver TPST Spi. 
S.No, P 6826, 
Fialigai Natesen Stores, 
N3dar fledu, Poonthurei Road, 
Erode. 

A.2eyalakshmi, 
U,'n Late P.P.ngarnuthu, 
Retired. Driver 1141, 

S.Nc,P 204, No.27. 
Pilijyar Koil Streit, 
Sengliandapuram, 
tiruchireppalii. 

C.Philardsm, 
UIo Late T.Govinda1, 
Driver ' 	Spi., 2,j1o.F 4E5, 
No74, UandikataXth0tt8m, 
Kol) ampalayarn, Eico—?. 

R.Jaya, W/n Late 'J. 

Ramalinl?a1r., Retired., 
Driver A ' api., 
S.N,, P 3789, ED 2E 
'H' Type, Railway Colony, 
Erode. 

bhanalakshrni, 
u/n Lt S,K.Si.VpkE', 
Retired,, Driver 'n', 
Spi. S.No,P 2895, 
ED 352 8, Railway Colony .1., 
Erode 

Parvathi &akthivel, 
U/n Late M. Sekthivel, Retired, 
Diesel Pssistoflt, 
S,No, 11/f1 648 2  422 H 
Railway Colony, Ercide. 

Nallaminal, 
W/n Late C.Tholasiappefl, 
Retired,, Driver 'C', 
S.No, p 6579, 291  

Kumaran Street, 
Kollampalaysm, Erode, 

K,Lakshrni, 
U/n Late K,Raja, Rtirec, 
Driver Ict FI.No. 'I 22, 
212 F Railway Colony, 
Erode, 

APPLICANTS. 
.Contd./— 
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497, Sampoornam, 
W/o Late P.Arurnugftarri, 
Retired., Driver 'A', 
Si., 	3/11 818 0  
ED 194 D. Railway Colony, 
Erode, 

S.Geeja Ba! 
i'/0  Late M.anesan, 
Driver I? Spi., 
S.No. P 28941  D.N.16, 
Lenin Street Church Mer.' 
Railway Colony P.r., 
Erode, 

Pappa, 
W'/, Late K.Krjshnen, 
ReLired., Driver 
S,No, P 79459  
flooppaner Street. 
Old üramangaltn, 
S-ilem-63$ 005. 

P.fi.A&okiarny, 
S/c R.Iluthu, Retiod,, 
Driver 'A' Spi., 
S,No, p 1718, No,752, 
5th Main, 8th Cross, 
fl.C.Layout, VijayanaQar, 
Banelnre-40, 

N.Marappa Dasary, 
S/c Nar.-,yene Dasery,  
Fetired., Driver 1 81, 
S.N,P 0003, V3/48, 
Peria klec4 agampatti, 
Vie., Danishpet R.S., 
0meur T.K., Salem District. 

1c,468 to 499 are 
ppLcnt in 0.A.67/93. 

Pushpavalli, 
U/o Late V.R,Ve1ucpmv; Retired., 
Diesel Assistant, 
S.No, 3/11 1242, D.No.64, 
Vavooce Street, 
Kollampalayem, Erode.-2. 

M.Yannian, 
-Sfo Ka..Nadhaleimu.hu, 

Driver 'B , 
r/3 

E-sere\\man  Colony. 

5.
'v )' L 

0'4. KP 
1K.V'PaL, Retired., 

') tuar 	 S,No. 15212, 
\* 

	

	 - Colony, 
'Neu—E1rlands, 
Salem-636 016. ... APPLICANTS 

. . .Contd. /- 
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505. A.Krishneawamy Neidu, 
S/e N.rumerietha Neldu. 
Re-Jred,, 	pl. Grade Guard, 
S.No.14310, Kendempathy Pmt, 
Salem-636 005. 

P,K.Sul.chana, 
W/a K.Paiemswaren, 
Retired., Driver tc?, 

5,NOaP 4800, ED 397 8 2  
Railway Golony P.O., 
Erode-2, 

P.P.Ramen, 
5/. A.Peththorang Iyar, 
Retired., Guard '8', 
S.Nc.15243, Dhsna] kshrni. Ultn. 
Upstairs, Near Temple 
Subramanie Negor, .e1en-5, 

K.S.Georgn, 
5/o K 0 5impson, Retrpd., 
Passenger Guard, 
S.No.1341 3, Plot Nb,42. 
:ouse N.157 A, 
Thru,akeverdanur . 
Salem-•636 005. 

R,Venkateurarr, 
S/o N.Ramirtheri, ReirFU., 
Guard !k', S,No. 15850 
5/137, reJhkr 
JagirPmmapalayam P.O., 
Salem-5, 

511, C.ongla Gownder, 
5/o Chinriappe Gounder, 
Retired,, L.cc Shunter, 
S,N. p 4374, Perle ilottur, 
Jagir Ammapalayam 1 P.O., 
Salem-2. 

511. K.SSomasundaram, 
S/a K.K.Subha Ratinem Iyer, 
Retired [uard 	Spi, 
S.Nu,6711, No,75, 
Vineyakar Koil 3rdi Street, 
floolapalayem, Erode-2. 

512 	Julie, W/o Late S.8acjgysamy, 
Retired. Driver A' S,.. 
5.Fp.P 32611  3/1 South UKed6m, 
Coimbatore, 	I  

513 	K.Kandesemy, S/a Kan!pparnar, 
Retired., (ss1.stent Guard, 
S,No.1610, Odsikirethuputhur, 
Ramedevem P.O, Ramadevan iiilage, 
via,Kandanpelayam, Narnakkal Taluk, 
Salem District. PPLM ICTS 

I ,.,Contd,/— 

- 



S.Kosalei Chendra, 
U/n T.S.Suaminethan  
Retired., Guard tAt Spi., 
S.No,76195 ED 353 P, 
Railuy Colony P.O., 
Erode-2. 

P.P4amelu, 
U/c, Late rl.ralaniappan, 
Retired., Driver '' 

Spi. S.No,P 2893, B 1P 
JeeveNcçr, Renqompp..a\'arr, 
Erode—u. 

C.V.Narayanan, 
S/o C.'J.Krishnan, Retired., 
Guard t! S.No.3283, 
Mythri, south 3zar, 
Payyenrur. 

Smt. R.K.Parvathi, 
U./c Late K.S.Ranoesai:', 
Retired., Guard rAl SPJ. 
S,No, EA 1124, Elayo ti'e, 
Subremenici Nger, Slcrn 

51. 	\J.Regupathy, 
S/c S.\Jajiravel, Retired., 
Driver 	Spi., C.14 
Kannan 1'ear, V.O.C.Naqar 
Post, Thnjev'r-613 007. 

R.l1ahabookhan. 
S/o A.Rahimankhan, Recire., 
Driver 1A t Spi., 
S,No.P 3053, No.82, 
Rengar%agar, Suramana1am, 
Se 1 em—S, 

f.Chinnu, 5/0 ii.Ilechery, 
Retired., Driver '.At 
S.Nr, P 2815, DNo.2, 
.6th Dharma Naçjar, 
Suremengalam, Se1em-5. 

A.Abdul Liaheb, 
s/o S.l1.Abdul Azeez, 
Retired., Driver tAt Spi., 

36911, No.101, 
~no 	Nagar, 

Nagar Road, 
ra 

Salem, 
. 	 Pin 636 0Li5. 

-J ( 
usi)& 

- L 	 f1ae 
- f rive 
k 32j5iu'/ 

.LNO.D0O to 517 are 
pilcents in 0..68/93 

4.. .APPLICANTS 
.aContd./— 

rriohidLen, Retired., 
, S.No.P 2115 0 
treot, Old 

\ 	&mai1a1am, Selem-66 .J1)5, 
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f1,Ramesamy, 
/o T1unusamy Retired., 

Shunter(LocD5, S.N..PTJ 10196, 
DJo.122, Eeryar St€et- Old 
Suramenqalem, Salem-5. 

KPalafli, S/n Kolandai)  
Retired1, Leco Shunter, 
SNo.P 5256, 5/89 

nna Nager, Jagir Arnmapaleyam1  
P.O., Salem-636 302. 

K.GovindasanY, 
S I' /o Kendasamy Neicker, 
Retired., Loco Shir.'er, 
tBt, S.No.P 9477, 
DN.21, Dharmanarr 
3rd Street, Sa1em.-. 

K.Ramekrishnan, S/c P,Kuppai, 
Retired., Driver P' Sp 1-., 
SN,P 2764, tileS, 
L.ekshumi 111am, Jaglr 
mrnapolayam P.O., a1em-'. 

N.nnameli, 5/0 P. Mlithup  

527 	eetired., Dr..ver T  
S.No, P 5192, 
Parlyar Street, Old' 
Suremanel3rn;  Selem.5 

Perlannan S., 

528 	 è1'3ryan 	trc 
° First Fireman, S.No.P 74E, 

15, Mar±Iemn:an Str:'L, 
Solarii Pallam, Salem-5. 

P,Subrarnani, 
S/o P1eni Gounder, Retired, 

529. LobSiiunter 'B', 
SJb, p 7455, ri11tr Street, 
Solempallam, Salem-5. 

M.Arumugam S/s Marappa Gonder, 
530 Retired., hunter 

S,No. P 8078, A/65 Keal Street, 
riyagoundsr Patti, 

Suramenqelam P.O., a1en-5 

M.Chellakannu, 
531. S/n Munusamy, Retired., 

Loco Shunter tB*, 
S.No.P 7946, 8 39;  back cd' 
the Rem Theti'e, 
Suramriqa1am, 
Salem-5. .,. APPLICANTS 

. .Cofltd,/- 
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P. J a ganath an, 

532 	S/c R.D.Ponniye, Retired 
Driver 'A', S.N.5551, 
D.No..50, Munisppan Street, 
Kichipelayem P.O., 
Salem— 5. 

A. Pe rumal, 
S/o B.Hanumari, Retired., 533. 	
Loco Shunter 'B', 
S,Ni, P 8079, 131 A, 
R3ii.wy Colony, 
Salem—S. 

R • Amme si, 
534 	5/0 K.Raman, Retiic., 

Driver 'A' ipl. 
5.No. .PTJ 10057, 
A 11esque Street, 
Old Euramanqelarn, Saler 
Pin-636 005. 

V. Kendesuamy, 
535, 	S/c Vellalys GoLnei-, 

Reti"ed., Asstt. (uari 
S,110 .7245, Thir'imaga! bct, 
D.No.13, E3cdinaIck3rl Ptt, 
Salem— 5. 

Yesode, 
536 	W•/e Lacc T.S.Sririiver, 

Retired. Driver 'A' Spi. 
S.No. P 1846, 10 Nehru Street. 
Old &uranangbiarn, 

3enaki Thailammal, 
537, 	W/o Late A Arjunsn, Retired., 

Driver 'B',S,No.P 3080, 
4/248 A, Bharethi Nagar, 
Jagir Ammaplayam P.O., 

S a 1 em— 2, 

P.V.Pachamuthu, 
S/ô P.Uelusamy1, Rc:.tireci., 
Guard 'A' Spi., 5.Ns.1223, 
386, Sakthy Vinayagar Kil 
Street, Psonthural Road, 

Erjde-2. 

J.H.Gilhro1y, 
- 	S/c R.S.Gilho.ly, Retired, 
'D.ivt. TT  Spi., 
,.So:2903, 361  

,, 	.Paivat:tem, Alaapurorn, 
- 	.SaleiTic5. 

a)t-13 
M.R.erigasacy, Retired., 

ertA' Spi., S.f'!o. P 3052, 
Pl.t-'Nn8/2, lind Cross Street, 

* 	 ipekkam, Ambathor, 
4ed±es-53. 

j4 N.r18 to 537 are 
applicants in O.. 
No.69/93. 

... PPLICANTS 
.Coritd./— 



I R.Thirumelei, 
541 	Re7resented by Lokaneyaki 

0 	
as Guardinn, 
S/o R.Rengasamy Naidu, 
Retired., Driver 'Pt' Spi. 
'S.N,0  p 2864, 2 A North 
Vellelsi Street, 
Pendamergalam, Woriver, 
'T.ruchy-620 003. 

'M,Anthonv, 
542 	•L,th3i2inLjtLJ 

Retired., Driver IAI 
'Spi. 5.No.30V30, Nl.. 51f, 
,Netaji Roed, Iiarapaiarr, 
Erode-2, 

SaverinayeQarn A,, 
543 	/o Frok1orn,, Recited., 

ssistent Guard, 
S.Nr). 71221  West 
Marianathai urarn, 
Dindjal6. 

J.'b,T3S to 543 are applicants 
n 0.b.N,70/93, 

V,Achuthar Nair, 
S/e..P.Nara'jenan rair, 

544. 	Retired Guard IAI Special, 
S.No.7628 5/1584 t! nugr9ht, 
Asokapuram, La1it-673 C1. 

T,Kunh4.rnpn. 
5/. Narayenan Nambir, 

54• 	Retired.. Guard 
S.N..6302, Kuttiyil House, 
P',0,Ileladi-673 522. 

i1'.Viswanath8r, 
546, 	/o K4,BElakrishflEn Nair, 

Retired., Guard tAt Spi. 
S',No,151641  H1No,1/4599 2  
ttFswathjtt East Nadakavu, 
C1 icut-6. 

T.P.Padmanabhan Nair, 
547 	5/0 T.V.ppu Nair, Retired., 

Guard 'A', S.No,1937, 
Usha Matdir, P,O.Mankavu, 
Caljcut-673 007. 

KKrishnankutty Nair )  
54. 	5/o Linnichathan Nair, 

Retired,, Guard ' 
S.'N..1502, 'Jadekkeyil Hou, 
P.O. Pl.I.E.Kunr8rnanqdldrn, 
Cljcut. 

V. 
... PPLICANT5 
.. 
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V.Raheven Nair, 

549. 	
5,'c Gvinden Nair, 
Retired., Brakesman, 
&.Nc,3024, Ragh&va Nives, 
Chiramar19e1m, P. O.Neduva, 
Pereppenangadi, Maleber. 

U.K. Bheskaren, 
5/c U.K.'Jelu, Recired., 
Guard '' Spi,, S.No.762'7 , 
Urpakendy House, P.C.T3flj.j 

—6(6 302. 

K.C.G'vindai1 Nair, 
/,..C,Raman Nair, RetIrc. 

Driver IF31 , S.!¼1.. 7186, 
Edavath House, 
P .O.Thalékulathur, 
Caljcijt - 673 317. 

K,r.hendukutty, 
S/c K.Chekku Retjred,1 
Asst.Guaicf,  
Koyimakandy Hcusc, 
P.U.Elsthur, CeliLu.- 

73 u. 

r.suhrrriian, 

553 	S/u P.fuden, Retlrei., 
Guard 'A' S.N. GP .6880  
ienican fuuc, 
Near Water Tenk, 
P.O.Puftiyaie, 

673 C04. 

K,K,Paraiieswaran Nair, 
5/c P. K. E..waran Ncr, 
Retiree., Brakesrran, 
5.Nn.1466, Kulange, 
P,O,Lakkjdj, Pa1gh. 

A.thuthen, 	 51,No,544 to 555 are 
S/r N,Koudan Neir 	 applicants in O.F'.71/93. 
Retired., Guard 
S.Nc. V 1441  Sre3valsath, 
1anka,ra P.O., Peghet - 

67$ 613. 

GJemmi 
illji Late .j) 	, FIrerP8n, 

SuAampa,th 
2 	 JErode-538 

f 

C.Solsmcn, R3t1ie1., 
SUNo,P E819. 

j. Nell ice:j, 	
S .. APPLJCM\TS. "OQg•. 	
...Cotd./— 
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K. Pith eppan, 
S/o Kaliappa Gounder, 

5570 	Retired, Shunter 'B', 
S.NoP 453, D.No.110 
Arup'u fleles near, 
peipass Roed 
Poondürei Road, 
E:oe-2 

!1Zu1ekhabi, 

558 	
W/. Late S.K.Syd Pn9ne, 
Retjred,. Driver 'E 
S,No.P[J 1012E, L.288, 
Periyér Nagar, Hcinr .'t.H 
£rode-638 001, 

S.runecha1em, 
55. 	S/a 	.Subie P.11ei, 

Retired,, Guard 'i', 
Spi. S.No.8995 0  D.Nc/7, 
New Street Lt,e, 
Trchirapally, 	 OU.. 

N.P.Xlaiivolu,  

560 	5/ 	PSflflLJSP1T')/ ; 	t1E-1 
Driver fBI, SNc,V/7 
Ntchipa1ayem, L.Puthur(.0:i 
Erede-638 002, 

C. 7sup ethy, 

561 	5/o T,ChinneRamy Deikei, 
Retired., Guard 
S.No.121521  73, Kosemads Stret, 
Tiruvannemelsi c.J., 
Tirüvennamalei, N.P.District, 
Pjn-606 601. 

M.H .Abdulrahimen, 

562. 	/" flahammed Hussein, 
Retired., Driver 
S.No,P 2294, Mennerkulsrn, 
Neer Indian Ov61bb35 Bank, 
Tiruchireppally.-620 020. 

K. Natchimuthu, 
53, 	S/o Karuppan, Retired., 

X.ssistent Guard, 
S.No.7118, Perissamy House, 
Palarnepuram, Five Reoà, 
Karur, Tiruchy 01st. 

fi .V . Paulrej, 
S/a M..Vedhareyejem, 

564. 	Guard tBt,  (Retired), 
S.No,13856, Aml Iflsm, 
117, Cauvery Naysr, 
Kulitalel, Tiruchy-53104. 	 ... RPPLICP.fTS 

..Contd./- 
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K.M .Devanathar, 
Sb P.Meenakshisundararn, 565. 	Retired., Guard 	Spi,, 
S.No.10438, No.222, 
Lenin Stree€, Railway Cclony 
P.O., Erodo-2, 

.Jchn, 

56 
w 

6. 	S/oA.Swamiriatha Pilici, 
fletired., Suard ¶pl., 
S. No.14326, No.25, 
5th Cross, Parnasjj 
Lelgudi, Ti'ichy Distjt. 

pin-621 6'Y 

V.Srinlvasan,  
5/o R.Venkatprame lyci. 
Retired Guam 'Ps' Spi. 
S.No.9456, No.181  

Dr.mbedkar Road, 
8huvanesuari Nac'r, 
Ceimbatorc. 

- 	V.tarirnuthu, 
566., 	S/a Venkatt.cns1arn 

Retired,, Ofiver 'E', 
S.Nc.P 94G9, Kailikedu, 
Ornalur Pest, Salem District. 

E.Periasamy, S/o Ellppri. 
Retired... Asst. Guard. 
S.No.'7545, Avinasha., 
Coimbatoro District. 

K.Ragothsma 
'S/o R.Kuppu Rac, Retired., 

Guard 'Pt', S.Na.10694, 
P1st No.869  Flat No.33, 
Kalyan Nager, SanjivaTseddy 
Nager P.O., Hyderebad--500 036. 

K • V. 11oh an, 
5/a  P.K.Varatharejalu, 
Retired., Driver  
S.No.PTJ 10372, i/e, 
Mariemrnenkàil Street, 
Salem, Pjn-636 005. 

5 l,Tharigaraj, 
Retire, 

,-Dtssistept, 
'T657 1temrnorkci1 Si iet, 

C OCb, 
s 	( 

Mwn 1, 
-5,73• 	tate[ .t'lurugasan, P.eti;ud., 
1- 	Cuarr!C1 S.No.16321, 461, 
'.° 	nr4't4et, Old Suramargelm, 

cp 

S1.No4 556 to 570 are 
applicants in 

$ 	... APILJCF,NTS. 
Rjrttd./- 
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K. H .Rahime, w/. Late C.Nagasundera'i, 
RoUted Diesel Assistant 
S.No.J/M 497, 30, Nehru trr,et 
Old 5jramanci1am, Salern-5. 

K-ishnemmal, 
W/. Ltè Knthan, 
Retired,, &ssistant quardq  
S,No.605, D.No,3, 118jOE.h 
Street, Old SuranrlTh, 
5 ale rn-b. 

C at eC re e 
W/o Late 1.K,Pcte;, 
Retired,, Driver IFI, 

Speia1, S.Nn..P 17961  
30 4,  Fnthoniapurafli, 

Suramanqalern, Slcm. 

N. C'.peiasemy, 
5/. Nerayenasamy REju 1  

577 	Retired., Guard. 
5.No,130flE, HG 338 
Hnisin6 Unit, An.rla.'age:", 
Trichy-620 015. 

N. Kuppn, 

578. 	
S/r Narcyatia Naikor, 
Retired, Firemen, 
S,No. 942;,  
Sivathpurem 
Salem, Cin.636 307, 

V5vindemrnel, 
/o Late K,Arumugarn, 

579, 	Retired., II Firemen, 
S,No PTJ 17449, 
Pmmapa1ayam, Salem1 

Sl.N..571 to 579 are 
applicants in 0J.73/93 

YiarayeB bmmel, 

580 	
W/o Late R.Thangamuthu, 
Retired,, Driver I13t Grade, 
S,No, p 9437  60 Z, 331 9  
S.K.C.Road, Erode-638 009. 

Kousalyc, 

581. 	
W/n Late 0,Pnnnusemy, 
Retired,, Guard 
Spi. S,Nc,,15313 9  350 2  

r' LIC Nagar, t16olePe.a'/9m 
Erode-?. 	 - 

OS ,PPLICNTSS 

.0. ,Contd./- 
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E.Raman, S/c, E.Sem.i 
Retired., Diver 'ci,. 

52. 	S.No. p 4242, Edethottethil 
House, P.O.Kedalundi Noaram; 
Malafpurem Distiict, 
Pin-676 312, KeralEt. 

K,Remafl,S/s Chnu, 
53• 	Retired,, First Firornan, 

S.No. p 7147, Iakeeri 
1eethal House, P.O., 
Palath, (via)Kakkodi, 
Pin - 63 611, 

1lrs.8.Sarojini,j./0 Lat: 	K.B1ad1cchc1arn, 
23 Middle Street, 
Cid Nidamangeia, 	 41.No,580 to 584 are 
Nidemanqelam .PIS O. 	 ipplicants in O.A.74/93. 

L.Vasudevai Nair, 
S/s N.Gopelan •Nir, Retirn1  
Gjard 'h', S1Nr.7319 
Sohaleyam, C/c ,tatitn 

.jvlter, /aniy.am1alai .11., 
Malu'am Dist.rit, 
Pin - 679 339. 

M.Kutty Malu, 

58 	
Sb Lrte M.R,enkaran, 
Retired., Drivo.., 
S.No5707, Madathil House, 
Erern'tIlckm \Jcyal, P.O. 
rakkinar, Kozhikode, 

Pin 	$3  028 (Stff Nr,17'3- 

M.chuthan Nair, 
57: 	.5/. 11,Krishnan Nair, 

Retired., Guard 'F•', 
Kariyatkuni House,' 
Nerakode, P.O.Keezhariyuor, 
Kozhikode - 673 324. 

. 	. 	K.N.$.ankunni Menon, 	 Sl.No.585 to 588 are 
5. 	S/n 1J.Madhava Menon, 	 applicants in O.I.75/93-. 

Retired., Driver '.10, 
S.Np. 6966, Rohini'3ihar, 
P.0.Chettipadi, Pin-676 319, 

.Parappanangadi, Malapurern 
Dstrjct. 

• 	 P' 	apperii  
,/ (5•• 	57\ena, Retired., 

Fir 	'R' SS NO.P 511.771  

E{ouse, 
¼. 	P.Q4iyallur 

ci.19t. 	 • ••• •PPPLICANTS. 
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i.M,Janii, 	 Sl.tJo.589 & 590 are epplicenta 
U• 

U/c Late. h.M.Thenhn, 	in 
' ' S 'i'6/93 

Retired., Loco Shuntet,  
S.Nr,P 813, 
tdhikerimanemai. House, 

.r.o.riyallur - 673 314. 

C.K.Velayudhan, 
594 	Retired., Shunter/LHTS, 

!uzhithottu Parernbi, 
East of Cemethari Road, 
ochin i. 

P.M. Kumaran, 
Retired., Driver, 
Southern Railway, 
Puzhekkel House s  
Mudeppalore, (Via) 
lethure, Paighet Disi-rict. 

o.591 & 592 are applicants 
in 	fi.77/93, 

Ii 

M.Mcses, 
R€tjrer1 IVCra• /Gj'd/t?t.I. 
iiathai College, 
!aninieth Vayel, 
Pnttethrivm, Quiloit. 

- 	V,rjunan, 
Rctiro,, Driver 'B'/QLN. 
Karmsleycr, 
Pattethenam, Quilon. 

P.flercita 
J/o Late hri Dominic Sebastian, 
Retired., Driver  
Pathan Parambe, 
Near Trnsprrt Office, 
Qui1on 

N. K. 0 ane sari, 
S/u M.N.Krishnernocrthy, 
29, Remanujani Streót, 
Kall'ikuzhi, Tricy•2C, 
Retired Guard/Special Gra, 
Southern Railway. 

M.N.S.Thangepregese!fl, 

597 	S/o Nichel, 2 /4—, 
First Street, 
nai Nager, Malligeipurerri 

Trichy-1., Retired rivr -4 1  

Grade, Southern Railway. 

k.I.Vincent, 
59 P. 	S/o P.J.Ambrose, 

27, Ponnt.hottam, 
Kemp's Town, Trichy,  
Retired Guardl'Speciel b Grade, 

ySuthern Railway. 

Sl.No.593 to 595 are 
applicants in 0.t4.78/3. 

APPLICANTS. 
.Contd, I- 



., 	 0• 

V.Subramanian 
59 	5/c E."enkatraman, 

21, Thondaman Colony, 
Metr Factory Road, 
K,K.Negar Post, 
Trichy-21. Retired 
Passencier Guard, 
G.Railway. 

.fntony, 
&/ Sovririiuthu Pillal, 
41, Ml1J.y2puran, 
Main Read, Tri.chy-1. 
Retired., Shunter 16? C:ce 
Southern Railway. 

R.Gopalan, 
Si'o D.Raiiaphandran 
125, N1qriemmr koil Sret, 
Pcnmalipatty, (c ciar floc', 
Trichy-4. Rettrod. 
Passenger Guard, Southrri 
Railway. 

f.K.Srinlvas3n, 

662 	/° T.U.Vrishnisarny, 
131, East ChittreStreet, 
Srlrangam P.13., Trichy, 
Retirea Gd/5ecie1 
Grade, Southern Railway. 

Riagarsaniy, 

6@3 	

,
Rengasamv Naicu, 

328/8, Railway Coioiy, 
Trichy-20, Retired Leco 
Shunter 'B' Grade, 
Southern Railway 
(Trichy. Div is 

Ni, Issac Chelliah, 
/° 5.Ilanuei (late), 

Reti"ed 	Giedb Guard, 
Southern Railway, 19 9  
Keela K.sa Street, 
Beemanager, Trichy-1. 

5.11. Kasim, 
S/o SheIk flasthan, 
39/e/17_E, .Innamthar 
Thoppu, Tennur Pcst, 
T.rchy-17 9  Retired Drive:, 

Southern R1way. 
4,  

/1 t 	M.U ;a'rC 

//51 4 36k  'c' 

4 	R6tired1J 
¼ 	 1 -SoutheTn/ 

JI I 

0 

... RPPLICANT5 
.Contd./— 

m, S/c Naga Piilai.., 
aL Bazaar Strect, 
t, Trichy-17, 

xiver/E Gede, 
Railway. 

to 
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E.Abdul Razak, 
rr o h rne d Esuf'f, 

55, Moolakollel Street, 
Tenn'jr Poet, Trichy-17, 
Retired Shunter/B Grade, 
Southern Railway. 

I. Innasimuthu, 
S/o Inresimuthu, 
Kalkothen'jr Villge, 
Purothavkudj Post.-621 3r 
Ilnga Kch1, Trichy D4:i:c 
Retired Drivei/ B {,racr, 
Southern RaUGiey. 

S.Ruben Gregory, 

	

605. 	S/Io D,T,A.Sudaiam P1 
5/A, Convnt ftjad 
Contonement, Trichv-i 
Retired Guard/5pecJ Grac 
Southern Railway, 

M.Kareem E3aig, 
61-0 	S/a V.Plunveer B'iq, 

	

' 	Np.13, Psrisiner tict, 
Kjapet, Trich-1, 
Retired Guard/A Grade, 
southern Railway. 

.Antonisarny, 
S/o S.Dorajsemj Pillpi 
'7-B, 1st Street, 
D.retsm*p*; 
THchy-1. etired Driver, 
B Gre, Southern Railway., 

T.R.Ethirejeri, 

	

612. 	5/. Thiruvengadathan 
53, North Chithre'StreeL, 
Srirangam, Trichy-, 
Retired Passenger Guard, 
Southern Rejlw.. 

K.P .Raghavesirnhan, 

	

13. 	5/0 C.nanthacharier, 
1, South Devi Street, 
Ranganagar, Srirangem, 
Trichy-6, Retired Guard! 
A Grade, Southern R1luay. 

S.Murugesen, 

	

614. 	S/o K,&ubramanian, 
Plot No.5,Thairnaneve Str'et, 
Iyyappa Nager, Trichy.-21. 
Retired Passenger Gucrd, 
Sjthern Railway, 

y 
.... APPLICANTS. 

. ..Contd./- 
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R,Viswenathan, 
S/u N.R.Redhekrishnen, 

615. 	5.-C, 9e3the Street, 
Ba1ejiN1ves, Ayyeppe Nacpr, 
Tricy-21., Retired Guard/ 
Specia' Grade, Southern 
Railway. 

Gerald Edurd Rodriques, 
Geield t:ciuprd, 

24./A Ardhi Bheguri Strec, 
Tendrel Negar, 
K.K.Nai ost 
Trichy-.21. 

R.Rengasamy, 

617. 	S/a Ramasamy Kavander, 
62, Railway Colony, 
Bells Ground, 
Trichy-1., Ret.red, 
Shunter B Grade, 
Southern Railway. 

P.R amen, S/n Pitct'.ej., 
61% 	118, Prii Melo.perai, 

Trichy-1. Retired., 
Fireman/A Grace, 
Southern Railway. 

£.SethuramHr, 
5/o Gopalsamy Naidu, 
Crewfoii1 flilwy Ci'ny, 
Trichy-20, Retired 
Driver/k Grade, Sov+herr 
Railway. 

S .Thangeraj, 
5/., f1.Sebasti8n, 

62. 	5/24, Thirunagar, 
P.nrnalei, Trichy-4. 
Retired. 5hiunter/3 Grace, 
Southern Railway. 

D,Devadoss Alfredl  
S/o A.P.Devasirvatham Pillal, 
17, Muthuraja Street, 
Mudaliar Chatrem, Trichy—'i, 
Retired Guard/Passenger, 
Southern Railway. 

S,Fnt.nisarny, 
3/0 Sanjoevi Neldu, 

/1, Thenamani. ['uir, 
Doçamypuram, Trichv1. 

:j 1 	R Vir 	Driver, Scuthorr 
- 	0 

R 
- 

ilwe 
C f 

' 

0 

APPLICANTS 
.. ,Contd./— 

/ 
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524 

 

 

 

62 

S.Krishnen, 
5/0 T.E.Sarengaperi NaidH?  
61 	gr.vethi mrnn Kcii. Street, 
Sriranqarn, Trichy-6, 
Reti'ed Guard/# Seciel Grade 
Southern Railway. 

T.V.Naganathan, 
136, North Ghithirai 
Steet, Sriangarn, 
T'ichy-67  Retired. 
Guard/ 	pecial Grade. 
Southern Railway. 

R.Narayanasamy, 
187., Chitrai Streét, 
Sr.rangam, Trichy-iS 
Retired uard/R Gride, 
outhern Ralllay. 

KN.Subramanien, I 

North Chithirai S:ea 
Srirangam, Trichy-'6 
Retired cua-dlX Gtade. 
Southern Rajlwa', 

L,M.Rengenahen, 
S/n T,Lachumanafl, 
71, Kandi Street,H 
Srirangan, rich\­fii 

 guard/B Grde, 
Snuthrn Railway. 

.R.Yamunechari, 
q/a T.engasWamy liHaLtiaci;1: 

Uest Uttre StiEoet, 
Srirangan, Trichy-, 
Retired Guard/A grade, 
oiiu Railway. 

S.Ueerappan, 
a,'0 G.Soundarara Piilai, 
143, Main Road, 
Sangiliandapuram, 
Trichy-1. Retired Driver/ 
A Special, Southern Rai1u&y. 

,r1.Jnseph, S/n A.brbe, 
630 	•. Nn.18, Pjttakara S€reet, 

'Palakkarai, Trichy_LI. 
Retired Guard/A 
Southern Rj1u'. 

..Pdaikaiasamy, 
631, 	/o S,Prul Pillai, 

26, Sekkadi Street, 
Palakkarai, Trichy-i. 
Retired Guard/B, 
5outhern Railway. 	 .., APPLICANTS. 
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K.ReS!varenQam, 
6320 	No.481  Palayakaj1 Street, 

Palakkarai, Trichy 
Retired Special 	eci 
Southern Railway, 

C.Pntnyeamy, 

	

633 	5/ p ,Cjchjnfliah Uday er, 
15, Sugados3 Mand Street, 
Bau Road, Trlchy...2, 

D.SyeM Jaf'fer, 
SI. Syd Ahrrnbd, 

6340 	6, North SWaflkarBtreFt, 
Near Babu 
Trichy-8, Retired [)river/ 
A, Southern Railway, 

V. Pe3'iyasamy, 
S/c G,Veithia1jng 
32, Kezapettal Lir, 
B'zaar Street, 
Trichy-1, RetIr8i tudrc' 
A, Southern Raih'y, 

V.Aleqiriswamv, 

	

636. 	5/0 N.S.\Jerawe, Na1d' 1  

8, Doctor Isaac Lane, 
$angil1.ardepuram, 
Trichy-1, etirscj Lcds 
Guard, Southern Railey, 

S.Abdul Subhan, 

	

637, 	5/0 Shuik Babj. 
38, Sathysmoorthy Street, 
Sentharneerpuram, 
Trichy-4. Retired Guard 
A Grade, Southern Railway, 

H.Ammér Basha, 
Sfr Md.Hassain, 23—A, 
Varethamasemet Street, 
Sangiliandapuram, 
Trichy_.1, Retired Driver! 
A,, Southern Railway, 

0 eDhariapal, 
639. 	S/o R.Durajraju Chettiar, 

15, Kajapettal Main Road, 
Trichy-1. Retired 
Southern Railway. 

Abrehain 

uA. 	

Lo'h, 
i'J.MI<. Colony, 

House Foaci, 
toll Gate ( 	Trclr\2o, Retid Driver/ 

Ra Railway. 

'_\ 

I / 

- '.4 ,RPPLICPrrrS 

I' 
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A,Ramu, 

641 	S/o Appevu Kerukachi, 
69, New Str'eet, 
tlkaki, Contonement, 
Trichy-1. Retired Driver,/ 
B, Southern Railway 

R..Kaliemn.rthy, 
642 	S/c K.Remasamy, i 

Kannagi street, 
Su iremaiL3Jurarn, 
Trichy-20., Retired 
Shuntina Driver, 
Southern Railway. 

11 .Diiraisamy, 
643. 	5/6 V.Flaruthanuthu. 

23-C, Arna Naer, 
Subramniapuram, 
Trichy2O. Retred 
Driver/i., outh€'-n 1JJ91'1  

R.Mazharul Haq, 
5./c S.,'hul Razck, 23, 
Syada riohaneci RoitF: 	t6 •  
Buemnaar, Tiictiy-.1,, 
Retired Guard-A, Southern 
Rei1wy. 

.Pnthoriy LouIs, 
S/b 	rckcsr1 P- J1 
91, Keels .Pedayahhi atret, 
Near Eda Street, 
Palakkarai, Trichy-1 
Retired Guarl/A, Southern 
Railway. 

P.Venkatesan, 
S/o C,Perurnal Naidi, 
65, Highways Cclony, 
Subremanjapurpm, Trichy-20, 
Retired Driver/A Spi. 
Southern Railway. 

K t1e e n ak sh I su nd ar am, 
5/o rvi.Kumarasamy Pillal, 
Si, Annamalal Street; 
Erode, Retired Guard-A. 
Southern R a ilwa y, 

P.rputham, S/, A.Peter, 
47-81  Tnnen LLlarn, 
Pzaà Nagar, 
Suraméngalam Post 
Selem-3, etired 3rlver/ 
M. Southern Railway 	 ... APPLICANTS 

-V 
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K. Periesamy, 
S/a E.Kolandn, 23, 
VOC Street, 
Kollampalayam, 
Eride-538 002. 
Periyar District, 
Retired Guerd/r, 
Southern Railway. 

U, Palenisamy, 
S/u NJelu Peknadi, 
1 0/92--CS, Nanjundepuren RJI.0;. 
Poderiu', CoirnI2atcre Dir:it 
Retired Guai'd/R 	l. 
Southern Railway. 

R, Venkatachalam, 
S/uK,Ramasarnv Clcysr. 
117-, (Jid Painur, 
RarnjeNagar Pcst, 
Trichy.-9 2  Retiret 3hurtur. 
river, 6outherr, R.i3 '1  

S .Sosaimery, 

652 	° G.Savariiuhu, 
5/218, Iviuthukulam \'iilecs, 
N.Kttupatti Post, 
Via. Rmiee Naqer, 
Trichy-, RetlroJ LY1.Jb,/ 
, Southern Railway, 

A .J .R am anath en, 
P3chaipp NucieL5 St.rt. 

Kumbak.nam, Thanjavur Dibtriut 
Retired Guarl/A, Southern 
Railway. 

K.bdul 4ah, 
S/o Khader Shaw Routher 
32, Periyar Street, 
ubramniapuram, 

Trichy-20, Retired hunter/ 
B. S.uthern Railway. 

S.Gspalan, 
655, 	S/o R.rinivasen, 

6'LC, Reilay Quarters, 
Kurbakonam-612 001., 
Retired Guard, Southern 
Railway. 

Sant4aqs, 
5LbP klnnas.imuthu, 

ancor 
retikui Post, 

- 	V1a.ElngaKurichi, 
Trichy Dierict, Retired 
Firejn.SñJB,5cuthern 

iluay. / 
.. 	/ 

. .c 

PPPLIGANTS. 
ntd. I- 



P.1ac3nnethafl, 

657 	
A,rkiYam, 11/., 

Savarirkoil Street 
Woraiy6r Post, 
Trichy-3 Retired 

ireman/A, Southern RaI1Ley. 

S.Fbdt.1l Kareem 
S/w Sheik Ahmed q  73, 

658. 	Cental Hezar, Tennur P..st, 
Trichy-17 Retired., 
Speciul EJtr01/ 
$nutflern Rai1ue. 

SoufldararajUU, 
5/0  G.Rajernanner Nadu, 
25, Generel BazZaL  
Tennijr Post, Tric- 7  
Retired Guard/a Sp-i, 
S*utherr. R811LCV. 

R,Vairaperumflal, 
Ranasarny PiJ1e5 2  

28, KrshnapureIfl, 
fiddle Street, TarorJ 
ThanjavUL ROEd, Tichy-1 
Retired Drivel/C, 
Scutherr, iiway. 

,jvsubramafliafl, 

661., 	s/o ,inc1<z; P 
House N.,20/C-1, 
Pnne Negar, 
5ubramniaPUr8m, 
Trichy-20, Retired Shunter! 
B, Southern Railway. 

,Pamariathen, 
S/n K.farthasarethi, 
21/3, Poonnaiy Thläny, 
Devarayc Nagar, 
Trichy-219  Retired Mail 
Guard/P.p1e Southern, 
Railway. 

S.fldJlahboOb Ali, Khn, 
C/o A Sher 1li Khan, 
16/5, Fourth Stree€, 
Renganagar. Trichy-21 
Retired P 8 ssencjer tur ;  
'Southern Reil'J8Y, 

S.Dekshinarnoorthy, 

6M. 	
K.&crnaSUflt 	flia- 

17, E..B..o1-iY, Khajc.ela1:  
Trichy-23, fletred Guard/ 
Southern Railuey. 

U .. PPLICNT5 
. .COfltd,e/ 
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/ V.Krishnamurthy, 
5/iq C.Venugopel Reju, 
14, Kumaren Street, 
Melakalkandarkottai, 
Trichy-li Retired 
Guerd/, Louthern Railway. 

R.rna1anathan, 
Sb Rayappa sariya., 
70, Krishnanioor.thy N.ger, 
Meter ractory Road, 
Trchy-21., Retired )rii9! 
A, So'jthern rEj1Ug\,. 

T .K.Rajagopalan, 
5/o T.U.Krishnasaniy lyonqar, 
2, First Street, KiIuku:.i, 
Illupur Road, Trichy-20 
Retired Passerger Guac1, 
Southern Railway. 

K. Karurrbairarn, 

66,. 	
S.Kumbalingam 	I15.t, 

46-B, R.amakrishna Nager, 
Kall..ukuzhi, Trichv-201  
Retired Dri,er, 5cutherr,  
Railway. 

to 668 are 
11011C3fl1.S on 0J.79/93, 

669. 

67fl. 

671. 

G,Tuppusniy 
S/.o Gcvj'd Asar, 
6,/A, Samyristhe.p St'et 
Melka1kandharkbttai Post., 
Trichy-Il., Retired Dri.ve'/ 
A,, Southern Railway, 

T,.J.Arun8che1.er, 
S/a T.P4.Venkatshalarn Pillal, 
56-A, fludalier 'tree€,. 
Jir.&yur post, Trichy-3., 
Retired Guard/, 
Southern Railue!. 

R.Krislnasamy', 
S/c .Raniasemy yyangar, 
3,Srinivasa P1.laI Streei-, 
Near Satyanery'ia Tem1c, 
td'e.8t Ilanibalam, Mqdras - LOU 33 

Passenger Guard, 
'bib (Ab. 	A 8  ilu a". 

t &7Th\ 
-Nc.75, 

t ..  
' 	 S'th 

Retired 

Neic'er, 

)eman, 

lai aicke-, 
St:eet, 

Trir.y Dst 
 Sojtheri 

a ... APPLICANTS. 
, .Contd./- 
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K.M.Abdul flajeeth, 
673. 	S/o K.Thangmecra Mohiduen, 

8.249, 8-H.E.L. Township, 
Reni1et.632 406, Nrrth l:cct 
Distrit, Retired Shunter, 
Southern Railway, 

N.Krishnasamy, 
5/. Narayanasarny p.ilai, 
27/3; Sakthj Vinayoar 
Crawford,Trichy-12. 
Retired i)river/A, Sjthirj  
Railway. 

G.Amirthalingam, 
S,0 Il.Ganapathy, 
Perlyar 5treut, 
Kelakalkanderkcttej, 
Trichy1 ., Rtd Driver/A, 
Southern Railway,, 

S.Andrew, S/o •Sarn: 

	

676, 	Guru Illem 3rd 	retç  
E4E.Colüny, Mahaajjrar, 
Vil.upurr, Siuth Pr:o 
Djsrjct,, Retirod 	sse(i 1Er 
Driver, Southern RaI1. 

4.,  erorrnv 

	

677. 	D .Thangavelu Psarl, 
25, Sjndararn P11181 Thottan, 
Edan'.y L't1iu, 
Trich,_12,, Retired Shurtef, 
Southei Railway. 

1. Guvindaraju, 
S/o Mutrukrishna Neldu, 

Ut 
• 	Natherssellivasa, 

Samyaar Thoppu, House No.37, 
TriLhy8, Retired Shunter, 
Southern Railway. 

A.Pobdul Raiaman, 
679, 	5/c G.Abdu Kareem, 

6/8, Jalla Pakkiri Street, 
Medurai Road, Trichy8, 
Retired Dr-'vL-r/Specip, Grade, 
Southern RaUu8. 

K.Ra agooa', 
640.4 Sb 2.Krisrinasarry 

91, SIMCO olnv 
Edarra1aipat- Puthur, 
Sunoaran PIial TLottr, 
Trichy..-12, Fetited 
Southern Railway. 

APPLICANTS. . 
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- 	GoKuppusemy Naicker, 
• S/c 11.Cenget.hara Naicker, 

61. 	69, Illanqao Street, 
Pinmalaipatty, Trir;hy-4., 
Retired Shunter/B 
Southern Ri1way, 

C.Ad1, S'u Chinnalyari, 
612. 	N.Kuttappattu, 

Remjee Nagar Post, 
P.mbedkar Nagar, Tribhy—, 
Retired Shunter, 
Southe:n Ra t1tay, 

A.fl.8kill, S/o E.J11 
124, Crawford Colony, 
Crawford, Trichy-12., 
Retired Shunter, 
Southern Raii.ay. 

• 5,jbdu1 Kareem1  

Sb Shaik Ibrahin, 
5/P.4, SingarethrppLi, 
Trichy—$, Retirec 
Driver/B, So[!the:n .Riiwy, 

J.Issac, 5/. 	Jseph  
6.. 	36, Raghavachary Street, 

Sembiath Post, Perarbur, 
Madras-6tJO 011, P.etiied 
cJriver/Sp1. Scutern Rei1wy.. 

R.Gopalakrishnan, 
S/c S.athakiishn, 2 
Sethurma Pi11ai o1ony, 
T:richy-20,,'Retirej Shunter, 
Southern Railway. 

N.Jayaramen, 
607, 	5/ci N.K.L'.Naresa Ayyar, 

9!—D, 'Jarasimma A&iery Co1nn,, 
Nanjikottai Road. henjavur -, 
613 001,, Retired Fass. ELerd, 
Southern Reiluay. 

S/o D.A.RECU 
\Jecanayam 

reét, \Jth Line, 
na-611 OC1, 
river/k Spl, 
Re 11w a y. 

adeye iL'd2l1a:, 
lyar Colnnj, 
tjar, Vcler R3L 

, Retired urd/, 
,Southern Reliway. .. APPLICANTS. 

, .Contd,/— 
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i.. Velayutham, 
5/0 R..nnamelei, 
12/VI 23640 Pookkara 
Vastha NeuStreat, 
Thenjavur - 613 001, 
Retired Driver/Ps 
Southern Railway. 

- R.Murugaiyan, 
S/o Remasarny Konar, 
Nenin Naqar, 
Odayam8rthRndapu2m PcL., 
- 614 706, 
Taluk, Retired GL.rd/t.. 
Southern Railway. 

R , Gopblekrjshflafl, 
5/. K.Ramanui

~ braham 
eii Neld'j, 

692. 	Plot No,19, 	Piidithr 
Nagar, Via Siaj1 Nccar ,  
Thenjavu - 1., 	i"e 
Driver/A, Southern Riuy 

P.Sriniva.sar-i, 
S/a Paheiyappa MUdeiiyfii, 
112, 8/41 ilud8liyar tr'L, 
Mudaliycr Chehirarn, 
Trichy.-1, Retired Guard/A, 
Southern Railway. 

6. Kalyanasundeiem, 
S/o N.Gcyindgr,rri 71l1,:1 
Mnoppenar Street, 
rnmaipetei, Vedicpu:en 7rj 

P1- 613 205, Thanjavui' 
District, Retired Guard/A, 
Southern Railway. 

- 	 K.Sanniyasi, 
S/o Kesave Padayechi, 
is, Kacnper Street, 
Sentheneerpurarn, Tri.chy 
Retired Driver/C, 
Southern Railway. 

K. Senkaranarayanan, 

656 	5/0 .V.Lnganathan, 
North East Extension, 

7th Cross, Th1l1i Nager, 
Trichy-iB, Retired 1 uard/5p2, 
Scuthern Railway, 

S,Periyaserny, S/c Sangili, 

6970 
• 	Door No.59/9, Mudsliyar 

Chetram, Muneesaran I<oil 
Street, Ti.ichy-1., Retircd 
Driycr, Southern Reiluay. ,.. APPLICANTS 

.Contd. I— 



K, Neridegopel,. 
Krishi.asarny, 65. 	

Arindavan Street, 
IridireNagar, LIC Colony, 
Trichy-21., Driv6r/.Sp1, 
Retired, Southern Railway. 

T.R .Belesubramani2n, 
S/o Rathinem, 16, 699k 	
North.  
Tiruvaiyeru 613 204 
Retired Or..verI 
Southern Railey, 

S.Masth8n, 
S/o R. Babu Sahib, 

. Retired Passenger Dr!er, 
Southern Railway, 
Mekaia Street, Ternr, 

. 	. Trichy-17, 

P. Go wr isu ndar am 

ri S.Periesamy, 106-4, 
!'lanickaucem Naciu'Street, 
Ilelapuour, Tiohy-1 
Retired Guard/A, 	. 
Southern Railway. 

TRamac!iEpdron, 

702, 	S.A. Il.ihangaveltj, 5, 
BherethvDesE n Street, 
Kilperumpkkari; . 	. 
Viilupuram -. 605 602,. 	. 
Retired Driver/B, 
Southern Railway. 

P;Gnean, 

7030 S/o:Peokrj Thever, 
2/257,Teiuk0fjce R03d, 
Thiruthuraipoondi 614 7137  
Retired Driver/A, 

U. SouthernRailw.dy. 

Y.Aruiiiugern, S/ó . Vaiyepuri, 
Paleniyndaar Koll Street, 

704. 	Inarnkolethuj', Trichy 'D3.StL'1ct, 
Retired Shunter, Southern 

Railway. 
•: 

s/(,iAbaihfor ahib, 
jY{ &13/A, rtH1L1 \ncfIco.. 
-j 	hur, '1richy-17, 

t: 	\ 	R 61- 	1r/Spl,, 
;_Vil  .... APPLICANTS 

.Contd4/— 



V. \Je lu, 

706, 	I0 \Jaiyepuri, 
rrethiyur, Iniyanur'Ruad, 
House No.33, Trichy-9, 
Retired Shunter, 
SouthernReiluay. 

S.Merimuthu, 

707 	i.Sinara Paayachi, 
2?1/c,Railuay Co16ny 
1K11ukuzhi, Trichy-201, 
Retired 5hunter,  
Southern Rellucy, 

P,fiamundy, 

7013 	Pelenlyandi, 42.A, 
Nudukkupatti, 
-uduko€tai Rpad, 
Trichy-20, Retired ShfJner, 
Seuthe,rn Raliwsy. 

Llnnesimuthu, 
S/c, S.Thnmas, 13 

709, 	Uest Mriyanathaurari. 
Dindigul, Retired Ehntt ;  
Southern Railway. 

?,SearirnUthL, 
710,, 	S/orulappen, 9/5 9  

N.M.Cn1ny 6th tross, 
Trichy-201  Retired .hurtor.. 
outhern:Rilway, 

R Muthusamy, 
711 	S/o X jThansrilkpvqrlder. :31, 

AB.S.Co1iny,T Puriukottel 
Rad, Tr3chy-20, Retired 
Shunter, ( Southern Railway. 

S.Palaniyandi, 
712 	S/o Satelyan, 31/3, 

Palahiyandavar Koll Street, 
Irinarnkolathur, Trichy DistricLe 
Retired Shunter, Southern 

Railway. 

K.M.Arumugham, 
713 	5/o Kuthian E1I8E rieyendi 

4/93, Pelaniyendever Koil 
Street, Innamkolathur, 
Trichy, Retired Shunt.et, 
Southern flailuny, 

&.Kandasam 
74 	S/o Subbar8ja Eevinrier, 

KedechnellUr Pcsc, 
42, Est Thottipelayern, 
Erode-6, Retired Shunting 

SoUthern Railway. PPLICNTS 
Contd./- 



Lqnp  

5/0 Venj<ete.chplern, 
136, ReM.S.Colony, 
Nsnjeekbtt1 Ro'd 
Tr•ithy - 6, Retired brivr/. 
A.Speie1, Southern Ri1uF'y, 

.G,Pouse, 5/0 Simüe1 Rouso, 
35, Kenadi Street, 
Subremeniepurern, 
Irichy - O,Retired Shunter 
Southern Re11uy. 

717, R.V.Ponneiyan, 
/o R,Vedjjelu, 14-F, 

Seint Intony' Lhurch Lrr:, 
Neqepettinem 61 001 
Retired Driver/s, 
Southern Reilucy. 

118, N.Rejemenickam, 	 669 to 718 ere 

5/0 Ner?yenesemy 	 epp14t.ents in 0.., 80/93 

18, Netheji. Street, 
KemerPjepurFm, 
Rejekilpekkern rt, 
1edres - 600 073 
Retired j3river, 
Sotithern RIw'y, 

By c.'vccete Shr 	 Frj, -in O..to!3. 	95 to 403/91, 
57/90,416/900  320/92 0  290/92 and 377/92 9  

By Idvocte'Shri R.Bh k'rEn it, 0,-..Nos, 44/93 to 16/93, 

By iuvacpte Shri 	 PI.Lia.Al in 0J'.Nor. 77/93 & 78/930  

By Idvucete Shri VIiy&n i&:, .ir, U.1.Nu6, 79/93 & 80/93 

Versus 

Cheirrnen, 	 Respondent - I in 0J.Nos, 
Rriiwey Boerd, 	 395 to 403/919  79/93 & 80/93 

ND1hJ. 	 H'. ritt - 2 in 	 57/900  eu a 	• 	
416/01 320/92,298/92 9 371/92 eftd 
44 tO 16/93. 

The Union or India 	 Fiesz,t,det - 1 In Oj.No, 57/90 
repre8ented by thn 	 415/90,320/92,298/92,377/92 end 

44 to 76/93 
RIivays, 	end Respondent - 4 in 

395 to 403/916  
f/cl(e u.D e1Yj 

ri 

1 0 
N, BgNG / 

••.. Respondents. 

Contd,/-. 



Union of India 
through the Ccner'l 
Maneqer,Southern Rilurys, 
Perk .own, f1dres- 3 

Respondent - 1 in 0.1.N!c3 
77/93 pnd 78/93 
Respondent - 2 in 0,.Nos. 
395 to 403/91,79/93 & 80/93. 
Respondent - 3 in 0.I.Nos. 
57/09 41 6/90,320/92,298/92, 
377/92 Fnd 44/93 to 76/93. 

The Chief Personnel Officer,RcSPondeflt - 2 in 0J.Nos. 
Southern Reilusy, 	1 	77/93 and 78/93 

Pprk Town, Medres 	3 

5, 	Divisionel Reilwy 	 Resr.cndant - 3 in 0..Nos. 

Neneger,SoLthern RCI1UE 	3 	tJ 03/91. 

Mysore. 	 Rrnr!.dEflt - 4 in 0.4.Nos. 
/9, 41 6/9 D, 32 0/92, 29 8/92 

ec1 377/92 

6. 	Senior Djvisionel 
erSDnne1 Officer, 
o'itnern Reliwey, 

Pelght 

7, 	The Djvisionpl Personrul 
Officër,Southern R'.1'ny, 
Medurci Division, 
Medurci. 

B. 	The Divisionel 
Supeintendert, 

Southern Reilwey, 
DjvjsionrJ 0fficeP'1ght. 

9. 	The Djvisionl Ril'y 
i'ee na gel', 

Southern Riluy , 
Bengeicire. 

Reepondrnt - 3 in 0.'.No.77/93 

kr'sc'nrnt - 3 in 0.f.No. 78/93 

fJL)rderIt - 4 in 0.t.Nos. 
14'Y to 76/93 

Rsondent 	5 in OJ-..Nos. 
320/92,298/92 and 377/92. 

a ,.,.. Respondents. 

(By 1duocete Shri K.R.D.Kerent for Shri ).N.Uenugopele 
Gowde, R'ilwey dvocete for rspondents in all the 
applications). 

V 
... Contd/-. 

fu 



Shri Justice V.S. Malimath, Chairman: 

These cases have been p1aed before the Full Bench as per 

the directions made by the Chairman by his order dated 23.10.1992 

in exercise of the powers conferred by Section 5 [41(d) of the 

Administrative Tribenals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Benches and clubbing than with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen t.. benches, one view having 

been taken by the Ernakulam Bench in its order made in application 

K-269/88 dated 20.4.1990 and a contrary view taken by the Pfincj.-

pal Bench and the Ahrredabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as follows: 

2. The applicants in all these cases are employees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc. who belong to the category called the running staff. 

The applicants retired from service between 1976 and 4.12.1988. 

They have in these cases prayed for directions to the respondents 

to grant them pension and other retirement benefits by taking 

into account running allowance not exceeding 75% of their pay. 

The respondents oppose the applications contending that running 

allowances not exceeding 45% of their pay can be taken into acc- 

Itor computing retirement benefits to those who have retired 
4- -c  

c be?oe 1,. 4,41979 and riotexc eeding 55% of the running allowance. 
i 

( 	$oi those retiring after 1.4.1979. To appreciate the rival con- 

:. . 
tentions )tJ,1s necessary to advert to the relevant provisions 

..- 	 _i. / ') 

 

governing<<'tWe applicants condiUor of service in regard to pension 
'.-'------- \' J' 

BN 
-ndota retirement benefits. 



3. In pursuance of the recamindations of the Third Pay Camii-

ssion the pay scales of the employees of the Indian Railways 

including those of the running staff were revised with effect 

from 1 .1 .1973 by the rules called 'Railway Servants Revision 

of Pay Rules, 1973' [hereinafter referred to as the 'Revision 

of Pay Scale Rules') made by tie President in exercise of the 

powers conferred by the proviso to Article 309 of the Constitution 

of India. It is enough to state that there was 	considerable 

increase in the substantive pay of all the members of the running 

staff. So far as the grant and quantum of pension is concerned 

the same is regulated by statutory provisions made under the 

proviso to Article 309 of the Constitution. Pension and other 

retirement benefits depend upon the average emoluments that the 

retiring employee was drawing before his retirement. Statutory 

rules govern xx determination of average eraDlument for grant 

of pension and other retirement benefits. The relevant statutory 

rules that were in force when the revision of pay scale rules 

came into force on 1.1.1973 are extracted as follows: 

"2544. [C.S,R. 4861 - rcluments and Averaq Emoluments: The 
term "Emoluments", used in these Rules, means the emoluments 
which the Officer was receiving irrnediately before his retirement 
and includes:- 

Pay other than that drawn in tenure post; 

Personal allowance, which is granted [i] in lieu of 
loss of substantive pay in respect of a permanent post other 
than a tenure post, or [ii] with the specifi.c sanction of the 
Government of India, for any other personal considerations. 

Note: Personal pay granted in lieu of loss of substantive pay 
in respect of a permanent post other than a tenure post shall 
be treated as persaal allowance for the purpose of this article. 
Personal pay granted on any other personal considerations shall 
not be treated as personal allowance unless otherwise directed 
by the President. 

/ 
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fees or corirnission if they are the authorized emoluments 
of an appointment, and are in addition to pay. - In this case 
"Eiouments" means the average earnings for the last six months 
of service; 

acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
371], and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro tempore or in an 
officiating• capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office tenporarily 
vacant in consequence of the absence of the permanent incumbent 
on leave without allowances or on transfer to foreign service; 

deputation [duty] allowances; 

duty allowances [special pay]; and 

[g][i] For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f ] above. 

[ii] For the purpose of gratuity and/or death-curn-retireinent 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty immediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items [a] to [f] above drawn during the same period. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Emoluments" means:. 

[a ] the erroluffents which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the terrporary appointrrents, as the case may be, or 

[b] the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

2544-A, 
[C.S.R. 
on-or- a 

ded in Rule 2544-B 
In respect of Officers ret ring from service 

he 1st Noverrer, 1959, the term "emoluments" means 
which the officer was receiving immediately before 
and includes:- 

antive pay in respect of a oermarnt post, other 
a tenure post, held in a substantive capacity; 

onal allowance which is granted in lieu of loss 
substantive pay in respect of a permanent post, 
r than a tenure post; 

C.S.R. 486-A]: Same as otherwise 

I special pay attached to a post other than a tenure 
post, when the special pay has been sanctioned perma-
nently and the post is a held in a substantive capacity; 

fli 
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[d][1)For the purpose of calculation of average emoluments: 
With effect from 1st Septerrr, 1962, save as otherwise provided 
in Rule 2544-B (C.S.R. 486-B) one-half of: 

the difference between the total emoluments referred to 
in items [a],  [b] and [c] above and the pay actually drawn 
in higher officiating or temporary appointments; 

Special pay other than that referred to in c:Lause [c] above. 

pay drawn in temporary or officiating appointments; 

personal allowance other than that referred to in clause 
[b] above; 

V. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment[s], whether held 
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment[s), does not qualify for 
the grant of a special additional pension. 

[2] For the purpose of emoluments for [ordinary') gratuity and/or 
death-cum-retjremnt gratuity. The difference between the average 
emnoluiients in respect of items [a] to [d][1] above calculated 
upon the last one year of service and the last substantive emolu-
ments as per items [a) to [c] above. 

[e] [1] For the purpose of calculation of average emoluments: 
The actual amount of the running allowance drawn during the month 
limited to a rraximuin of 75% of other emoliuents reckoned in ternE 
of [a] to [c] and [d][1] above. 

[2] For the purpose of emoluments of [ordinary] gratuity/death--
cum-retirement gratuity:- The monthly average of running allowance 
drawn during the 365 days of running duty immediately preceding 
the date of quitting service limited to 75% of the monthly average 
of other emoluments reckoned in terms of [a] to [c] and [d][2] 
above drawn during the same period. 

Note[1]: if immediately before his retirement or death, an officer 
has been absent from duty on leave with allowance CE his emolu-
ments, for the purpose of calculating ordinary gratuity and or 
death-cum-retirernent gratuity should be taken at what they would 
have been had he not been absent from duty. 

Provided that the amount of gratuity is not increased on 
acccjnt of increase in pay not actually drawn and that benefit 
of higher officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave. 

Note [2): In case where a temporary officer who quits service 
after completing three years' service is appointed substantively 
to a perrranent post any time during the last three years 

of his 
service the emoluments drawn by him after completion of three 
years' service during the period he was not holding a perriinent 
post shall be treated as if drawn in a permanent post held in 
substantive capacity. 
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2544-B (C.S.R. 486-B).[11: If an officer holding a permanent 
post in substantive capacity:- 

(a) officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post] borne on a cadre which includes permarnt post on 
the sarre time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

[b] is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2) For computing the length of continous service in respect 
of the higher post under clause [1],  all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st september 1962).. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968, "emoluments' shall mean 
the upayIl  as defined in Rule 2003[21),  which the Railway servant 
was receiving irrmediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Eath-cum--retirerrent gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the averac 
of the emoluments as defined above calculated upon the last three 
years of service. 

In the case of running staff emoluments for [ordinary]/Gra-
tuity Eeath-cum-retirerrtent gratuity will also include the monthly 
average of running allowance drawn during the 365 days of running 
duty irrunediately preceding the date of quitting service limited 
to 75pf the emoluments as defined above. For the purpose of 

/2 ,:'c ' ta iiLaiion of average emoluments the actual arrount of the running 
/ .. allowarice'\drawn during the month limited to a maximum of 75% 

of otr 'emoluments as defined above shall also be taken into 
áccountb 

Noth[1 1: If a Railway servant, irrnediate1y before his retirement 
0 

	

	or death,/etc., has been absent from duty or on leave with allo- 
/1 \ 

- 
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wances [including leave preparatory to retirementJ or on foreign 
service or having been suspended but reinstated without forfeiture 
of qualifying service, his emoluments should be taken at what 
they would have been had he not been on such leave or foreign 
service or suspension0 

Provided that the emoluments shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit 
of highar officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher off icia-
ting or temporary appointment but for his proceeding on leave. 

[2] Pay drawn in tenure appointments will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544[g] that one of the caripornts that 

constitutes average errolixnents is the actual amunt of running 

allowance drawn by the Railways 

to a maximum of 75% of the other 
sub-clauses 

of / [a] to [f] of the said rules. 

used in the rules includes pay anc 

t during the nonth, limited 

emoluments reckoned in terms 

The expression 'emoluments' 

some other allowances. When 

the revision of pay scale rules were promulgated and brought 

into force with effect from 1.1.1973 in the light of the recoixrnen-

datioris of the Third Pay Cormiiss: ,no steps ere simultaneously 

taken to amend the statutory nil regulating grant of pension. 

Persons retiring after 1.1.1973 	0 had received the benefit 

of increase in pay in accordance th the revision of pay scale 

rules were entitled to claim computation of their pension taking 

into account the revised pay and, the actual amount of running 
previous 

allowance drawn during the /month limited to a :rraximum of 75% 

of the emoluments which included the enhanced revised pay. On 

21.1.1974 	the 	Railway 	Board 	by their letter No. 	PC 	III/73/R? 

directed as follows: 

"The question of revision of rules for the regulation of 
various allowance consequent urxin the introduction of Revised 
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is 
under consideration of the Board. Pending final decision, there-
on, the Board have decided as under:- 
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Theatrnent of Running Allowance for various purposes in case 
of Running Staff: 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay iry be allowed to continue. 

Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the sane, may 

	

be allowed to be paid at the existing hourly rates laid 	- 
dom for each category based on their Authorised Pay Scales. 

2. 	The payments as above will be provisional subject to adjust- 
ment on the basis of final orders." 

It is clear from this order that pending decision to revise the 

rules regulating grant of pension, the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales at pay was allowed to continue. Thus the linit of 75% 

prescribed by Rule 2544[g] {i] was directed to be continued. 

The expression 'authori sad scales of pay' in the context of the 

revised pay scale rules which came into force on 1.1.1973 has 

to be understood as pay authorised by the statutory rules that 

were in force on the date of the order, 21.1.1974. The order 

dated 21 .1 .1974 did not, therefore, in any manner affet the statu-

tory prescription regulating caiiputation of eriluments and average 

e1unents contained in Rule 2544 for the purpose of grant of 
-, 

benefits. Any decision to ndify the same wDuld. have - 
: 

v 	effect\inl when the relevant statutory rules are amended in 

acèorde 1with law. But what the Railway Board did was to 
- L -;ç 	) 	- 

rr 1- attemktx1ify the statutory rules by an executive order made 
\O 1/ 
31976 bearing No.PC 11/75/PA/I paragraphs 1 to5 of which 

read as follows: 
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'The question of revision of rules regarding treatment of 
Running Allowance as pay for crtain purposes consequent upon 
the introduction of revised pay scales under Railway Services 
[Revised Pay] Rules, 1973 has been under consideration of this 
Ministry. It has now been decided that the existing rules in 
this respect may be modified as follows in the case of Running 
staff drawing pay in revised pay scales: 

Pay for the pirposes of passes and Pros shall be pay plus 
40% of pay. 

Pay for the purpose of Leave salary, Medical attendance 
and treatment, Educational Assistance and retirement benefits 
shall be pay plus actual amount of running allowance drawn 
subject to a mxirnum of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
Cciipensatory [City] Allowance, House Rent: Allowance and 
rent for Railway quarers shall be pay plus 30% of pay. 

These orders take effect from, 1.4.1976. 

The payments already allowed on provisiona:L basis in terms 
of para 2 of Railway Ministry's letter No. PC 111/73/RA dated 
21.1.1974 for the period from 1.1.1973 to 31.3,1976 shall be 
treated as final. 

The above has the sanction of the President. 

Hindi version of this letter will follows" 

The limit of 75% of the actual amount of runnina allowance drawn 

in the preceding month for the purpose of computation of emolu-

ments for quantifying pension was reduced fran 75% to 45%. The 

statutory rules prescribing the iraximum limit of 75% were, however 

not amended, 

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22.3.1976 in preference to the statu-

tory rules Shri Dev Dutt Sharma and other aggrieved persons chall-

enged the Railway Board' s order dated 22.3.1976 in the High Court 

of Delhi in C.W.P. No.915/78. COnsequent upon the establishment 

of the Central Administrative Tribunal with effect f ran 1.11.1985 

the said case stood transferred to the Principal Bench of the 
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Tribunal where it was renumbered as T No.410/85. The said appli-

cation was allowed by the Principal Bench by its order dated 

6.8.1986 and the impugned orderof the Railway Board dated 22.3.76 

was quashed. The respondents were directed to continue to make 

payment beyond 31.3.1976 all retirement berf its in accordance 

with the Railway Board's letter dated 21.1 .1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until rrodified in accordance with law. 

S. We should advert, at this stage, to arther order rrade by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect from 1.4.1979. This order also suffered fran 

the same infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. it could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[g). 

6. Shri M.C. Srinivasan and 23 others filed an application 

on 4.5.1988 before the Ernakulam Bench of the Tribunal in O.A. 

No.K-269/88 for a direction to grant them pension by adding runn-

ing allowance upto a maxinnim of 750L, of their pay for coutation 

th 	pension in accordance with the judgment of the Principal 

'Bendn\T No.410/85. During the periaency of the said application 

st 	ory rule 2544 was amended by the President in exercise 

ç) 

' 
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of the power conferred by Article 309 of the Constitution. B 

the said amerinent said rule g[iJ and  g[ii] of Rule 2544 were 

amended firstly with effectfran 1.1.1973 reducing the limit 

of running allowance for the purpe of calculating the average 

ermlurrents from 75% to 45%. On the same day, a further arnerdment 

was made with effect from 1.4.1979 increasing the maximum from 

45% to 55%. Whereas the first amendment was given retrospective 

effect from 1.1.1973 the second a rdsrpent was given retrospective 

effect fran 1.4.1979. For the sake of convenience we shall 

extract the amendments as follows: 

"Subject: Amerñment to Indian Railway Establishment Co- 
Volume I II. 

In exercise of the powers conferred by proviso to Article 
309 of the Constitution of India, the President. is pleased to 
direct that Rule 1302, 1309, 1502 and 2544 of Indian RaiL*y 
Establishment Code, Vole I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction Slips 
rb.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures 
'B', 'C' and W. 

The amendment will be effective from 1.1.1973, 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

4. Hindj version is attached. 

Sd/-[K.Venkatesan] 

DA:As above 	 Director, Establishment [P&A] 
Railway Board. 

No.E[P8_A]II-86/pg_15 	 New Delhi, dated 17.12.1987" 

"ANNEX[JRE 'D' 

ADVANCE CDPRECTI SLIP NO.405 R.II 

RULE 2544 

Sub-rule g[i] and g[ii] may be substituted by the following: 

V 
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g[iJ 	"For the purpose of calculatia-i of average errolurrents:- 
actual anount of running allowance drawn by the railway 
servant during the nonth limited to a maximum of 45% 
of pay, in the revised scales of pay". 

g [ii I 	"For the purpose of gratuity and/or death-cum-retirernnt 
gratuity: the rronthly average of running allowances  
drawn during the 365 days of running duty i-mediately 
preceding the date of quitting service limited to 459c, 
of average pay drawn during the same period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC III/75/iA/1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.1976]. 

E>2LAN 7 TI9: The Rule 2544 of Indian Railway Establishment Ode, 
Volume II [5th reprint] has been irodified through administrative 
instructions issued with the President's approval effective from 
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central 
Pay Cbaknission. The purpose of this airendnent is to give statu-
tory force to the administrative instructions with effect fran 
the sane date on which the instructions were issued. It is certi- 
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

Sd/-[K.V\SAT) 
Director, Establishment [P&A] 

Railway Board.0  

"Subject: Puendment to Indian Railway Establishment Code-Vol.I&II. 

In exercise of the powers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volume I ? II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction slip no.437, 
433, 439 R.I and 407 R.II, enclosed as Annexures 'A', 'B', 'C' 
and 'D' respectively. 

The amendment will be effective from 1.4.1979. 

This issues with the concurrence of the Finance Directorate 
the Ministry of Railways. 

i version is attached. 

Sd/-[K. VENKT3!N} 
Director, Establishment [P&R] 

Railway Board. 

]II-86/RIE/1 5 
	

New Delhi, dated 17.12.87" 

N 
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"ANNEXURE 'D' 

ADVANCE ODR TION SLIP NO.407 P.11 

RULE 2544 

Sub-Rule g[iJ and g[ii] may be substituted by the follcMing: 

g[i] 	"For the purpose of calculation of average enoluments: 
55% of basic average pay, in the revised scales of 
pay, drawn during the period;" 

g[ii] 	"For the purpose of gratuity and/or death-cum-retireinent 
gratuity: 55% of basic average pay, in the revised 
scales of pay, drawn during the period.: 

A'JT}iORITY:[Ministry of Railway's letter No.E[P&A]II-80/-
RS-10 dated 17.7.1981] 

LTION: 

The Rule 2544 of Indian Railway Establishment Qde, Volume 
II [5th reprint] has been modified through adrnirtistrative instruc-
tions issued with President's approval effective from 1.4.1979. 
These instructions were necessitated by the overnrrent's decision 
on the reoomieridatjons of 'Running Alliance Carmittee [1 980]'. 
The purpose of this amendment is to give statutory force to the  
administrative instructions with effect from the same date on 
which the instructions were issued. It is certified that retros-
pective effect given to thase rules will not adversely affect 
any einloyes, to whai these rules apply. 

Sd/-[I.VrK'rDsAN) 
Director, Establishment IP&Ai 

Railway Board." 

The amendment to the statutory rules having been effected during 

the pendency of the QA the applicants amended their application 

on 20.9.1989 challenging the two amendments in so far as they 

were given retrospective effect from 1.1 .1973 and 1.4.1979 respec-

tively. Their principal contention was that they, as pensioners, 

have accmired vested rights to receive pension in acoordance 

with the rules in force on the dates on which they retired and 

that those rights of theirs cannot be taken away by the subsequent 

amendments made to rules on 5.12.1988 by giving retrospective 

effect to the same. This according to them is unjust, manifestly 

unreasonable and arbitrary and thus violative of Article 14 of 

the castitution of India. The Ernakulam Rench consisting of 
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Vice Chairman S.P. Mukerji and Judicial Marnber A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1988 to the extent the amend-

ment to the rules were given retrospective effect and issued 

a consequential direction to the respondents to grant or ref ix 

pension and other retiraant benefits to the applicants as if 

the amendment to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amendment which gave retrospective effect, preserving 

the prospective effect to the amendment with effect from 5.12.1988. 

Therefore, those who retired befe 5.12.1988 were entitled to 

count the r'ning allowance subject to a rraximum of 75% of their 

pay and allowances f or the purpose of cruuting their pension. 

The aforesaid decision of the 1nakularn Bench in O.A. No.K-

269/88 was challenged by the Union of India and others in Review 

Application No.72/90. That Review Application was rejected by 

a speaking order Tade on 25.7.1 990. 

Shri C.L. 11allick and others in O.A. No.1572/82 and connected 

applications challenged the Railway Board's order dated 22.3.1 976 

and the amendments to Rule 2544 before the Principal Bench of 

the CT at New Delhi. They also prayed for a direction to ccxnpute 

retiral and other benefits in terms of the order of the Railway 

Board dated 21 .1 .1974. That application was opposed by the res- 

, 	dents 	therein viz., Union of India represented through the 

CRE.Railway Board an 	the General Manager, Northern Railway. 

f '  It 	i' 	irprisihg that these respondents did not bring to the 
a: 
I- ) 

Tibtiçe 6f the Principal Bench that the validity of the amendment 

I, 
- 

ft 
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to Rule 2544 was challenged before the ErnakuLam Bench and that 

a decision has been rendered on 20.4.1 990 striking down the arn2ed-

ment to the extent they gaw retrospective effect. On the date 

on which the apolicants presented their applications before the 

Principal Bench, the Ernakulam Bench had not yet rendered its 

decision. But the Ernakularn Bench had rendered its decision 

long before the Principal Bench decided thE cases on 23.10.1 991. 

The applicants were obviously unware of the decision. That nay 

be the reason for their not bringing the decision of the Ernakulam 

Bench to the notice of the Princioal Bench. But the conduct 

of the residents is inexcusable as the Union of India was a 

party to the proceedings before the Ernakularn Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakulam Bench when the O.A. 1,,Io.1572/88 and other connected 

cases were heard and disposed of on 23.10.1991 	these appli- 

cations ware dismissed reoelling the challenge to the amendment 

to the rules. The Principal Bench took the view that the vesteci 

rights of the pensioners were not affected by the amendment of 

the rules on the ground that the total amount of pension and 

retirement benefits they would have received before the amendment 

we not reduced by the amended rules. Follcwing this decision 

of the Principal Bench auplications No.351 to 423/88 filed by 

similarly situated persons before the Ahmedabad Bench were dis-

missed on 28.2.1992. It is surprising that the Union of India 

which was one of the rspondents before the lmedald Bench did 

not bring to the notice of the said Bench the decision of the 

Ernakulam Bench in O.A. K-269/88 to which it was a party. 



-105- 

It is for the first time after all these cases were referred 

to the Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakulam Bench in 

SLP No.10373/90 filed on 24.7.1990. The counsel for the respon- 

dents also informed us that the Special Leave Petition and the 

apmiication for stay are pending and that the Supreme Court has 

not grenta any interL-n order staying the operation of the order 

of the Ernaulain Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this hatch 

of cases that we should defer consideration of all these cases 

and await the authoritative prorunceimant of the Supreme Court 

where they ned challenged the decision of the Ernakula.m Bench. 

In this connection reliance was placed on the decision of the 

Suoreze Court reported in AIR 1986 SC 1323 D.K. TRIVEDI AND SONS 

V. AMB7'L?L JiiNIBAI PATEL AND CYrHEPs. That was a case in which 

the Gujarath Iigh Court had dismissed the writ petitions challen-

gir the validity of certain statutory provisions and directed 

the petitioners to approech the Supreiiie Court as similar rratters 

were pending there. It is in these circiinstances that the Suoreme 

Court observed that the course adopted by the High Court was 

not correct and that if the High Court thought that the point 

. 1  'r 	by the apllants was the same as was pending in the Sup- ra  

t it ought to have stayed the hearing of the writ peti-

Sic* tion u\til the Supreme Court disposed of the other iiutters. 
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These observations, it is obvious, were 	made having regard 

to the context and the circwstances of the case. 1,.1hat binds 

the Tribenal under Article 141 of the Constitution of India is 

the principle of law laid down by the Supreme Court. It is not 

possible to understand the decision of the Supreme Court as la,ing 

down the principle that if an appeal is pending before the Sup-

ree Court in which the validity of a particular statutory provi-

sion is challenged, that the High Courts where the same provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. The question whether 

the hearing of the case before the High Court should be stayed 

awaiting the decision of the Sunreme Court depends upon the facts 

and circumstances of each case. in the present batch of cases 

we are cencerned with the valuable rights of the applicants who 

have retired between 1976 and 1988. These cases relate to re-

tirement benefits and any delay in disposal of these cases would 

cause great hardship and prej udice to the old and retired pens ion-

ers. The SLP is pending before the Supreme Court from 24.7. 990 

and the oeration of the order hi the Ernakulam Eiench has not 

been stayed. Even then the applicants herein have not been given 

the benefit of the decision of the 	nakulam Bench in regard 

to co-rutation of their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court. 

11. On behalf of the apolicants it is contended that we should 
Lfle 

dispose of these cases in the light of the decision of/ Ernakulasn 

Bench which has struck down the amencment to Rule 2544 to the 

extent retrospective effect has been given affecting the rights 

of the applicants. On behalf of the respondE!ntsf however, it 

is rrintained that the Principal Bench and the Ahmedabad Bench 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakulam Bench is wrong and that the view taken by the 

Principal Bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and the Ahinenaban 

bench decided tne two sets of cases where the same statutory 

provisions were challenged. it is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of another Bench viOe: AIR 199 SC 1933 UNiOi' OF IDlA 

A1\i) AAUTdER v. RAGHUBIR SIINGIi AAdJ OTHERS wherein it is observed: 

`We are of the opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division bench 
of the same or a smaller number of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution bench of ti'e Court.' 

if only the respondents haa fairly placed tne decision of the 

Ernakulam Benci before the Principal Bench and the Ahiitedabau 

bench, those benches would not have examined the validity of 

tne impugned statutory provisions, the same having  already been 

struck down by the I-IrnaKulaiji bench which had the competence 

to do so. Cue respondents are now trying to take advantage 

of tne failure on their part of performing their duty of placing 

the decision of the Ernakulam bench when similar cases came 

frnsideration before the Principal Bench and Amedabad 

\- ADMI,v, 

iie respondents had acted fairly and diligently, 

c( 	coii 	oisions would have Deem avoided. 

i. 	e) sn i now exa:iline the contention 01 the respondents 
% 

t2 10 r4rs of the Principal bench and the Ahmedabad Bench 

that 
of declaring /tne impugned amendment to tne iules 

to tne extent that they give retrospective effect are valid. 
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At the outset we would like to say that the applic:ations filed 

by the aggrieved parties kving been dismissed by the Principal 

Bench and the Ahinedabad Bench, 	those orders cannot be under- 

stood as declaring that the impugned provisions of the rules 

are valid. The decision of the Ernakulam Bench wnich struck 

dwn the amendment to the rules in so far as they gave retrospec-

tive effect is not an order in personem. Toe Ernakulam Bench 

has tie1 that under the proviso to Article 309 of the Constitu-

tion the President "as power to promulgate rules with retrospec-

tive effect. It, tiowever, struck down the amenciaent of the 

rules to toe extent they gave retrospective effect on the ground 

that it is arbitrary and violative of Article 14 of toe Constitu-

tiori to deprive the pensioners of the rights whichì vested in 

theni as on the dates on which they retired ,by amendiLng the rules 

suosequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti-

tution the legal effect is that the impugned amendments were 

void ab initio vide DEEP ChARD v. STATE OF UTTAR PRAi)ESt reported 

in AIR 1959 SC 648. Once a competent court declares a statutory 

provision as voin as qffending the fundamental rights conferred 

by irticle 14 of the Constitution that decision binds every 

one and not merely the parties to the proceedings. The effect 

of the decision of the Ernakulam Eencii is that the amendments 

giving retrospective effect was not in existence from its incep-

tion. In Black's Law Dictionary, 5th Edition, it is stated 

that Judgment in Rein is;- 

'in adjudication pronounced upon the status of some parti- 
cular thing or subject matter, by a trinunal having Conipe-
tent authority. 

I Iialsuury's Law of England, 4th Edition, Vol.ld the meaning 

of 'Judment in Rein' is given at para 1522 as below:-- 

1522. 	Meaning of "Judgment in rem". A judgment in rem 
may be defined as the judgment of a Court of koiiipetent 



-109- 

jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'. 
(Emphasise supplied) 

As the decision of 	the Ernakulam Bencn declares the 	status 	of 

the impugned statutory provision, it is a Judgment in rem. 

14. 	As on the date on which the Principal Bencn and the 

Ahiuedabad Bencn disposed of the applications Defore them the 

amendment giving retrospective effect to the rule having already 

been declarea void by the Ernakulam Bench, Lne 	tribunal 

cannot be asked to strike downUie statutory provision whicri has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahinedabad Bench dismissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulani Bench. When 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by getting the said decision reversed 

by way of review or on appeal to the higher court. Tne only 

other way to resurrect sucu a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 UNiON OF INDIA v. RACiUBIR SINCH AND 

OThERS - 

"Where a statute is declared invalid in lndia it cannot 
instated unless constitutional sanction is obtained 

by a constitutional amendment or an appropriately 
/r' m4f1\version of the statute is enacted which accords 

( 	Jwtns1tut1ona1 prescription" 

*( 	It4inot ndJjs not aisputeu that the Ernakulam Bencn of the 
t 

\ 	
Tribirna 	s ,ompetent to declare the impugneb statutory provi- 

offending Article 14 of the Constitution. Tne 

. ,stTiiiory provisions declared void have not been shown to have 
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been resurrected either by an appropriate amendment to the Cons-

titution or by suitable modification of the statutory provision 

to bring it within the constitutional prescription. The applica--

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against. 

the decision of the Ernakulam Bench to the Supreme Court 110 

decision has as yet been rendered by it reversing the decision 

of the Ernakulam Bench, it is admitted that the Supreme Court, 

has not so far stayed the operation of the said necision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench and the Ahineuabad Bench do not have the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

Bench. In the light of our above findings it follows that there 

is only one decision which holds the field viz., that of Erna-

kulam Bench which has declared the impugned provisions as void. 

As the decisions of the krincipal Bench and Anmedabad Bench 

do not have toe effect of declaring the impugned provisions 

as valid, it follows that there are no confiictil-lk  decisions 

requiring resolution of the conflict. 

15. 	Assuming  that there are two inconsistent decisions, 

we snail examine as to which aecision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Frin-

cipal Bench and tne Admedabad Bench have rendered their decisions 

witnout noticing tne earlier decision of the Ernakulam Bench. 

in such a situacion it is well settled that tne laLer decision 

rendered in ignorance of the earlier decision has to be regarded 

as per incuriam and not binding on the court in a susbsequent 

case. This principle has been succinctly stated in Salmond 

on Jurisprudence, 12tn Edition, page 151 at pars (5) as 

follows:- 



"(5) Inconsistency between earlier decisions of the 
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729], Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R. 
v. Dc Cray (1900) 1 Q.B.521)], and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in wnich they are reported - or are not reported - it is 
only too easy for counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in the judgments, it must be assumed 
timat the court acts in ignorance or forgetfulness of it. 
If the new decision is in conflict with the old, it is 
given per iricuriam and is not binding on a later court."  
(emnphasise supplied) 

In Ragtmubir Singh t s case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holds the field as a binding precedent is the decision 

of tne Ernakularn Bench and that the subsequent decision of the 

Principal Bench and time Ahmedabad Bench imave to be regarded as 

per incuriam and not binding in subsequent cases. This being 

the legal position the decisions of the Principal Bench and 

the Ahniedauad Bench have to be ignored and the Ernakulamn Bench 

decision alone should be regarded as holding the field as a 

t in regard to the validity of tne impugned rule in 

s 	rsigives retrospective effect. 
I. 	 •' 	

/ 

' lb4 	As Lii tull Bench is not bound by eitner of the dcci- 

*. 	.' 	) 
c--'siô'ns, we)sh 1 now examine as to which of the decisions lays 

j 
down tiiLorrectly. The Ernakulam Bench has rightly proceed- 

e'on 	basis that the President has under tue proviso to 
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Article 309 of the Constitution power to promulgate rules witn 

retrospective effect.This, however is subject to the condition 

that the rules do not offend any of the fundamental rights con-

[erred by Part III of the Constitution. Wuat the Ernakulam 

Bench has done is to examine as to whetter retrospective effect 

given to the ameubilieut violates Article 14 of tne Constitution. 

it has held that it does, on tne ground that tne vested rights 

of the applicants in the matter of receiving pension and otner 

retiral benefits nave been affected by the retrospective opera-

tion of the ainded rule. it is well settled that pension is 

a valuable right wnicn a Government servant earns. 	It is neither 

cnarity nor bounty. 	Government servant acquires right to pension 

and other retirement 1 1 benefits on the date he retires from ser--

vice. Deprivation of suca a valuable vested right after retire--

inent, in our opinion, is manifestly unreasonable, arbitrary 

and therefore vioiative of Article 14 of the Constitution. 

Inat is precisely wflt the Ernakulm Bench nas said in its dcci--

sion. Tne Principal Bench and Ahinedabad Bench have not taken 

the view that such vested rights can be taken away by a subse--

quent arnenhment to tne rules by giving retrospective effect 

to tne same. 	naL tney have sad is that the vested rights 

of the applicants before tneia have not in any manner ueen cur-

taileu by the ipunea amendments to tne rules. By the revision 

of Pay Scale Rules Lne pay scales of tue members of the running 

staff were ennanced wita effect from 1-1-1973. Under Rule 2544 

the memners of tne Running staff were entitled to computation 

of their pay and retirement benefits taking into account tne 

running allowances WcIiCh tney were receiving subject to a maximum 

of 75% of tneir pay and other allowances. Rule 2544 was amended 

by notifications dateci 5-12-1988 prescribing the maximum at 

e. 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accoruance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of Pay Scales 

Rules wiich came into effect from 1-1-1973. Wnen the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirement benefits were 

advefsely affected. The Principal l3encti witose decision has 

been followed by the Ahinedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What. the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of pay imniediaLely before 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

and allowances, with tne pension wnicn ne would get after 

1-1-1973 taKing  into account tne nigner revised scale of pay 

and the running allowance subject to a maximum of 45% or 55% 

as the case may. We are concerned with persons who retired 

Al 

	 and 4-12-1988 thereuy earning a right to compu- 

( 	tationo\pension in accordance wxtn the statutory rules then 

f( 	. 	in f orca.-Xig by the time tney retired, revision of pay had come 

\ 	ntofbrce it is the revised pay and the running allowance 
),t , 

:sUtject/'to a maximum of 75/0 of the revised pay and allowances 

hat was required to be taken into account. This rtight wnicn 



accrucd in their favour on their retirement uetween 1-1-197:3 

and 4-12-1988 was sought to be affected by amending the rules 

on 5-12-1988 with retrospective effect reducing the ivaxiinuii 

limit of running allowance that qualifies for pension. When 

the maximum limit of running allowance is reduced from 75% to 

45% or to 55% it automatically reduces the pension and retirement 

benefits that stood vested on the date of retirement. it is 

impossible, therefore, to agree with the view taken by the Priii-

cipal Bench followed oy the Ahmedabad Bench trat the vested 

right of the pensioners who retired between 1-1-1973 and 

-12-1988 in regard to pension and otner retirement benefits 

have not been adversely affected by giving retrospective effect 

to the amended rules. We have, therefore, no hesitation in 

nolding that the decisions of the Principal Bencn and the Atimeda-

uad Bench with great respect are wrong and that the decision 

of the Ernakulaw Bench is right. The Ernaiulam Bench has, in 

our opinion, rightly declared the amended provisions to 'the 

extent they nave been given retrospective effect as void as 

offending Article 14 of the Constitution. 

As the decision of the Ernakulan Bench is in appeal before 

tne Supreme Court we would like, in tue interest of justice 

and to avoid multiplicity of proceedings, to direct that the 

present applicants shall be oouriu by the directions of tue 

bupreiue Court arid that the payments iiiade in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

For the reasons stated aoove, all thse applications 

are allowed with the following directions: 

:1) The respondents shall recompute tue pension and 

other retiral benefits of the applicants or tneir 

L.Rs in accordance with Rule 2544 as was in force 

before it was amended uy NoLification dated 

5-12-1988. 
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The arrears due to the applicants/L.Rs on the 

basis of the recoulputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

if the amounts due to the applicants/L.Rs are 

not paid within the prescribed time the amounts 

due shall be paid with interest at i2 per annum 

from the date of this order till the date of 

payment. 

The applicants shall be entitled to costs at 

the rate of is.500/- in respect of each applica-

tion. 

The payment of pension and retirement benefits 

as per the aforesaid directions shall stand regu-

in accordance with the orders 

1 4, ( 	 icLions as may be issued by the Supreme Court 

In.,  LP No lO3fl/90 against the aecision of the 

Bench of tfle Tribunal in Application 

\ 	 oji(-269/88. 
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 Union of India 

tepresented by the 

Sereta ,, 

Mixj S tiv of Rai iwayS. 

R*j iway fli avat. 

Nw Delhi. 

 + Chairmap  

R$lway &ard. 

• R$1 TJhaYtt. 

New Delhi . 

30 Union of India 

thri4i the General Manager, 

SztherTtE$lway. 

Park bcn, 

Madras ..3., 

4. visional Rtlwy Manager, 

Southern Railways 

Mysore. 

(Ad.sinq out of OA Nos.57/90, 416,/O 
& 298/9Z. 

S. The Mvisicnal Railway Manaaer, 

Scuthern Railway, 

artgalOr.. 

(Art lrjrtc  cut of 0 .A. No.298/9 

.2. 



!Pfl 

V e r s u s 

Shd. Pr sMahadevan, 
-. 	- Son of Shri R.Jayarn, 

aged aXut 67 y1 

Q.iard LAS 	SpecLal(Rett:ec 

resiclina at 157, IVth Cross, 

Nacappa B1oc) 

Sri rajn Pu rai, 

Ban cra lore.. 560 0 21. 

(Arising out of 0.3L.No.57/90), 

1ri R 	iv41h, 

Retired G.lard 'A' Special 

ridtna at N0.1154 

'Sri Ranga', II M$n Road, 

S.No Colony, Yhwanthpi, 

Bangalore..5600 22. 

(ALsingc*atofo..No,46/9o)  
Shd. Sathi Mo, 

8cn of Late S .N • sri knt$ h, 

ad ábit 63 years, 

Driver Goods MR 753, 

S.Railway, Banga lor&  

(Retired), No.1362, 5th M4n Road, 
lInd staae, 	_B1ok 

Rajajirqr, Bnr5 	Ct. 

....3 



4.$hzi fl..Meeds?sn, 
Sfl Of L$t'* F. W.N*fldersnn 
.g.d about 60 yaara, 
UxLvsr GDOdI MR 8030..L1w,y, 

San gaLa r..22. 
.1 

Ion of Ch.nn.Lah, 
aid about 68 yo*t'*,O- 

Ovivu Pessenger MR 
5. R*iXw*.$y*,. Division 
(Retired), A. A. co1on,Ne.r New RUw*y Gtny 
ShL*eg Town* 

by Lts 
(s) So t.S.Rugani, 4?, 

aged about $5 esrs, 
tVo Door No.23, 
ii fl4 Cross Baøavan*çudL, 
ShLao çe.K.rnat.ke  stat.. 

(.b}$hrS.Venk.t.su,n 

;y,
od •bout 35 esr*. 

Door $4023011 Cross fls*sepnegudL 
5hogi,Karn6tk a Statso 

aged about 31 years. 
*FD Door. No.23 
It Cross fl.s*v .fl.gudi, 

5hL*aga,K..rnt5k5 Stit.. 

(d)K$sr Aupaveti,Daught.r. 
aged about 2$ years, 
We Door No.23, 
11 Crass BeSevonolludli. 
Sbi*oge,Ksrn.t&c, St.te. 

(.)E. $hrnbhn5, Daughter, 
agad about IT yea,s, 

Rio EJoar N0.230  
11 Ciosa 8es.v.nagwdi. 
Shiao 5,K *rn.t*ka St.tø. 

(f).$rL Annd,n, 
.ged about IS 
A/a Door No.23 
I I Crass Se*.vangudi, 
Shisag.arntk. st.t.. 

(g) 9ri.Vtjkisr.San, 
agid about it years. 
Vo Door No.23 
21 Cr0 ss.8.sev.flagudt, 

Shi.og,.rn*tek. Stat.. 	- 
T.hrL M.h.d b.., 

can of *b.1..nd.r Khasi* 
egad about 62 ye,rs,Drisr M, MR 426 
S. RiLwy. Arsik are DiviLaa, (Retired) 

Sin9h usrtsrs. B. H, ad. *r*ik are, 
4 .* ontd/ 0 



e. ? 

	

8, 	shri LNatrajan, 

SOfl of S3baraL 

a cc a.0U t 62 ye . 

3rtverMai1Mg429, 

ai1wy Arsike:e rtviGions  
(Rett re, No • 291 Kma ran 

Ni1av. Hasan Pcad. 

Arstker.. 573 103 

	

9. 	Shd 5i1branary. 

,n of Vthan, agd stout 59 yes. 
d ver Passengar. S • Rail way. 

Arste:e XvigoflBekj ltd , 
C/O Anthony. 15/ 6  R'.i1way (artars 

Argi ke:e, 

H 

I 

10. 	sri R.1xushothn, 

-/o B. Ram athi dra N aS. I1 

acnd a)X)Ut 63 yers, 

Driver Pas Iaer MR 715. 

S.Railway, Arsikee tivicton 

(Retjre, C/o R.9s)car, 

No 128/ 0  H1!X) Colony1  

adravathL 577 301, 

Ii, 	Sri A.Peter1  

S/o V t rny a Od  aboUt 64 Y6a r. 

Drive Mail. M R. 1 0  

5,Railwv1  Arkere 'Xvion, 

red, I  CrDSS1  Hgn 

.-,. 



(2• 

UPer Line Ar5jJce. 
- 

12. 	Sd. Kaflakaraj, SDn of V.?r1yjnv, 

Major, Driver Pasr MR 106 

S.R1way. Arkere  

(Ret{ re4 (;c,  1Lj tho nv, 

Crane )rtv, No4, Ri1wy Quarters,, 

Ar$d Jcere. 

13 	sri  Eheemsgns  

'/o Rj4ahadev, 

Aged aJo.t 62 yrs, 

)ziver a3 cen ger MR 5590  

S &R. -ailwaYs Arstkere ttvjsjon, 

(Reti red), Muthjlajyna Tnp1e Road, 

5th Cros5, ibad, Near Water 

1thingr, !ZddabaUaur. 

14. Sd. 

S/c, C.8.&ngepp, 

aged alout 63 yrs, MR 

Reti red Dri er0  • P' /412 
No J26, AttimarNnrna Tenn1e Street 
Cottonpet. anq,1ore 53 

15 sri N.thanp 
S,'0 Naramh4 ahe  

aged about 46 years, 	ve Cbotg 
MR 571, S.R,4lway Ar.kere rlvlsion,  
(Reti re, 	thai ii 11111 age, 



infitrt of R&J 1w4 gttion, 

llekre POst, Argtke T1u,. 

16. sd K.brniy, 

S,,0 Kttamaxj 

aged a1t 59 years, 

1flter MR 801 

S.R1wav, .rs1ke'e livisicri, 

(Retirec, Ix-rt,s, 

Upperlir, HaSafl Ibad. 
Arkere1.. 573 103.  

170 qXi 7ai, S10 A.ader, 

aged abut 62 yê?r5, 

1ve: M$]. MR 1D2. q.Railwxy, 

Ar$&ke:e !.'vision (Re..rec, 

11ur P.. 	flLthal]i, 

- rLkere. 

18. czl M.Ve1acbin, 

5/0 Muthan, 

aged a)Qt 61 years, 

ftintec MR W70  S.Wlways  

Pr.ke Z vi siort( Ratjre 

No • 2/2. ti 	' 	III Cio S 

Hai bad, jrikere6  
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19. S±I G.Indra 

S,/o B, +p3 sl. ncji 	* 
T 

aged alXut 66 years, 

Dttver M$1 MR jOt, S.Rai1way 

Ars1kere ttv.tson 

(Rd treeD No.t94/A, Raj1ay Warters, 

Arsikere. 

D. SZi N.Kdshfl$ah,, son of A.ttlfltya, 

aged ab1t6 yrs, 

Dd ver 	PaSs%ger MR 408m, 

Sc*ithein Railway, Asflcere M v1sion, 

(RetI. reci, C/o N • K.M 	ar, 

N. 49/A, Baway c3larters, 

Jrsikre. 

Ihr.L Xupa, son of Muntyappa, 

agedabit 63 years, 

nterMR $8, S.R$lway, 

Lzur Dt vion, (Retiree 

Rellaty camp, Naar P].agae..JTfna TWPIAi. 

.zur. 

Ahzi Kd'i, son of V.radajah, 

aged abcat64 yeaxS. 
7t 

DdVer Passenger M& D8. 

S.Railway. Arsj1Bre ttvion 

(Retired). Arsikre I1v14on 

No, 221, 9th Cross, I.jit 

Hassan RQad, Arsi kre. 

.......8 



.. 
24. 	shri sarntnathaflv sorof i nnppa, 

aqed abct 58 years, 

tunter MR 804. S.Railw?Y, 

Arsikere tvtsioE etird. 

I4aSSafl Road !wfl Lines 

Ar!ikere. 

25. sd PMa. Scn of Be11ty 

aged abcflt 66 yeaxS. 

Ddver pa5sefl. MR 148, 

S.R*Llway. C.c2aJUr lViSict't, 

• CamPt  Bellary 
 

Near P3.ag2S Anna Lem!1e. 

26, Shzi Pazal AU Batq. 

son of ttra rt 

I . 	 aced abt 66 yeatS, 

D.ver Pa$QSr MR 3828  

(Retire. ¶'ank Mca1la, 

6th Crcs q, ;tdmoga iwcn..577 D 1. 

27. 	Sh d 

son of Hartiffia N$C, 

agei abcut 68 yearS, 

••1S' 



Driver P.**.ggz MR 363 
5.Ri.Zw, *r*Lkst, 0vietun, 
(Retired) ,c/ Rtd.P • *sev.nn Gwdi, 
a.dav.ns Avsrmqri PC 
C.van.qøri. 3. 

26. V.80,s*n of Vsnk0tp5, 
eged about SI ysers, 
5hwtsr MN 6301S.fl*it.y. 
Arsik er. Divi sion(Rstirid) 
Qa 	 £•4un$ipl 
PV**idi. t,K..t4 
Øk.s4r District. 

29. Shri .Lorudun5thn, 
son of Thangevetu. 
gd ibaut 67 years, 

Driver P.s..ng*r PIN 252 
$.RøLlwøy, son .g.lot* Ci•ty, 

CR.tir4400.103/3,I*t Ctoss, 
Old 8ypanshLI4, 8nglare-3. 

3D. ShrAK-esubicamonv o  
son of K.arsswy, 
aged about 62 yer*, 
Shuntør MR 179 
S.*.ttway,.B.ngetar. City 
(fieti ted) ,No.23/5. 12th Cta*t, 
Megadi •R.d,Bsnq,lor.43. 

310 lri,J. soLe 	ad) by Ls 

Xi1 (a) Set.J. D*n it. bJ.f a 
*Qsd •hout 85 y sirs, 
lYe H.S,'i, •t' Street1  
10th; C*a*i, 
MagsdL flosd, 
Sanq4o r4 3, 
k**.t.k. State. 

Centd..,.. 



V 
r1 Abdul Kh11; 

sort of Shaik naMm. 

aged abcit 68 yearsg, 

Driver Passer MR 216 

S.Railway, Ban galore City, 

RettrecD, No.19, 15th Cross Road, 

Madi Road#  Bangalors.23.. 

aid. M.Vu,pal, scn of Mart, 

aged abc*it 63 years, 

D.ver PaSsgar MR 8158 

S.Ra.tlwav. Bangalore City, 

(Rred) No.1ZA. I Main bad, 

3d Cross, Manumanthap.zrai,, 

Srtp.zrm, Bjg10x.,2l. 

Shd Ihaiknyneer. 

Bat of Md. Salar, 

aged at 66 years. 

Ddver Passzm 	MR 471 

S.ai]way, Bgiga1or City, 

No. 786,, 6th Cross, 

tflaOal.ya, anlore..30 

35 • Ganga Hanurna, son of Can aathucb, 

a ged abcut 66 yearS, 

Dtver M$j MR 310  

S.PailwaV. Banga].ore City, 

(Re fd rec, No.4,/4, ITt crQB, 

yaAWt 	Sd rampirgit, 

Bj,Or22. 



36. 	i Basheer Ahrned, 

RQfl of 	M01d. ileen, 

aged about 62 yearS, 

Shunter MR 12'1, S.Rai1wy, 

Bangalore CLty,( Retired), 

No.3, SBM ODlaty, 

Bj ndavanaflaaar, 5th Cross, 

Mathi Jera P.O., Bg ga10 54. 

SrI. L.Jajah, 

son of LI. n al ah 

aged azt 62 years. 

Ddver Goods MR 698, 

S.Rraihiay, Ywnth?p.r ttvtstcn 

(Retjrec. C/o M.Aurn$, 

No.1075/88  KN.xten.ion, 5th Cross, 

Vwanthapir, Baflga]ore..22. 

Shri K.rappa son of Ktshnapp, 

aged abc.it 66 Yeaz. 

Dtjver 'A 	377k  

S.Railway. YwaX1thap1r 0tvislon 

(Red re4 6 C/OP.Mard. 

J.3.cizrt, 6th Math, Inthstrtal, 

9.Lb..Urb P*ya, Banlore.,56, 

Thxi 	 on of .!).Anto, 

aged abit 64 years, 

Driver Passger MR 21T, 

S&Railwayh, 1anqalore Clty, 

(Retjxec, N0,1094, Plneline,, 

III Cross, Ywanar. 

flg1Ore22. 

.. . 12 



40. Shxi Syei Hameed 

SOfl of Q.z1zj! Jilant 1, 

aged abeut 	yes, 

,bunter MR 7599  SeRajiwa y 

Ywaflt1ur ilvision  

(RtL 	C/o P • lJO Stor, 

0= to Raj1wy Statt 4, 

YalwanthaTure 8fliOre24. 

41, 9%i1 A.Yudg1  soa of 

aqed abczt 65 years, 

Ddver Passeiger, MR 510 

S.RaUvav0  Bg%c lore City1  
(Retirec No.2671  4th Scpr, 
?%axI%v 1fl/HOy5alanc, 

U]soo P,o 	I5) 008. 
42. Ahri Veera Rachavari. 

,on of !t1niy, aqed abzt 66 years, 

ver Passgr MR 502.  

S.Bajlwav. flafl&ore Cl ty, 

Reid red No i. RZifldavr. 

cterjcn Near 80 f.!t Road. 

Mathjk. p,0.1  Danimlars.40, 

43, thx 

101  of G.I<anr s  aged abt 65 yes. 
ver Paz 9M aer MR ?Q4 

SR$1way Bangalore ct? 

(Rerec1 Q/o Natarj, No.79/A. 

Railway Q.Zarters, Yeewtapi, 

8glor 22. 

•c 13 
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t 

44,

4W-

Shri M.Nacraj, 

Sci.ofL.MuruaI, 

aced aba.zt 62 

Ddvor Pas san aer MR 428, 

S.R$lwav, BanQalore ctv, 

(Rettre), No.33/2, NewNo,u1J2, 

9th Main Road &  Srgnapir,jn, 

Bafl9alore1.21, 

45. Sd Mjtiniswamv, son of 4 ticeth, 

aced about 62 yea. 

Dijver 	son 	MR 656, 

*zthern Railway. 	nI.ore CLty,, 

(Reti rec, No • 9/A. I Main. 
I c:ross, Humntha!up. 

s. ramaparaft, Ban lore.. 21. 
46, 	d. A.Azuaflathan, 

.-SCIM of A.ALo)yawalw. 

aged abat 65 'ear, 

I)dver Pasnàer MR 335, 

S.Rativay, Ban gelore 

(Retjre. c/o7am so . 
No.139,1t. Railway Glartersp 

Yanthapir, Banlore.,22, 

47. 

	

	T,p. 1flar'urt1ty, 

son of !.0 .A''aSWy Pi hat, 

aged aat 63 years, 

shunter MR 642w S.Rtlway. 

YeBwanthapa( Red. red 



'V 

-'-f',--- 

6th Plato  4th Cros s, 

Mc*an)marrcir, Yw?.nthpu 

Mathjker, Sancialore. 
48, Schri M.}fonj, 

Son of Marjwda, 

aged abcxt 61 yrs 

rLver Goode MR 610, 

S.Railway, Ywthapr1 

(Retirec No.2, XI Main bad, 

3rd cross 8,K.Nar, 

Ywanthap. r, BaJ galore.. 22. 

chri N.nim$, 

SOfl of Mannaswamy, 

aged abc*it 62 ?earS 

tdver Pa8seçer MR 682. 
S.R.]way, aflgalore city. 
Ywaflthiir. 13anga1or.22, 

th. N.r4swny, 

Son of  V.Nrasjnthu]u Nt&, 

aged abcait 75 years p  

.giuntar MR 213, 3'.R$3.way 

Ban galore Core ntj Rtjr&) 

No. 52..H/A, Lahmnaravanr a. 
SEL 	B&%galore.j 

d 

SOn of Thimiarayappa, 

aged alt 66 yeaTS, 

0. ....ls. 



I  

Driver.M43 MR 1* 
S. R,L1wey,.ng.iors CLt. 
(Rettr.d),Na.S23$/AL N.fotony 
M1tn RDadpY*w.nth.pu, 
Eng4o x.42. 

52.5rL $.thew,n Of KzLsbv,n, 
qe sbast 63 ye•r*, 

UrLvsr Goods MR .66 
S. ewsy,Yeewanthur, 
RstLred),Na.,IZ I46n 

LX.I Czss,8el.Ng.r, 
Y ø*w.flthiput, 

snHgslLOrø'22. 

53.$hrj A.PSXL*4, 
n. of 5.Ari*ug, 

s9*d about 64 years. 
Shunt.r,MR 4 4 7 
50loilwoyt  Y s*aflthpur, 
(RstLed),No.69/r, 

Roilway Que*ters,Y pwn thso ur, 

son of J.Subrsny. $ud4Lrp 
eyed about 63 years, 
DrLvat P.*sssnger MR 712, 

flgaore CSty,5.R$way, 
(R*tLrsd) No.5$6/1,Sth Main. 
Ussavanigar, Vibuthip 	Extsnsiøn, 
Bing4o r.3?. 

55, Abd$4 G.ffoo, 
son of Goillary Abdule Kh*der, 

o ut 62 y aers, flrivsr P assengar, 
MR 3?,S.R*Li.wy,ShLmog Town 
No.105,6th C.ross,Baaev.nagudi. 

5hL*@5 Town.571 201. 
(Ari,LnI out of OA.Na.29i/2) 

o 
Lrs brought an r.cordgde Court 0 a 

MLin Z.A.Nos.7*a 9. 

. .. R*iondsnts 
eWi 	1°i/1 1) 

*551 STrnT REGI 8Th AR. 



'SUPREME COURT 
/J'li/ClVlL APPELLATE JURISDICTiON 

cLLEAy 10  AALLC[VJJLNQS.5 T224 OF  

WITH 
XNJERLCUTORY 	LiCktIQNS N -.-4-6_- 

(A,ppXicatione for Stay with a prayer for en' ex—perte Order ) 

Union of India and Ore. 

Versus 

t8G SPCIAL 
AND VACATING 

ri 

Engrossed by 	SHRI 	c.v. Subba Rao 

Examined by 	 AdvocateonReco,dfo, the Petitionera 

Compared with 	SHRI 

No. of folios 	Advocate on Reco,dfo, 

10 t&iø-. 
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